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The Lok Sabha met at Eleven of the
Clock,

[MR. SPEAKER in the Chajr]

ORAL ANSWERS TO QUESTIONS

Export of Steam Locomotives

+
( Shri Subodh Hansda:
J Shri S. C. Samanta:
741. O\ Shri B. K, Das:
( Shri M. L. Dwivedi:

Will the Minister of Railways be
pleased to state:

(a) the progress made in finding
out the foreign market for export
of steam locomotives;

(b) whether any order was plac-
ed by any country; and

(c) if so, by which countries?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaxz
Khan): (a) It has not been possible
to [locate an export market for
steam locomotives, although efforts
to do so are being continued.

(b) No Sir.
(¢) Does not arise.

Shri Subodh Hansda: May I know
in which jof the countries it has
been tried to find out the markets
for Indian locomotives?

Shri Shahnawaz Khan: We tried
our neighbouring countries like
Ceylon, Malaya, Pakistan etc.

111 (Ai) LSD—1.
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Shri Subodh Hansda: In case the
Government is able to find out the
markets, may I know whether the
Government will be exporting the
locomotives through the State Trad-
ing Corporation or through any other
agency?

Mr. Speaker: Hypothetical.

Shri S, C. Samanta: May I know
whether any accounts have been
taken as to how much surplus of
locomotives we will be having in
the mnear future and whether before
that all old steam locomotives will
be replaced?

Shri Shahnawazx Khan: That is a -
continuous process, As the steam
locomotives become unserviceable,
they are automatically réplaced. But
that does not in any way come in
the way of our efforts to find an ex-
port market.

Shri B. K. Das: May I know the
reasons for our attempts not being
successtul so far?

Shri Shahnawaz Khan: The pre-
sent trend in the world is towards
having diesel locomotives and elec-
tric locomotives.

Shri Virbhadra Singh: May I know
whether non-finding of the export
markets for our locomotives is due
to fthe high prices of our locomo-
tives.

Shri Shahnawaz Khan: No, Sir.
Our pricegs compare very favourably
with the prices of locomotives in
other countries.

Dr. Ranen Sen: May I know whe-
ther our rate of production has
reached such a stage of surplus that
these exports to other countries are
possible?
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Shri Shahnawaz Khan: We are
able to meet the internal require-
ments of the country and we are just
making efforts to find an export
market. It doeg not mean that we
will be able to export large quantities

Dr. Ranen Sen: I agked about pro-
duction.

Mr, Speaker: Not yet.

st wgA@ . W F W Ea §
fFewad M ¥ a5 QAR fan
Wi R EH qER A et s
w7

weqw qga ;- WY W g ?

Y wgEE - AW ¥ ffm g T
¥ ¥ fay

o mzAaw ut ¢ gfor Y R W
o

Shri Basumatari: What is the opi-
mion of other countries in regard to
the quality of these locomotives?

Shri Shahnawaz Khan: We have
not tried the opiniop of other coun-
tries about our locomotives. But our
locomotives, we consider, are as good
as any of the best in the world.

“Maps of India” Postage Stamps

*742. Shri P. Venkatasubbaiah:
Will the Minister of Transport and
Communications be pleased to state:

(a) whether there is a proposal to
replace the present ‘Map of India’
series postage stamps with a more at-
tractive design; and

(b) if so, the details of the new
series of stamps to be brought out?

The Deputy Minister in the Minis-
try of Transport and Communications
(Shri Bhagavati): (a) Yeg Sir,

(b) Details are being worked aqut.

Shri P. Venkatasubbalah: May I
know whether the Governmen$ pro-
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pose to design our stamps to show
the varioug developmental activities
that have been taken up in our coun-
try both in the agricultural and in-
dustrial fields?

Shri Bhagavati: The subjects to be
portrayed in stamps are under consi-
deration. It has been decided to
adopt subjects having a direct....

Mr. Speaker: The question is whe-
ther it is intended or is being consi-
dered that our development schemes
might be shown on them.

Shri Bhagvati: That is also under
eonsideration.

o e T A, ag ot
ferz gy v fa=n e o @ 3,
o W oy ¥ fog w ger W
T TG 4, forgw aorg ¥ g sww
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Shrl Bhagavati: The last series wa3
introduced on 1-4-1957, some years
past. So, it is necessary to replace
them by new designs and new series.

Mr. Speaker: Everything with age
gets lesg attractive.

Shri P. Venkatasubbaiah: How long
will it take for the Government to
take a decision in the matter and
gee that theese things which are be-
ing contemplated are introduced?

Shri Bhagavati: The first stamps in
the series may be issued by the end
of this year.

Dr, L, M. Singhvi: May 1 know
whether it is proposed or whether the
Government has a programme tp give
a bias of defence outlook to our
stamps and if so whether the Govern-
ment is contemplating the introducing
of pictures such as that of Major
Shaitan Singh, the hero of Chushul
and other heroes of the war on the
varioug stamps that are issueg by us?

Mr, Speaker: A good suggestion.

Dr. L. M. Singhvi: I am asking
whether it is proposed or whether
they have a programme.
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Mr, Speaker: They have not.

Shri Bhagavati: Various suggestions
fhave been made and they are under
consideration.

Mr. Speaker: Is this also one of
them? That he cannot say now.

Shri Kapur Singh: May I know
whether the Government are aware
that the numismatic inartistry of our
stamps is a by-word amongst con-
moisseurs?

Mr. Speaker: Hay he followed it?

Shri Kapur Singh: May I repeat it?
May I know whether the Government
are aware of the fact that the numis-
matic inartistry of our postage stamps
% a by-word amongst connoisseurz?

Some HOm. Members: Not clear.

Shri Kapnr Singh: Whether the
crudity of the artistic aspect of our
postage stamps is commented upon
by connoisseurs throughout tne world
and whether the Government are
aware of it?

Mr. Speaker: Favourably or adver-
sely?
Shri Kapur Singh: Adversely. Cru-
dity I said.
L]
Mr. Speaker: Comments there are
always, Favourably or adversely: it

should be clear, Ig the Government
aware?

Shri Bhagavati:
favourable.

Shri Dajl: 1 want to know whether
this decision has been taken in an ad
hoc manner or there is any perma-
nent machinery with the department
that from time to time, in two or
three years, takes up revision of de-
signs.

Shri Bhagavati: A committee was
appointed to go into this question and
that has considered this matter.

Shri Sham Lal Saraf: May I know
i# it is contemplated to issue stamps
with the idea of education value or

Comments are

30 as to be demonstrative and if iy
is the former, what are the details?

Shri Bhagavati: Both. There were
fwo series previously irrued one was
regarding Indian archaeology and
another was regarding development
plans before the India map series.

o o fag W F WA wwr
g f5 3 S8 wfvea wrv fFen fevme
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Nex? question, Shri Raghunath
Singh: not present, Shri Chakraverti.

“Freedom from Hunger”
+

vaa S Shri P. R. Chakraverti:
\ Shrimati Jamunadevi:

Will the Minister of Food and Agri-
eulture be pleased to state:

(a) whether the Union Governmeni
have taken steps to create mass con-
sciousness in the country to step up
agricultural production in line with
the ‘World Freedom from Hunger
week sponsored by F.A.O.;

Campaign

(b) if so, the specific programmes
and projects organised to make the
people ip the rural areas interested im
the same;

(c) whether it is a fact that the
Chairman of the World University
Service in India hag been requested
to organise programme for the edm-
cated youth; and

(d) if so, the response so far re-
ceived?

The Minister of State in the Minis-
try of Foog and Agriculture (Dr.
Ram Subhag Singh): (a) and (b).
Ffforts were made to arouse avrare-
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ness and interest of all people, in-
cluding rural people, in the objectives
and importance of the
from-Hunger Campaign by means of
radio broadcasts made by the Presi-
dent and State Chief Ministers, mes-
sages given by Vice-President and
Prime Minister, aad by organising
rural rallies.

(c) and (d). The Chairman of the
World University Service was re-
quested to organise the programm.
amongst university students and the
Indian National Committee of this
Service (WUS) asked its loca] Com-
mittees to organise suitable activities
in their respective Universities.

Shri P, R. Chakraverti: Iy vicw of
the fact that the annual addition to
the population by 19 million inten-
sifies the question of hunger, was this
programme integrated with the pro-
gramme sponsored by the IHealth
‘Ministry so far as population coatrol
is concerned?

Dr. Ram Subhag Singh: Though
this policy of poulation control is the
policy of the Government, it has not
been integrated with the programme
of the Health Ministry because this
i3 a programme launched by the
F.A.O. As I said in reply to the main
question, we have a National com-
mittee for this campaign and it is
working under the direction of the
Nationa] committee throughout the
country.

Shri P. R, Chakraverti: Have Gov-
ernment devised any concerted
scheme to keep up the tempo that
has been evidenced by the observ-
ance of this week?

Dr. Ram Subhag Singh: Yes, the
tempo will be maintained, and it will
go on increasing. In fact, we have
launched more than half a dozen
programmes. In all eleven pro-
grammes will be taken up in various
parts of the country.

Shri 8, N. Chaturvedi: May I know
whether the programme is only edu-
cative or whether it has any impact
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on the implementation of the food
production programme?

Dr, Ram Subhag Singh: It is both
educative and also having an impact
on implementation.

Shri Inder J. Malhotra: It was
stated previously that the World Fcod
Congress ' which is jto be held in
Washington is a part of this campaign.
May I know whether the composition
of the Indian Delegation has been
finalised?

Dr. Ram Subhag Singh: The hon.
Minister of Food and Agriculture will
lead that delegation. The composi-
tion will be shortly announced in
full,

o Wed T3 ;. WA A S A
qaam fr aEt § owws e ¥ g
& ar ¥ St #Y af e w=mEr T,
T ITF A Fagad wigfw
Tt A eval W oy ¥ ofE @ ¥
aff gy § AR @ w7 F fod
fa ST@ FAT AR § AR I RN
afe & foet < &, @ O T A
¥ 1€ FEFA A NWE G @]
?

weaw wgEd - °g A gEU g4
g

oft W TE o S EY g A T
Fgafua & 1 g9 97 @ ¥ iR feaman
Ty AR d gay qf| o ¥ fed
&t F3 ¥ Iy wiiw TRy § sfE
IaEY TE O @ TN AT AT =
t e gud fod  #q1 F1E sgaedT w0
w§e?

qEqH WEIRR © HA QU GE FAAT
T R TgT FX T F q9w q4m
Shri Daji: The FAO in the course
of this campaign has estimated that
about 50 per cent of the population
of the world is on the hunger mar-

gin. May I know whether we also
have made any estimate in India



8119 Oral Answers CHAITRA 16, 1885 (SAKA) Oral Answers

during this campaign, and if so, the
percentage of our population who
can be called as hungery under the
terms of the FAO'’s definition?

Dr. Ram Subhag Singh: Their
estimate incluudes the quarntum of
hunger in this country also.

Shri Daji: Have we estimateq any
percentage for our country?

Mr, Speaker: The hon. Member
wants to know whether any sepa-
rate percentage has been assessed
for our country?

Dr. Ram Subhag Singh: No.

Shri P. Venkatasubbaiah: May I
know how far the community deve-
lopment and panchayati raj institu-
tions are being utilised for this pur-
pose?

Dr. Ram Subhag Singh: When we
held this very big rural rally at
Rampur in Saharanpur district, the
Comunity Development Ministry’s
workers fully co-operated with us
and they dig all that we wanted.

ot wrew o @ ¥ i AR
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Zona] Transport Corporation
+

«745, [ Shri Maheswar Naik:
\ Shrimati Savitri Nigam:

Will the Minister of Transport and
Commurications be pleased to state.

(a) whether the Minister of Trans-
port and Shipping has recently pro-
posed to the State Governmentg con-
cerned to set up a Zonal Transport
Corporation for the States of Bihar,
Orissa, West Benga] and Assam, and

(b) the reaction of the State Gov-
ernments in that regard?

The Minister of Shipping in the
Ministry of Transport and Commu-
mications (Shri Raj Bahadur): (a)
and (b). A statement giving the ia-
formation required is laid on the
table of the House.

(a) and (b). No proposa] has
been made to the Orissa Bihar,
West Bengal and Assam Gov-
ernments for setting up a Zonal
Transport Corporation.

2 However, in the course of a
meeting held in the room of the
Chief Minister, West Bengal, on
8-2-1963 to consider certain matters
relating to road and inland water
transport in the West Bengal-Assam
area, it was suggested that a scheme
might be formulated whereunder the
Governments of Assam, Bihar and
West Bengal could be associated with
the Road Transport Organisalion set up
by the Department of Transport for
the movement of essential supplies to
Assam and North Bengal,

3. This suggestion has been examin-
ed by the Government of India. Since
the scheme of the Road Transport
Corporationg  Act, 1950,  does
not envisage the establishment of
a corporation by the Central Govern-
ment to provide transport ser-
vices in more than one State, a pro-
posal for the conversion o! the de-
partmentally operateq road transport
undertaking into a limited Com-
pany, under the Companies Act, 1956,
is under consideration. In case a com-
pany is incorporated, it will be open
to the Gnvernments of West Rengal,
Bihar and Assam to participate in it
ag share-holders in due course.
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8hri Maheswar Naik: From the
statement, I find that the depar$-
mentally-run road transport under-
taking iy to be converted into a limit-
ed company in which Bihar, West
Bengal and Assam wil] be share-
holders. Why hag Orissa been exclud-
ed as it also comes under the easterm
zone?

Shri Raj Bahadur: It is not essen-
tially a zonal programme, The road
transport organisation was set up for
a specific purpose, to meet the situ-
ation arising out of the strike of the
Pakistani crew in the river services.
At present, we have set up a depart-
mental organisation which has ‘o be
converted into a company in which
the concerned State Governments

may join. In case the Orrisa
Government shows any  desire
or anxiety for joining it purely

for commercial reasons, that i3 a mat-
ter which will be settled only by
discussion.

Shri Maheswar Naik: In formulat-
ing this scheme, has the regional dis-
parity existing so far as taxation mea-
sures are concerned in different
Stateg been done away with?

Shri Raj Bahadur: The question is
rather extraneous to the original
qQuestion.

Mr. Speaker: I also feel likewiss,

Shri Sham Lal Saraf: Is the forma-
tion of this corporation taking place
simply to keep our shipping service
safe from any future action of the
Pakistani crew or is it to facilitate
the incoming and outgoing trafle
particularly in relation to Assam?

Shri Raj Bahadur: In the very na-
ture of things this road transport
organisatnion cannot protect our
shipping or inland water transport. It
is to provide an alternative means of
communication because it is a not
prudent to dcpend entirely on one
gingle line of communication, namely,
the railways or to depend on the
circumstance of there being no fur-
ther trouble so far as inland water
transport ig concerned, hecause it has
to pasy through Pakistan territory.
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Dr. L. M, Singhvi: What is the pro-
gramme of Government to secure bet-
ter and greater coordination of road
transport in these States and in
States of the western borders of
India particularly? Is it proposed to
have a corporation such ag the
one mentioned in the state-
ment laid on the Table for the west-
ern border States of India?

Shri Raj Bahadur: I think it would
be a far-fetched question. But so far
a9 co-ordination with railways is
concerned, T think I should reply. We
propose to set up a board of manage-
ment in which representation will be
given to the raiways too which will
ensure the necessary co-ordination
and co-operation between road and

rail.

ofY it TR N : 9 I F HT qw
frert st 8 & W s & ford et
oY ¥ g ¥ g3 agfema a9t € @
Y ?

ot W IFIT ;€T AT TE Yo
re ford o g% & AR S w1 frer
@ & IERY W A AT o §
Yo THF WK ford o W@ & ST 7 Fg
oFa § e ua af & ot T g 6
gwew ¥

Shri Basumatarl In view of the
fact that there was a strike by the
crew of the Joint Steamer Company,
has this corporation been get up to
meet such a situation in a time of
emergency?

Shri Raj Bahadar: That is exactly
the purpose. We cannot anticipate
what the Pakistani crew will do and
whether they would have an oppor-
tunity to strike. It is to meet any un-
toward situation that this scheme has
been envisaged.

Shri R. Barua: If the corporation is
not commercially sound, will the
Central Government step in to give
a subsidy?

Shri Raj Bahadur: This is a Central
Government organisation at present.
It is proposed to be run under the
Ministry of Transport. The question
of subsidy has not yet arisen because
we find the first results encouraging.
In fact, we think that if conditions
continue as they are even in regard
to availability of traffic or goods, 8
might work well

Shri P. Venkatasubbaiah: Is it the
intention of Government to extend
the scope of this corporation to other

States especially in the southern
gone where nationalisation of bus

transport has taken place?
Mr. Speaker: That is beyond the
scope of the original question.

Agricultural Implements Centre at
at Aligarh

e746. Shri Yashpal Singh: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether it is a fact that Gov-
ernment have started a Centre for
Agricultural implements at Aligarh
under the Package Programme; and

(b) if so, the details thereof?
Tt g ST § Tog-EA

(w10 o Feg) « (1) ().
s (e g1 I QR T TATE A
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Statement

An Agricultural Implements Work-
shop has been established in the Ali-
garh District (U.P.) as a part of the
Intensive Agricultural District Pro-
gramme to give a push to the pro-
gramme of demonsiration and popu-
larisation of improved agricultural im-
plements in the district.

The Workshop is estimated to cost
Rs. 5 lakhs during the five year
period. This includes a non-recur-
ring expenditure of Rs. 1.42 lakhs for
construction of the workshop build-
ings and purchase of necessary equip-
ment and a recurring expenditure of
Rs. 358 lakhs on account of appoint-
ment of staff and procurement of
materials for fabrication of imple-
ments and replacement of tools and
machines. The Workshop will be in
the overall charge of an Agricultural
Engineer specifically appointed for
this purpose.

The Workshop is intended to un-
dertake the following functions:—

(a) to carry out educational
and development work in agri-
cultural implements as applicabie
to district;

(b) to supervise field testing of
implements;

(¢) to produce suflicient num-
ber of prototypes of new imple-
ments so that they could be de-
monstrated and their contribu-
tion in increased food production
correctly estimated.

(d) to train village artisans
in developing and repairing the
implements and to train farmers
and their sons in operating the
improved implements, and

(e) to service the vehicles
such as trucks, jeeps, tractors,
etc. that will be employed in the
programme.

=Y T faz : ¥ W 95t dAK
fa oy <3 AT ART ¥ W T qw|I
AT TR E?

o v gaufag : §g A<
A W AT R & SR T IE T MW
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Dr. L. M. Singhvi: What js the
total requirement of agricultural
implements in the package districts
in the country, and what is the tolal
target of production for meeting the
requirements of the package dis-
tricts?

Dr. Ram Subhag Singh: As I said
in reply to another supplementary,
weé have not yet gone into full pro-
duction, because all these workshops
are in the process of being establish-
ed.
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Dr. L. M. Singhvi: What are the
estimates?

Dr. Ram Subhag Singh: The main
idea is that we should develop pro-
totypes and try to standardise the
implements through these workshops
and give full freedom to co-operatives
and other fabricators to manufacture
the implements that are found suita-
ble, and so in course of fime, the
whole thing will be regularised. As
yet no estimates have becn prepared
as to how much will be the target.

Shri Inder J. Malhotra: May I
know if the Agricultural Implements
Committee of the Indian Council of
Agricultural Research has approved a
list of the improved implements
especially for the package programme
districts?

Dr. Ram Subbag Singh: Yes, Sir.
That committee has recommended
some implements, and that we have
got circulated everywhere, including
the package districts.

World Bank Loan for Railways
+

Shri P. C. Borooah:
Shri D. C. Sharma:

Shri Sidheshwar Prasad:
‘747.4! Shrimati Sharda Mukerjee:
| Shri Subodh Hansda:

{ Shri 8. C. Samanta:

Will the Minister of Railways be
pleased to state:

(a) whether an agreement for Rs.
50 crore loan from the World Bank
for Indian Railways has been signed;

(b) if so, the main terms of the
agreement; and

(c) particular scheme sought to be
financed through the loan?

The Deputy Minister im the Minis-
try o! Railways (Shri S. V. Rama-
syamy): (a) An agreement for a
credit of § 67.5 million, equivalent to
Rs. 32.14 crores has been signed with
the International Develorment Asso-
ciation, an affiliate of the World Bank.

(b) The credit bears no interest,
but only a service charge of 3|4 per
cent per annum on the amounts with-
drawn and outstanding; and is re-
payable in 50 years, repayment com-
mencing after a grace period of 10
years.

(¢) The credit is for the procure-
ment of Railway materials and
equipment, mainly components for
indigenous  manufacture of rolling
stock, such as Steam & S5lectric locos.
and wagons, and also track materials
and other equipment.

Shri P. C. Borooah: May I know
how much of loan has been taken
from the World Bank by the Indian
Railways since 1951-52 including the
presentwWoan, and how much of that
has been paid back?

Shri S. V. LQuamaswamy: There are
two parts o the quostion. So far as
loans taken from the World Bank
are concerned, they come to a total
of about Rs, 180 crores. With regard
to the second part, and may be addres-
sed to the Finance Ministry.

Shri P. C. Borooah: May I  know
how far the implementation of the
scheme will add to the length of the
track and replacement of steam loco-
motives by diesel or electric locomo-
tives?

Shri S. V. Ramaswamy: This loan
is meant to cover part of the require-
ments of the Third Plan which have
been set out as under: New lines will
be about 1,920 KM; doubling 3,928
KM; track renewal 12,000 KM; electri-
fication 2,500 KM.

Shri Morarka: What is the total re-
quirement of foreign exchange for the
railways during the Third Plan and
out of that how much has already
been covered?

Shri S. V. Ramaswamy: The total
requirement of foreign excharge s
expected to be of the order »f Rs. 249
crores and we have so far reccived
about Rs. 167:42 crores and we hope
to get Rs. 33-3 croreg in the course of
this year.
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Shrimati Sharda Mukerjee: 1 would
like to know whether the Govern-
ment experienced any difficulties in
the procurement of equipment? Is
there a free hand in the selection of
such equipmens?

Shri S. V. Ramaswamy: So far as
World Bank is concerned, the pur-
chases can be made from the member
countries. So far as IDA loan is con-
cerned, it should be bought in the
USA.

Shri S. C. Samanta: How much
demand was put before IDA and how
much was sanctioned?

Shri S. V. Ramaswamy: Our total
assessed demand was put before
IDA and we got Rs. 32 crores, as I
said.  addition the delegafion has
negotiated two more loans also which
will total Rs. 16.5 crores that would
meet our current requirements.

Purchase of Wheat by Governmen$

+

( Shri Ram Harkh Yadav:
| Shri D. C. Sharma:

*748.) Shri Rameshwar Tantia:
" Shri P. C. Borooah:
L Shri Onkarlal Berwa:

Will the Minister of Foed and
Agriculture be pleased to state:

(a) whether Government propose
to buy wheat during the next harvest
a8 a price support measure;

(b) if so, the details of the proposal
with the price at which it is proposed
to buy the same; and

(c) the steps taken in this regard?

The Parliamentary Secretary to
the Minister of Food and Agriculture
(Shri Shinde): (a) to (c). Govern-
ment intend to do so. The feasibility
and details are still being examined.

Shri Heda: Is the WMinistry of
Agriculture also thinking on the same
lines as the Minister of International
Trade who said that they would fix
the price and announce it on the next
Monday for jute and if so for what
e'se will the prices be announced?
Will there be adequats support?
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The Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram
Subhag Singh): We had consultatiom
with the Ministry of Commerce and
Industry, Finance Ministry as well as
the Planning Commission. What will
be announced on Monday will be with
our consent also.

Shri P. C. Borooah: Does this
scheme form part of the stabilisatiom
scheme of consumer goods prices and
it so at what level will the price of
wheat be fixed?

Shri Shinde: The proposal is stild
under consideration.

Shri Inder J. Malhotra: Kecping in
view the past experience of the Gov-
ernment regarding the prices of
various agricultural products, I would
like to know whether the Government
is now in a position to consider the
proposal for a permanent body of
price fixation for agricultural pro-
ducts?

The Minister of Food and Agricul-
ture (Shri S. K. Patil): That is very
much under our consideration. But
apart from that the wheat price would
be announced in time before the
eeason. Only, the delay is due to the
fact that I am trying to increase it.

»ft e T qg WY wIW FoTAT
T T2, TG FAT FIX G T qF § q@AT
LRI SER SR Rl R
AT AT ? WX @OET T 97 YS9y
w9 AT gAn, watq e
frami 1 ant gar ar feadr g
® gt gs ?

oft @o w10 wifew : AF @i N
A& T Tegw g% 2 {7 gw ww
TEAT AR & | AT TF g ¥ 7@l @
qT, BT e § & gH ¥ W E@w
TATAT 47 | AfFHT L T IT ©F FY
TEAAT TIAT | T W A AT T
T T AT & |

Shri P. R. Patel: I want to know
whether the Government is going to
fix the price of different agricultural
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products and whether the prices will
bs remunerative?

Shri S. K. Patil: We are trying to
strike a ‘margin’ between what is
called ‘remunerative’ and what is
practical. But my own desire is that
they should be as near remunerative
as I can possibly make them.

oY 7o To TR : VT R *
FoETAr e #1 gl w7 fasies<
& gorR W@t X ufes g €7 I
g &7

Shri Shinde: Of course; the Food
and Agriculture Ministry has drawn
the attention of the concerned States
where mainly wheat, etc. are grown
10 take measures as and when neces-
sary.

oY wopng ;W9 g9 fRAR e
& FQZ FT T AT TN FIEA @I
& o fagmr faaar e gar & ?

Wt ®o &0 qrfew : Fav d 5 o
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TGO E | 7 T A Rz dw
q THr F7§ wreaRgwar @ |

ot g fag - #ar § 9 aF|r
g fr frael & o weem @R ST
£ gt § W g awR aiad
#3n & @ & faaar v d ?
The Deputy Minister in the Minis-
try of Focd and Agricalture (Shri
A. M. Thomas): For the imported

wheat, the landed cost comes to round-
about Rs. 15.

Shri Yashpal Singh: I did not fol-
low.

Shri A. M. Thomas: Rs. 15.

Mr. Speaker: What is the compara-
tive rate of price?

Shri A. M. Thomas: In fact my
senior colleague has already stated
that we are proposing to make an
increase in the present procurement
price. The present procurement price
for the common variety of wheat
is Rs. 34.83 per quintal; for red wheat,
it is Rs. 32.15 per quintal; for the
superior farm variety, it will be Rs.
37.51 per quintal.

Shri Sham Lal Saraf: May I know
whether, as a consequence of  this
measure, the movement of wheat from
surplus States will be permitted to go
to the other States without Govern-
ment check or control?

Shri S. K. Patil: With regard to
wheat movement, even now I think
we have made it one zone. The ques-
tion that was asked was whether we
are going to buy the wheat by fixing
the price. I said that we propose to
do that, and do that in time. But so
far as the movement is concerned, it
is allowed even now.

Shri P. R. Patel: The reply recent-
ly given was that the price that would
be fixed will be very near to a remu-
nerative price. I want to know abous
the promise given in the third Plan
to give a minimum remunerative
price to the agriculturists.

Shri S. K. Patil: This word “remu-
nerative” is a matter of inter-preta-
tion. What the hon. Member may
regard as remunerative may not be
regarded as remunerative by some-
body else. Therefore, that has got
to be decided. So, I guarded myself
by saying, “as near remuncrative as
we possibly can.”

Shri Dinen Bhattacharya: May I
know whether the Government is
aware of the existing rise in the
price of rice in West Bengal and
whether Government has any plan to
see that the price comes down?

Mr. Speaker: That is not relevant
here. Next question.
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The Deputy Minister in the Minis-
try of Railways (Shri S. V. Rama-
swamy): (a) Burma has supplied
wooden sleepers against the contracts
entered into with the State Timber
Board of that country, and at no
stage have they stopped supplying
the same. »

(b) Does not arise.

(¢) The State Timber Board, Bur-
ma, has indicated its willingness to
sell more timber to Indian Railways
and the matter is receiving attention
of the Railway Board.

Shri P. C. Borooah: May I know
whether any negotiation has been
made with the Timber Board which
has been constituted after the nation-
alisation of timber trade in Burma
and, if so, with what result?

Shri S. V. Ramaswamy: I am not
aware of the nationalisation of timber
trade there, but we deal with  the
Burma State Timber Bcard.

Shri P. C. Borooah: May I know
the extent to which sleepers were
imported from Burma?
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Shri S. V. Ramaswamy; We placed
an order in 1957 and we got 1,74,750
cubic feet. We have further placed
order for special type of timber.

Shri Maheswar Naik: May I know
whether the Government do  not
think that our rich forest resources
in India are not in a position to sup-
ply the sleeper requirements for the
railways and whether it is thought
necessary to import sleepers from
Burma?

Shri S. V. Ramaswamy: No doubt
there are forests here, but they are
not enough to supply the whole re-
quirements, especially of hard timber
that we need for special type of work
as for instance points and crossings
etc. They are hard teak wood and they
are necessarily to be imported.

Shri Sham Lal Saraf: May I know
if -some foreign exchange is involved
in importing sleepers from Burma
and if that be so, what attempt has
been made to accelerate and augment
the supplies of timber within the
country itself, particularly in my State
of Jammu and Kashmir?

Mr. Speaker: Does it produce hard
timber?

Shri Sham Lal Saraf: Yes.

Shri 8. V. Ramaswamny: As I'said.
it was a special type we got from
Burma. . .

Shri Sham Lal Saraf: I asked
whether any foreign exchange is
involved in importing sleepers from
Burma?

Mr. Speaker: He wants to  know
whether any foreign exchange s
involved and why attempts are not
being made to produce it in Jammu
and Kashmir?

Shri S. V. Ramaswamy: That type
of timber is not available in Kash-
mir. It is only soft timber that
is available.

Shri Basumatari: May I know

whether the railway department have
examined and found that the sal

gleepers are harder than the Burmese
sleepers?

shri S. V. Ramaswamy: We would
like to buy as much sal timber as
the State Governments can supply.

ft Ty TR AR A A awT
fevae & afz 99 a@ 1 foax WAy
# 7Y Yt Y I Y TG T AT AT
Hrife ¥ AT 4 A S 9 o
BT TFEAT a7
Shri S. V. Ramaswamy: Yes, Sir;
in the third Plan, our total require-
ments will be about 475 lakhs of
sleepers, of which 15 lakhs will be
made of steel, 235 lakhs of cast iron
and wooden sleepers will be only 175
lakhs.

Dr. K. L. Rao: May 1 know whether
with the recently developed techni-
ques, it will be possible to make use
of Indian woods for sleepers?

Shri S. V. Ramaswamy: We are
making use of Indian woods to the
utmost extent.

Shri Sham Lal Saraf: The Deputy
Minister said that the timber  that
comes from Jammu and Kashmir
State is soft. May I know if the
Government is aware that the Jam-
mu and Kashmir Government have
been pressing that they could work out
the hardest possible timber from
Deodar forest, of which very much
is not being worked now, if the rail-
way was brought as near the forest
areas of this place as possible?

Shri S. V. Ramaswamy: We are
buying plentiful from Jammu and
Kashmir.

Shri Heda: Is it a fact that some
State Governments including that of
Andhra Pradesh have offered timber
as good as that of Burma, but because
of the increased transport cost, they
wanted some more price than prevelent
in India but less then the imported
price of timber from Burma?

Shri S. V. Ramaswamy: I would
like to submit that the supply pro-
mised by the Andhra State is much
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less than the other States. It is not
a question of cost. The difficulty is
availabliity of timber in Andhra State.

Y wgay : foge faa) asr=ne o
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Dr. Ranen Sem: May I know if we
import the wooden sleepers from
countries other than Burma?

Mr, Speaker: Here we are only
concerned with Burma.

Shri P. C. Borooah: May I know
whether oil-treated soft-wood sleepers
are more durable than hard wood
sleepers and they are available?

Shri S. V. Ramaswamy: We treat
it with cresote. We have got four

such plants in diffcrent parts of India. -

Model Viliages

*751. Dr. L. M. Singhvi: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether it is proposed to deve-
lop any scheme of model villages for
experimental and demonstration pur-
poses; and

(b) if so, the details thereof?

The Minister of State in the Minis-
try of Food and Agriculture (Dr.
Ram Subhag Singh): (a) No.

(b) Does not arise.

Dr. L. M. Singhvi: Have the Gov-
ernment studied the matter with the
assistance of agricultural scientists
and extension experts and, if so, may
I know whether it is on their advice
that no such proposal has been un-
dertaken or embarked upon by the
Government, or is it in default of such
a study that these proposals have
not been undertaken?

Dr. Ram Subhag Singh: Actually,
this matter was very carefully stu-
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died. In fact, the Ministry of Com-
munity Development does give some
award for model villages. But in the
field of actual agriculture, after get-
ting the advice, we have come to a
decision that there will be no parti-
cular advantage in setting up model
villages for experimental and demo-
nstration purposes. So we are hold-
ing demonstrations on the cultivator’s
fleld and this process we will continue
for propagating scientific and techno-
logical ideas.

Dr. L. M. Singhvi: May 1 know
whether the Government would be
willing to lay on the Table of the
House or circulate among the Mem-
bers the materials and expert opinions
on the basis of which this decisiom
was arrived at?

Dr. Ram Subhag Singh: Aectually,
we daily take advice, and whatever
material will be available we shall be
on'y too pleased to place it on the
Table of the House.

Dr. L. M. Simghvi: This may be
treated as an assurance?

Dr. Ram Subhag Singh: Yes yes.
——ad

ff wrelY Tm = R EER w-
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Shri S. C. Samanta: Is it not a fact

that the Khadi and Village Industries
Commission is also trying to  have
such model villages; if so, may I know

whether the Ministry of Food and
Agriculture will assist them?

Dr. Ram Subhag Singh: But the
two works are very different in na-
ture. Our work is concerned with the
fleld. We will have demonstration
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fields and we are going to have more
and more of such demonstration flelds.
This year we are going to increase the
mumber of such fields by 300 per cent
—from one lakh at present we are
going to have 8 lakh demonstration
farms. I do not know what the
Khadi and Village Industries people
are going to do.

=it e fag : & ag sy g
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Shri Inder J. Malhotra: May I
know whether at present the work of
demonstration farms in the villages
is being handled entirely by the Mi-
nistry of Food and Agriculture, or it
is being done by the Ministry of
Community Development?

Dr. Ram Subhag Singh: Actually,
the whole thing will have to be car-
ried on with the full co-operation of
different agencies of the Government,
because unless and until we take help
from the village level workers it
would not be possible to set up any
demonstration forms. Therefore, the
co-operation of other agencies will bs
there, but the direction will be that
of the Food and Agriculture Ministry.

Shri Balakrishnan: May 1 know
whether the Government is aware
that some years back there was a sur-
vey of model villages; if so, whether
that was done under the Ministry
of Food and Agriculture or some
other Ministry?

Dr. Ram Subhag Singh: That was
done by the Ministry of Community
Development.

Shri P. R. Patel: May 1 know
whether the Rural Housing Board
have ever considered what type of
model village should be there and

what type of houses for agriculturists
and agricultural labour should be
there?

Dr. Ram Subhag Simgh: We have
not got that information. We will
enquire about it

Sale of Damaged Foodgrains

*752. Shri Ram Harkh Yadav: Will
the Minister of Food and Agriculture
be pleased to state:

(a) whether the Central Goverm-
ment have invited tenders for the sale
of a large quantity of damaged food
grains ex-Bombay city, Kandla and
other District Godowns as per tender
notice No. 7|1/63 EI dated 17th March,
1863 by the Regional Director (Food)
Bombay;

(b) it so, the terms and details of
the sales; and

(c) the reasong for the damage and
sale?

The Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram
Subhag Singh): (a) Yes, Sir.

(b) A copy of the tender form which
gives the terms and conditions for sale
and the detail of the stocks offered
for sale, is placed on the Table of tha
House. [Placed in library, see No. LT-
1077/63].

(c) These foodgrains were damaged
mainly in transit during ship-voyage.
Being unfit for human consumption
these have been categorised as fit for
cattle|poultry feed , manure or for
manufacture of starch, depending on
the condition of the stocks, and are
proposed to be sold for those specifie
purposes,

Shri Maheswar Naik: I know the
extent of loss incurred in this trans-
action because of the damage?

Mr. Speaker: How can he say that
until it is sold?

The Deputy Minister in the Ministry
of Food and Agriculture (Shri A. M.
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Thomas) : The damage has been caused
mainly on the voyage on account of
circumstances beyond our control.

Mr. Speaker: The question was
about the extent of loss.

Shri A. M. Thomas: 1 have got the
various figures about the extent of
storage losses with regard to the
damaged quantity in the present case.
In Bombay it is 862 tons, Kandla 1,262
tons and other district godowns 110
tons,

Shri D. N. Tiwary: May I know
whctiher any steps have been taken to
see that the damaged foodgrains are
not scld for human consumption in the
market?

Mr. Speaker: Those precautiong are
contained in the statement.

' Shri A, M. Thomas: They have been
mentioned even in the tender.

Shri Bishwanath Roy: May I know
the quantity or quantum of foodgrains
affected by this damage?

Shri A. M. Thomas: I have got the
figures. It is very negligible. In
1961-62 the percentage has been 0.480,
which includes damage by floods also.
In 1960-61 it was 0.136, very negligible,
out of a total of 450,000 tons (44 mil-
lion tons),

Shri Shree Narayan Das: The
Minister has stated that tenders have
been called so that the damaged grains
may be sold in the market for animal
consumption. I would like to know
whether it was medically examined
whether the use of these damaged
graing will affect the health of the
cattle.

Shri A. M. Thomas: We have got
some technical staff-who have cate-
gorised them as to which are fit for
‘whom.

Mr. Speaker: It is all contained in
the statement.

Shri Kapur Singh: May I know
whether the loss by damage is due to
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some fortuitous circumstances or due
to lack of forethought?

Shri A, M. Thomas: The loss was
mainly during the voyage,

Intensive Agriculture Programme

*753. Shri N. R. Laskar: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether it is a fact that Govern-
ment have sanctioned four districts in
each State for the purpose of inten-
sive agriculture programmes; and

(b) if so, in what way it is different
from the Package Programme Plan
tlready operating in each State?

The Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram
Subhag Singh): (a) No. The Gov-
ernment of India have, however,
recommended a programme of inten-
sive cultivation for increasing produc-
tion of (i) rice in 40 districts; (ii)
millets and pulses in 100 districts; (iii)
cotfon in 1§ tracts; (iv) groundnut in
24 units; and (v) vegetables in the
border States of Assam, West Bengal
and Bihar.

(b) The difference between the two
programmes is that whereas the
*Package” plan aims at increasing
production of all major food and cash
crops grown in the selected districts,
the Intensive Cultivation Programme
envisages dealing with a single com-
modity. Further, the intensive agri-
culture programme will be imple-
mented without any external assis-
tance (technical and financial) unlike
tne Package Programme, and the scale
of staff envisaged is smaller than in
package districts.

Shri N. R, Laskar: May I know
whether Government have made any
assessment as to the extent of the
additional production by launching
this programme?

Dr. Ram Subhag Singh: This aspect
is being examined. We will naturally
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maquire everything before the matter
is taken up.

Shri N, R, Laskar: What is the
additional amount that will be sanc-
tioned for this purpose?

Dr. Ram Subhag Singh: The addi-
tional allocation suggested by the
Planning Commission is: Andhra Pra-
desh Rs. 100 lakhs. Assam  Rs. 30
lakhs, Bihar Rs. 100 lakhs, Maha-
rashira Rs. 400 lakhs and so on. I
will place it on the Table, because it
is a long one.

Shri Basumatari: What is the differ-
ence between “Package” programme
and “intensive” programme?

Mr. Speaker: That is the very
question to.which answer has been
given,

Night Air Mail Services

*754. Shri Indrajit Gupta: Will the
Minister of Transport and Communi-
cations be pleased to state:

(a) whcther the new pattern of
nigh{ air mail services introduced last
October by T A.C. has now been aban-
doned;

(b) if so, reasons for the reversal
to the old pattern; and

(c) whether it is a fact that the pas-
senger traffic by night air services has
remained static during the last 5
years?

The Deputy Minister in the Minis-
try of Transport and Communica-
tions (Shr1 Mohiuddin): (a) and (b).
As Lhe experiment of operating direct
Viscount Services between the four
principal cities, wviz. Delhi, Bombay,
Madras ana Calcutta started on 1st
October, 1962 has proved unremunera-
tive, the Indian Airlines Corporation
nave reveried, with effect from the
i3t March, 1963, to the old pattern of
Night Air Mail Services.

(¢) Yes, Sir.
111 (Ai) LSD—2.

Shri Indrajit Gupta: I want to know
whether the old pattern of night air
mail service has been resumed again
with Skymasters or some other air-
crafts?

Shri Mohiuddin: Yes, mostly with
Skymasters. Perhaps, on one leg a
Viscount is also used whenever neces-
sary.

Shri Indrajit Gupta: Is it a fact that
the night air mail service incurs very
heavy losses due to the fact that Sky-
master aircraft are not able to cope
with both adequate freight cargo as
well ag overflow from the passenger
traffic which cannot be accommodated
on irunk rovtes?

Shri Mohiuddin: At the present
moment, the difficulty is about the
availability of aircraft. If more
cconomical aircraft is available, the
JAC will be pleased to use them.

Shii indiajit Gupta: ] asked whe-
ther heavy lssses are incurred because
of this deficiency. He might say, ‘Yes’
or ‘INo'.

My, Speaker: Whether losses are
teing incurred.

Shri Mohiuadin: I am not sure
whother on a particular route there is
4 dehnite 'css as per one aircraft run.
Cf cuuise, there have been fluctua-
tions. Threc years ago, the night air-
maii serv,ce was quite paying. I am
not quite sure about the latest figures.

Dr. L. M. Singhvi: The hon, Minister
;ust stated thatl this was abandoned
Decause of ils being unremunerative.
Tt was also mentioned that certain air-
craft which could be remunerative or
cconomical dare not available. Which
is the main reason for abandoning this
new paiteri, non-availability or their
being unremunerative?

Shri Mohiuddin: At the present

moment, the pattern was changed
becsure e pattern introduced last
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October was unremunerative. The hon.
Member niay understand that the
pattern introduced from 1st October
was thal there will be a direct flight
betweel. the two principal cities. Here
the combined load of the principal
cities is taken from one centre to
Nagpur and ihen they are distributed.
There is a big difference,

Joint Farming

*753. Shri Sham Lal Saraf: Will the
Minister ot Community Development
and Co-operation be pleased to state:

(a) whether as an experimental
measure, Joint Farming has been in-
troduced in all the States in the coun-
try: and

{¥) whcther the farmers in all such
S.ates, 'vrere a start has been given
i0 this Schiume, have shown their
liking for it?

The Deputy Minister in the Ministry
of Commurity Deveicpment and Co-
operation (Shri Shyam Dhar Misra):
(a) Yes Sir. Pilot projects have been
started in uli the states to demons-
trate the advantages of co-operative
joint farm:rg to farmers. In the Third
Plan, 320 p.ot projccts are to be
launched ol the rate of one per dis-
trict. So i1, 137 projects have been
siarted, wherein 657 co-operative
Zarming sccieties have been organised.

(b; Although no evaluation of the
programme or opinion poll of the
iarrers has been carried out so far, :
study of the pilot and non-pilot
sociat,eg lias brought out that these
co-operative farming societies assisted
the :mszli farmers and marginal far-
mers in incrcasing agricultural produc-
tion ar.d nave proved successful among
then..

Shri Sham Lal Saraf: May I know
what steps have been taken in con-
junction with the Ministry of Agricul-
ture so a; lo induce the farmers by
giving them incentives to take to joint
farming?
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Shri Shyam Dhar Misra: Besides
education programme, we have tried
to give incentives in the form of share
capital, working loans and subsidies
to the societies.

Shri Sham Lal Saraf: About these
joint farms that have been run till
now, may I know how they are
working as compared to other farms
that are prevalent in those very areas
where these joint farms have been
started?

Shri Shyam Dhar Misra: So far,
only about 1400 farming societies have
been started during the Third Plan.
The limited study that has been made
on behalf of the Government has
revealed that there is better produc-
tion and there is a good impact on em-
ployment,
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Shri Kapur Singh: May I know
whether the Government have taken
uny serious notice of the latest trends
in modern economic thought that agri-

cultural production is peculiarly un-
amcnable to socialistic techniques?

Mr. Specaker: Shri Venkatasubbaiah.

Shri P. Venkatasubbaiah: In view of
t.ie fact that consolidation of land
holdings is a pre-requisite for joint
farming, may I know whether any
steps have been taken for consolida-
tion of holdings?
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3hri Shyam Dhar Misra: The States
have been requested to have consoli-
“ation of holdings on a preferential
sasis. But, it is not necessary that
there should be first consolidation and
‘hen only co-operative farming,

Shri Kapur Singh: May I request
a reply to my question. It is a very
‘aiportant question from my point of
view.

Mr. Speaker: He has given infor-
mation which they must consider and
ake into account.

Shri Kapur Singh: 1 want to know
whether they have taken any notice
of it.

Shri Shyam Dhar Misra: [ want
the hon. Member to repeat his ques-
tion.

Shri Kapur Singh: Mayv I know
whether the Government have taken
any serious notice of the latest trend
in scientific economic thought that
agricultural production is peculiarly
un-amenable to socialistic techniques?

Shri Shyam Dhar Misra: Govern-
ment has taken quite serious notice
that such tvpe of agricultural produc-
t.on does lead to socialistic thought.
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Shri P. R, Patel: 1 want to know
the investment done by the Central
Government and the State Govern-
ments towards subsidy and loan and
share capital for this joint farming. [
want {o know whether production in
joint farming is more than in that size
of farming done by individuals.

Shri Shyam Dhar Misra: In the
main answer I said that no systematic

sludy has been so far made. But, a
limited study hag revealed that there
is greater production. As a matter of
fact, we have ourselves gone, officers
have gone, Members of Parliament in
& teams went to four States, Maha-
teshtra, Punjab, U.P. and Mysore and
they also reported that in some of the
States, production was as high as
between 25 to 50 per cent.

Shri P. R, Patel: My question was
absolutely different.

Mr. Speaker: He has also put two
questions and therefore that became
difficult.

Dr. P. S. Deshmukh: May I know
whether the Government, in starting
this project have evolved any pattern
of assistance in the shape of loang or
other things which the hon. Minister
can mention so as to attract farmers
to join joint farming?

Shri Shyam Dhar Misra: There is a
pattern of assistance in the form of
share capital which goes to about
Rs. 2,000, working capital which goes
upto Rs. 4,000, godown loans which
go to Rs. 5,000 and there is a subsidy
of about Rs. 1,200.

Export of Sugar

*756. Shri Yashpal Singh: Will the
Minister of Food and Agriculture be
pleased to state:

(a) the quantity of sugar which will
be exported through (i) State Trad-
ing Corporation and (ii) Indian Sugar
Mills Association out of the quantity
which hag been earmarked for cxport
during 1963; and

(b) how much of the above quantity
i; on barter basis and the items to be
imported through barter?

The Parliamentary Secretary to the
Minister of Food and Agriculture
(Shri Shinde): (a) Sales of 37 lakh
metric tons of sugar have been nego-
tiated by the State Trading Corpora-
tion and of 63,000 metric tons by
Indian Sugar Millg Association.
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(b) 50 per .cent of the realisations
from 3 lakh metric tons of sugar will
be used for import of fertilizers, zinc,
dissolving pulp, raw asbestos and sulp-
hur.
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Shri Shinde: As far as this year is
concerned, we are exporting more
than in the last year.
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Shri Shinde: I do not know what
is meant by the hon. Member. If he
refers to internal sales even internal
sales are going up. As far as inter-
national trade is concerned, even for
the international market, there is a
great demand for sugar.

Shri Biswanath Roy: In view of the
fact that production of sugar has
declined this year, may 1 know whe-
ther exports would be affected in any
way this year and if so, what will be
the quantity that might be exported.

The Minister of Food and Agricul-
ture (Shri S. K. Patil): This is export
figure which is already contracted. So
far ag future export is concerned, that
would not be undertaken unless we
know the nature of production next
year.

Shri Shivaji Rao S, Deshmukh: May
1 know what portion of the S.T.C.
export of sugar is reserved for the co-
operatives and what portion is
reserved for crystal sugar for export?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
A. M. Thomas): It is proportionate to
each factory’s production without dis-
tinction whether it is a co-operative
sugar factory or other factory.

Shri Shivaji Rao S. Deshmukh: The
collective figure may be given.
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Mr. Speaker: The question hour is
over.

WRITTEN ANSWERS TO
QUESTIONS

Purchase of Ships by Indian Shipping
Company

“743. Sari Raghunath Singh: Will
the Minister of Transport and Com-
munications be pleased to state:

(a) whether any Indian Shipping
Company has purchased any ship
which was chartered to China; and

(b) if so, the details thereof?

The Minister of Shipping in the
Ministry of Transport and Communi-
cauons (Shri Raj Bahadur): (a) and
(b). The Jayanti Shipping Company
had purchased five ships from a Bri-
tisn firm “Court Line Ltd.” of which
one namely Barrington Court was on
charter to China. The ship was to be
delivered to the Indian Company from
charter commitments. It was regis-
tered as an Indian ship after delivery
free from charter obligations.

Siliguri-Jogighopa Railway Line

rShri P. C, Borooah:
] Shri Yashpal Singh:
w5y, ) Shri Kapur Singh:
7 Shri Narasimha Reddy:
Shrimati Basant Kunwari:
L Shri Bishwanath Roy:

Wit} the Minister of Railways be
pleased to state:

(a) whether Government have ap-
proved the scheme for the construc-
tion of a broad gauge railway line
b.lween Siliguri and Jogighopa in
Assarr,;

(L) 1f so, the cost of the scheme;
and -

(¢) whether the work has been

taken 1n hand?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaz
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Khan): (a) to (c). The final location
survey for a Broad Gauge line from
near Siliguri to Jogighopa in Assam
has been sanctioned. Sanction to start
constiuction of the line will depend
on the results of the survey. The
work is likely to cost about Rs. 32
crores.

Air Lanes

{ Shri P. C. Borooah:
‘7584 Shri Surendra Pal Singh:
‘Y Shri Maheswar Naik:

{ Shri Indrajit Gupta:

Will the Minister of Transport and
Communications be pleased to state:

(a) whether Government propose to
introduce ‘air-lanes’ marking and
safety devices along the airways to
guide planes;

(b) if so, how many and on which
routes these devices are to be intro-
duced;

(c) whether the requisite equipment
has been acquired and if so, from
where; and

(d) further steps so far taken in
that direction?

The Deputy Minister in the Minis-
try of Transport and Communications
(Shri Mohiuddin): (a) and (b). Yes,
Sir, it is proposed to introduce Air-
ways System for easy flow of traffic
along the main trunk routes and across
the country.

(c) and (d). Basic facilities are
available at certain locations along the
routes. Additional equipment would
be required. Details are being worked
out.

Trunk Telephone Lines

1514. Shri Karni Singhji: Will the
Minister of Transport and Communi-
cations be pleased to state:

(a) whether Government are aware
that there are frequent breakdowns

and failures of trunk telephone lines
between the Capital and important
State Capitals and important towns
like Jaipur for instance on the 25th
February, 1963 when the lines both
for Jaipur and Bikaner were out of
order for considerable time; and

(b) if so, the steps Government
propose to take to remedy these fre-
quent breakdowns?

The Deputy Minister in the Minis-
try of Transport and Communications
(Shri Bhagavati): (a) Government f{s
aware that breakdowns on trunk lines
sometimes occur. These are due to
certain unavoidable reasons, such as
storms, thunder-shower, copper wire
thefts, etc. As for the specific instance
quoted in the question, the lines bet-
ween New Delhi and Jaipur were
interrupted on 25th February, 1963
due to a fire in some huts located
under the alignment at a distance of
46 KM from New Delhi.

(b) Such Breakdowns cannot be
totally avoided. If the frequency of
breakdowns on any particular align-
ment is observed to be high, special
investigations are instituted and
appropriate remedial action taken,
subject to availability of resources.

Diesel Locomotives

1515. Shri Daljit Singh: Will the
Minister of Railways be pleased to
state:

(a) whether requirements of Diesel
Locomotives up to the end of the Third
Plan period have been ascertained;
and

(b) if so, the details thereof?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaz
Khan): (a) Yes, Sir.

(b) The estimated requirements of
Diesel Locomotives upto the end of
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Third Five Year Plan are given
below:

Diesel Diesel  Total

main- shunt-

line ing

locos locos
Broad Gauge 440 103 543
Metre Gauge 167 .. 167
Narrow Gauge 68 .. 68

Development of Agriculture in Orissa

1516. Shri Rama Chandra Mallick:
Will the Minister of Food and Agri-
culture be pleased to state:

(a) the amount sanctioned to the
Government of Orissa for the deve-
lopment of agriculture during 1962-63;
and

(b) the details thereof?

The Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram
Subhag Singh): (a) and (b). A loan
of Rs. 8455 lakhs and a grant of
Rs. 38.40 lakhs were sanctioned to the
Government of Orissa during 1962-63
under Agriculture Sector as per
details furnished below:

Sl. Head of Central assis-
No. Development tance sanc-
tioned
l.oans  Grants
1. Agricultural Produc-
tion including mar-
keting 6800 26-29

Minor Irrigation

Land Development

Animal Husbandry,
Dairying & Fisheries 4-05 9-08

Forest and Soil Con-
servation

v bW

12:50 3:03

TorAL 84-55 38-40

Development of Fruit Preduction in
Orissa

1517. Shri Rama Chandra Mallick:
Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether any scheme has been
submitted by the Government of
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Orissa for the development of fruit
production for 1963-64; and

(b) if so, the nature of assistance
to be given by the Central Govern-
ment therefor?

The Minister of State in the Minis-
ter of Food and Agriculture (Dr. Ram
Subhag Singh): (a) No new scheme
in addition to those already in opera-
tion has been submitted by the Orissa
Government for Central assistance
during 1963-64.

(b) Does not arise.

Class IV Railway Employees

1518. Shri Rama Chandra Mallick:
Will the Minister of Railways be
pleased to state:

(a) the number of Class IV em-
ployees appointed by the S.E. Railway
in 1962-63;

(b) the number of Class IV em-
ployees appointed in the same period
by the Khurda Road Division; and

(¢) the number of employees among
them belonging to Scheduled Castes
and Scheduled Tribes?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaz
Khan): (a) to (c). Information is
being collected and will be laid on
the Tuable of the House.

Postal Services in U.P.

1519 J Shri Sarjoo Pandey:
"\ Shri J. B. Singh:

Will the Minister of Transport and
Communications be pleased to state:

(a) how many villages were cover-
ed by postal services in U.P. by the
end of the Second Plan period; and

(b) the number of villages that
were covered by postal services up tiii
now from the beginning of Third Plan
period?

The Deputy Minister in the Minis-
try of Transport and Communications
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(Shri Bhagavati): (a) and (b). There
were only two ‘No-dak’ villages in
U.P. at the commencement of the
Second Five Year Plan. These have
sincc been eliminated. During the
Third Plan period improvements have
been made in the frequency of deli-
very service. The number of villages
served daily has increased from 35,067
on lst April, 1961 to 41,615 on 1st
March, 1963.

2. As regards extension of postal
services by opening post offices, 2,327
post offices during the Second Five
Year Plan period and 1,016 post offices
dnring the Third Five Year Plan
period upto 28th February, 1963 were
opened in U.P, mostly in the rural
oreas.

Telephones in U.P.

1520.] Shri. Sarjoo !’andey:

\ Shri J. B. Singh:

Will the Minister of Transport and
Communications be pleased to state
the names of the towns in U.P. where
teiephone system is going to be intro-
duced in the Third Plan period?

The Deputy Minister in the Minis-
try of Transport and Communications
(Shri Bhagavati): A statement show-
ing the names of the towns where tele-
phone facilities (Telephone Exchanges
and P.C.Os.) have been sanctioned
and are likely to be provided during
Third Plan is placed on the Table of
the House. [Placed in Library, see
No. LT-1078/63]. In addition 60
exchanges and 110 PCOs are expected
to be opencd during Third Plan, if
they arce found to be remunerative.

Assistance to U.P. for Irrigation

Shri Sarjoo Pandey:
1521, {Shri 1. B. Singh:

Will the Minister of Food and Agri-
culture be pleased to state the amount
of grants given to U.P. Government
for irrigation purposes under the grow
more food campaign during 1962-63?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
A. M. Thomas): Under the revised
procedure for rendering financial
assistance to State Governments,
introduced from the year 1958-59,
Central assistance admissible to
various State Governments is sanc-
tioned in bulk for schemes under the
head “Agricultural Production” which
includes Minor Irrigation and Land
Development. As such, it is not possi-
ble to indicate the amount of Central
assistance given to the Government of
Uttar Pradesh for their Minor Irriga-
tion Schemes during 1862-63. Infor-
mation with regard to grant and loan
sanctioned to the Government of U.P.
during 1962-63 for their Agricultural
Production Schemes, including Minor
Irrigation and Land Development, is,
however, given below:

Year Grant ‘ 1-.,oan
1962;63 Rs. 163.47 lakhs  Rs. 753.96
lakhs

Development of Agriculture in U.P.

f Shri Sarjoo Pandey:
1522. \ Shri J. B. Singh:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) the amount allotted to U.P. for
the development of agriculture during
the first two vears of the Third Plan
period;

(b) whether this has been fully
spent; and

(c¢) if not, the reasons therefor?

The Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram
Subhag Singh): (a) to (c). Informa-
tion is being collected and will be
placed on the Table of the Sabha
when received.

Wagons for Orissa
1523. Shri Rama Chandra Mallick:
Will the Minister of Railways be
pleased to state:

(a) the number of wagons required
annually by the State of Orissa for
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exporting and importing rice and
paddy;

(b) whether the required number
is being supplied; and

(c) if not, the reasons therefor?

The Deputy Minister in the Minis-
try of Railways (Shri S. V. Rama-
swamy): (a) The requirement of
Orissa State for exporting and import-
ing rice and paddy annually varies
from year to year according to the
needs and availability of stock in the
State. During the years 1961 and
1962, 19,629 and 15,359 wagons of rice
and paddy respectively were moved
out of Orissa State and 6 and 270
wagons of rice and paddy respectively
were brought to Orissa State.

(b) Yes, Sir.

(c) Does not arise.
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Collision of Goods Train

J Shri Ram Harkh Yadav:
A\ Shri P. C. Borooah:

Will the Minister of Railways be
pleased to state:

1525.

(a) whether it is a fact that a trac-
tor collided with a goods train on the
16th March, 1963 at a level crossing
near Robertsganj Railway Station of
the Allahabad Division; and

(b) if so, the details of the accident?

The Deputy Minister in the Minis-
try of Railways (Shri S. V. Rama-
swamy): (a) Yes.

(b) At about 06.00 hours while UP
Material Train No. 7 was passing
through level crossing gate between
Robertsganj and Khairahi stations, a
tractor with its trailer loaded entered
the level crossing gate from the east
side and collided with the brakevan
which was the leading vehicle. As a
result, the tractor got entangled with
the brakevan and was dragged for a
distance of about 92.5 feet. The break-
van was derailed of all the wheels.

Canning and Food Preservation Centre

1526. Shri Ram Harkh Yadav: Will
the Minister of Food and Agriculture
be pleased to state:

(a) whether Government propose to
open a Community Canning and Food
Preservation Centre in the Capital;

(b) if so, the utility of the scheme
for the general public; and

(c) the cost of setting up the centre?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
A M. Thomas): (a) A Demonstration-
cum-Community Canning and Preser-
vation Centre was formally inaugu-
rated at Flat No. 183 (D-II type),
Kidwai Nagar (West) on the 23rd
March, 1963.

(b) This endeavour is the beginning
of an attempt to encourage preserva-
tion of fruits and vegetables for home
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consumption and to spread the
message of effective utilisation of
perishables containing valuable nut-
rients. Fruits and vegetables can be
got canned and preserved at the
Centre by the public on payment of
service charges and cost of cans and
bottles. Free demonstration- cum-
Jecture classes will also be conducted
to educate public, particularly the
housewives, in techniques of home-
scale preservation of fruits and vege-
tables. It is expected that the facili-
ties provided in the Centre will help
the public to get used to preserved
and processed foods and to conserve
seasonal fruits and vegetables as an
interesting pastime for the family.
The project will inter alia assist in
mobilising voluntary and other efforts
in the supply of processed foods to
the Defence services in times of
emergency.

(c) The total cost on equipment,
machinery, installation etc. is esti-
mated at Rs. 43,000. The non-recur-
ring expenditure is expected to be
about Rs. 30,000 per annum. This
includes  initial outlay of about
Rs. 10,000 on cans, bottles, chemicals,
preservatives etc, the cost of which
will be rccovered from the public.
The net expenditure will, therefore,
be reduced to that extent.

Telephone Exchanges and Public Call
Offices in Kerala

J Shri A. V. Raghavan:

152%. 3 Shri P. Kunhan:

Will the Minister of Transport and
Communications be pleased to state
the number of telephone exchanges
and public call offices to be opened
in the State of Kerala during 1963-64
with the names of the places?

The Deputy Minister in the Minis-
try of Transport and Communications
(Shri Bhagavati): The below list gives
the names of stations where Public
Call Offices and exchanges have been
sanctioned. The works will be com-

pleted when the stores become avail-
able.

Exchanges P.C.Os.
1. Angamaly 1. Anchalpetty
2. Chithirapuram 2. Edavanna
3. Elappalli 3. Kakkodi
4. Elappara 4. Kavalam
5. Erumeli s. Kamkachal
6. Karumagappilly 6. Kadampanad
7. Kodakara 7. Karuvatta
8. Kollengode 8. Koodal
9. Kuthuparamba 9. Kottayi
10. Marampally 10. Kunnisseri
11. Mannarghat 11. Kumathanam
12, Muttom 12. Maneed
13. Nemmara 13. Mallassery
14. Nileshwar 14. Mynagapally
15. Narakkal 15. Olyapuram
16. Parli 16. Payyappady
17. Pachalpalode 17. Padaupuram
18. Pandalam 18. Perdala
19. Quilandy 19. Pizhaku
20. Ramapuram 20. Vellamunda.

21. Trikarpur

22. Vadakkancherry
23. Vakathanam
24. Vellur-Cochin.

Bridge at Warangal

1528. Shri E. Madhusudan Rao: Will
the Minister of Railways be pleased
to state:

(a) whether any action has been
taken in regard to the construction
of an under-or overbridge at Waran-
gal; and

(b) if so, the details thereof?

The Deputy Minister in the Minis-
try of Railways (Shri S. V. Rama-
swamy): (a) and (b). The Andhra
Pradesh Government have agreed to
bear the cost of the proposed under-
bridge at Warangal and they have also
communicated their approval to the
detailed plans of the work. The
detailed estimates are being finalised
by the Railway and would be sent
to the State Government shortly for
their acceptance.

Agencies of Delhi Milk Supply Scheme

1529. Shri E, Madhusudan Rao: Will
the Minister of Food and Agriculture
be pleased to state:

(a) whether it is a fact that Delhi
Milk Supply Scheme has given
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agencies of its ghee to different shop-
keepers in different localities for sale
to the public:

+b) if so, the reasons therefor; and

(¢) the production of ghee in the
Dzlhi Milk Supply Depot per month?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
A. M. Thomas): (a) Yes; ghee pro-
duced by Delhi Milk Scheme is sold
through 8 Agents, in addition to sales
from 10 All-Day Milk Shops, which
are run by the Scheme itself.

(b) Agents have been appointed in
order to get a larger coverage, because
a majority of the All-Day Milk Shops
run by the Scheme are located in
Government buildings.

(c) Month-wise production of ghee
during the past year is shown below:

Month Quantity in Kgs.
April, 1962 12,632
May, 1962 627
June, 1962 157
July, 1962 2,515
August, 1962 13,224
Sept .. 1962 11,939
Oct., 1962 17,137
Nov., 1962 42,072
Dec., 1962 63,849
Jan., 1963 92,982
Feb., 1963 10,640
March, 1963 9,250

Development of Fisheries in Orissa

1530. Shri Ulaka: Will the Minister
of Food and Agriculture be pleased
to state:

(a) the financial assistance given by
Union Government to the Government
of Orissa for development of Fishe-
ries in the State during 1861-62 and
1962-63; and

(b) the amount of money actually
spent by the Orissa * Government
during the same period?

The Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram
Subhag Singh): (a) Financial assist-
unce during the first two years of the
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Third Plan was sanctioned to the
State Governments for the Group-
head “Animal Husbandry, Dairying
and Fisheries” as a whole. No sepa-
rate figures in respect of Fisheries are
therefore available for those years.

(b) A sum of Rs. 24.24 lakhs was
spent by the State Government of
Orissa during 1961-62 against a budget
provision of Rs, 22.73 Yakhs. The
anticipated expenditure during the
year 1962-63 is Rs. 55.46 lakhs against
a budget provision of Rs. 30.25 lakhs.

Telephones in Orissa

1531. Shri Ulaka: Will the Minister
of Transport and Communications be
pleased to state:

(a) the number of telephones sub-
scribed by Government offices and
public in Orissa during 1962-63;

(b) the number of applications
received from the public of Orissa for
telephone connections during 1962-63;
and

(¢) the number of applications con-
sidered and the number of applications
rejected by Government during the
same period?

The Deputy Minister in the Minis-
try of Transport and Communications
(Shri Bhagavati): (a) The number of
connections provided for Government
and Public separately during 1962-63
was as follows:

243—for Government.
492—for Public.

(b) 735 new applications were
received during 1962-63.

(¢) All applications were considered
during the year 1962-63.

Singareni Collieries

1532. Shri Yallamanda Reddy: Will
the Minister of Railways be pleased
to state:

(a) whether Government have
assessed the need of wagons and sid-
ings in the loading of coal from the
Singareni collieries in Andhra Pra-
desh;
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(b) if so, the details of the assess-
ment; and

(c) the number of wagons that are
expected to be supplied now?

The Deputy Minister in the Minis-
try of Railways (Shri S, V. Rama-

swamy): (a) to (c). The transport
requirements inter alia from (be
Singaréni group of collieries are

assessed periodically, as necessary, by
mutual consultations between the
Ministries of Railways and Mines and
Fuel. A movement target of 380
wagons per day is currently in force.
The Ministry of Mines and Fuel have
now suggested an increase in the
target by 20 wagons i.c. 400 wagons/
daily from 1st May, 1963. This has
been accepted by the Railways.

Raipur Waltair Railway Line

1533. Shri Mahananda: Will the
Minister of Railways be pleased to
state:

(a) whether there is any proposal
for opening double rail-linec from
Raipur to Waltair in S. E. Railway:
and

(b) if so, when and the estimated

expenditure incurred so far?

The Deputy Minister in the Minis-
try of Railways (Shri S. V. Rama-
swamy): (a) Of the 330 mile long
section hetween Waltair and Raipur,
the line between Waltair and Viziana-
garam (38 miles) is already doubled.
The work on the doubling between
Lanjigarth  Road and Ambodala (9
miles and Bissamcuttack and Theru-
vali (11 miles) is in progress and is ex-
pected to be completed by December,
1963. The doubling of the remaining
single line will be considered as and
when justified by the increase in
traffic.

(b) The expenditure incurred so far
on Waltair-Vizianagaram doubling is
Rs. 293.4 lakhs and Rs. 33.30 lakhs on
the 20 miles doubling between Lanji-
garh Road and Ambodala and Bissam-
cuttack and Theruvali.
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Movement of Coal by Railways
1535. J Shl'.l P. R Cl}akravertl:
_Shri Daljit Singh:
Will the Minister of Railways be
pleased to state:

(a) the average of coal loading per
day in November and December, 1962
und January 1963;

(b) whether the total requirements

of steel plants and washeries in
Bengal and Bihar had been ade-
quately met; and

(¢) to what extent the civilian

goods movement was displaced?

The Deputy Minister in the Minis-
try of Railways (Shri S. V. Rama-
swamy):

Daily average number
of wagons loaded.

6,900
6,975
6,917

(@ Month

November ,62
December :62
January, 63

(b) Yes.
(¢) Does not arise.
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Market Intelligence

1537. Shri P, R. Ohakraverti: Will
the Minister of Food and Agriculture
be pleased to state:

(a) the findings of the State Gov-
ernments that have collected data
under the scheme for improvement of
market intelligence, sponsored by his
Ministry;

(b) how far the study of market
behaviour has been extended through
regional offices set up to supervise
the operations;

(c) whether the studies of market
margins have been organised by the
adoption of a method of comparing
prices at different levels of marketing
and at a particular point of time; and

(d) if so, whether it gives an idea
of the producers’ share in the con-
sumer rupee, the wholesalers’ and the
retailers’ margin?

The Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram
Subhag Singh): (a) The scheme for
Improvement of Market Intelligence
is not intended for reaching any con-
crete findings. The scheme merely
involves improvements in the callec-
tion, coverage and reliability of
market data and improvements in the
market news service.

(b) Reports on the study of market
behaviour are received in respect of
about 1000 markets through the
regional offices.

(c) Yes, as an experimental
measure.

(d) An approximate idea of the
producer’s share in the consumer
rupee and of the wholesalers’ and re-
tailers’ margin can be derived from
these experimental studies.

Cashewnut Cultivation

1538. Shrimati Savitri Nigam: Will
the Minister of Food and Agriculture
be pleased to state the new areas
where financial aids and technical ad-
vice has been given to the farmers for
cashewnut plantation in Uttar Pra-
desh, Bihar and Union territories?
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The Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram
Subhag Singh): Uttar Presh: No finan-
cial and technical assistance has been
given since there does not appear ‘o
be any possibility of cashewnut culti-
vation in Uttar Pradesh.

Bthar: The cultivation of cashew-
nut was taken up on experimental
basis during the Second Five Year
Plan. Plateau regions in the State
have offered favourable conditions for
the growth of this crop. Cashewnut
seeds and technical assistance are pro-
vided to the cultivators for encourag-
ing cashewnut cultivation through the
Extension Staff. No financial assist-
ance has so far been given.

Union Territories: No financial or
technical assistance has ben given to
the cultivators in Laccadives, Himachal
Pradesh, Goa, Manipur and Delh:.
Technical advice has been given to
the cultivators in Andaman and Nico-
bar Islands. Technica] as well as
financial assistance has been given to
the growers in Tripura under the
Third Five Year Plan. In regard to
Pondicherry, a scheme for cashewnut
cultivation is being taken up from
1963-64. In Goa, cashewnut cultivation
is already well established. In
Himachal Pradesh and Delhi the con-
ditions for growing cashewnut are not
considered favourable.

Boat building yard at Karwar

1539. Shri Raghunath Singh: Will
the Minister of Transport and Com-
munications be pleased to state:

(a) whether it is a fact that Mysure
Government had decided to build a
1200 feet long wharf and a boat build-
ing yard at Karwar; and

(b) if so, the details of the project?

The Minister of Shipping in the
Ministry of Transport and Communi-
cations (Shri Raj Bahadur): (a) and
(b). The Intermediate Ports Develop-
ment Committec had recommended
that first priority should be given to
the construction of a lighterage wha:f
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at Karwar and for dredging along-
side the wharf and in the approach
channel to a depth of 8 feet. This
scheme has been included as a Cen-
trally assisted scheme under the Third
Five Year Plan, the provision being
Rs. 21.22 lakhs. The State Govern-
ment started work during 1961-62. An
expenditure to the extent of
Rs. 3,76,700 has been incurred upto
the 31st December 1692 on it. Details
of the scheme regarding the boat
building yard are awaited from the
State Government. They will be laid
on the Table of the Sabha as soon as
they are received.

Railway Crossing at Feroke

1540. Shri Koya: Will the Minister
of Railways be pleased to state:

(a) whether Government have re-
ceived any representation to con-
struct a railway crossing at Feroke
for the Karuvanthuruthi-Feroke road;

(b) whether Government are awaie
of the fact that Karuvanthuruthi has
no road connection with any of the
neighbouring villages; and

(c) whether Government propose to
sanction a Railway crossing at Feroke?

The Deputy Minister in the Minis-
try of Railways (Shri S. V. Rama-
swamy): (a) Yes.

(b) Yes.

(¢) A level crossing at this place
is not feasible on consideration of
safety. The only alternative is to
connect the two roads i.e. Karuvan-
thuruthi-Chaliyam road and Madras-
Calicut Road, through a road ovei-
bridge which scheme has been under
the consideration of the State Gov-
ernment since 1957.  The Railway
would undertake the work as soon as
such g scheme is finally sponsored by
the State Government who would
also have to agree to bear the cost of
the work, under the extant rules.

Forest Department, Port Blair

1541. Shri A. S. Saigal: Will the
Minister of Food and Agriculture be
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pleased to refer to the reply given to
Unstarred Question No. 2223 on the
30th May, 1962 and state:

(a) tke reasons for maintaining two
separate indents registers by the
Forest Department, Port Blair, for
Government officers and general pub-
lic respectively; and

(b) the reason for supplying any
firewood to private persons by Forest
Department, Port Blair when Govern-
ment’s own requirements are not fully
met and the Power House has to
purchase firewood at Rs. 30 to 40 per
cord against Forest Department’s
price of Rs. 5-50 per cord?

The Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram
Subhag Singh): (a) The reason is
that it affords greater working ron-
venience.

(b) The practice of supply of a
small quantity of firewood from
Chatham Sawmil] to private persons,
subject to availability, has been in
vogue in the Islands from time im-
memorial. It was apparently intro-
duced originally to mitigate their
hardships. Even by the stoppage of
supply of firewood from Chatham
Sawmill to the public, it is not possi-
ble to meet the requirements of the
Power House in full. However the
question of continuance of the system
of supply of firewood from Chatham
Sawmill to the public is being examin-
ed by the Forest Department. Port
Blair, de novo.
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Overtime Allowance for RM.S.
Workers

1544. Shri S. M. Banerjee: Will the
Minister of Transport and Communi-
cations be pleased to state:

(a) whether it is a fact taait Hvor
time payment for October, 1952 aud
onwards has not been paid to stafT of
R.M.S. ‘A’ Division, Allahabad uptiil
now; and

(b) if so, the reasons for the abnor-
mal delay?

The Deputy Minister in the Minis-
try of Transport and Communications
(Shri Bhagavati): (a) No, Sir. Out
of the total number of Overtime Al-
lowance Bills received from October
1962 to February 1963, 71 per cent
have alrcady been disbursed.

(b) There has been some delay
owing to late receipt of the Overtime
Allowance Bills from. sub-record
offices. Remedial action is, however,
being taken.

Transport and Communications in
Border Districts of Bihar
1545. Shri Yamuna Prasad Mandal:
Will the Minister of Transport and
Communications be pleased to state:

(a8) the amount earmarked by the
Centre under the Third Five Year
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Plan for providing means of trans-
port and communications in the border
districts of Bihar;

(b) whether any change was effect-
ed in the said allocation as a result cf
the emergency; and

(c) if so, the brief details of the
new set-up planned by Government?

The Minister of Shipping in the
Ministry of Transport and Commnni-
cations (Shri Raj Bahadur): (a) to
(c). Works of a total cost of about
Rs. 40 lakhs were already included in
the Third Five Year Plan for
National Highway development in the
border arcas of Bihar. Further
works worth about Rs. 40 lakhs have
now been added to these works. New
works for roads other than National
Highways in the border districts are
under consideration and a decision on
a new set up, if required, will be
taken at the same time.

Roads and Bridges in Andhra

1546. Shri Laxmi Dass: Will the
Minister of Transport and Communi-
cations be pleascd to state:

(a) whether the Government of
Andhra Pradesh have submitted any
proposals for the improvement of
roads, bridges and culverts on Hydera-
bad-Nagarjunasagar Road and Dever-
konda-Dindi Project Road in the 1II
phase of All India Road Development
Plan;

(b) if so, the details thereof; and
(c) the action taken in the matter?

The Minister of Shipping in the
Ministry of Transport and Communi-
cations (Shri Raj Bahadur): (a) No
proposal for the improvement of roads,
bridges and culverts on the Hydera-
bad-Nagarjunasagar Road and the
Deverkonda-Dindi Project Road has
been received from the Government
of Andhra Pradesh. These are State
roads and their development is pri-
marily the responsibility of the State
Government.

(b) and (c) Do not arise.
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Promotion of Tourism
1550. J Shri Harish Chandra Mathur:

2\ Shri Bhakt Darshan:

Will the Minister of Transport and
Communications be pleased to state:

(a) the terms of reference of the
Committee appointed for promotion
of tourism;

(b) the reasons already known and
causes which have stood in the way
of the development of tourism and
Government’s raaction to these fac-
tors and action taken; and

(c) what will be the impact of 20
per cent annual increase in Tourism
on (i) foreign exchange earning (ii)
air service (iii) hotel accommodation
(iv) other indirect ang invisibie ad-
vantages?

The Minister of Shipping in the
Ministry of Transport and Communi-
cations (Shri Raj Bahadur): (a) The
following are the terms of reference
of the Ad Joc Committee on Tour-
ism:

(1) Examine, generally, the condi-
tions prevailing in the country from
the point of view of promoting tcur-
ist traffic and to suggest ways and
means of improving those conditions
with a view to achieving an expan-
sion in tourist traffic by at least 20
per cent a year in the next 3 years,
and thereafter at a progressive rate
of increase:

(2) In particular:

(i) Assess the requirements of
tourism in respect of hotel ac-
commodation and transport
arrangements and suggest
necessary measures ior the
speedy provision and im-
provement of these facilities.

(ii) Examine the present rules
and procedures regarding
visas, customs, and other for-
malities with a view to facili-

. tate the entry and exist of
tourists.
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(iii) Recommend necessary re-
organisations of publicity pro-
grammes and other steps re-
quired to bring about the
desired expansion of {raffic.

(3) Suggest measures necessary ‘n
ensure that the foreign exchan
earned from tourism and resultin
from its expansion is protected agains
leakage.

(by The adverse factors whic
seem to have been in operaticn for
the last few years may be described
as follows:—

(i) In adequate facilities in terms
of hotel accommodation and
transport.

(ii) Other types of shortages
which prevent various seg-
ments of the travel trade
from giving the best possible
service to tourists and pre-
vent tourists from enjoying
their stay in the country.

(iii) In a competitive market some
other countries have been
able to improve their facili-
ties at a faster pace and
have taken special steps to
make tourism somewhat
cheaper. Though India,
offers some of the best tour-
ist attractions of the world, a
large number of tourists are
being diverted to countries
like, Japan, Hong Kong, New
Zealand, Thailand and the
Philippines on the one side
and, U.A.R. Lebanon, Israel,
Hordan on the other. Thus
India has not been able to
maintain as high a rate of
growth as some other coun-
tries in the neighbouriug
regions have done.

(iv) various types of formalities
connected with tourists have
not been simplified to the
extent some of the countries
above have done.

(v) Because of various reasons
all the monies spent by tour-
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ists in the country are not
channeled back into the bank-
ing system. Hence, there
seemg to be conisderable dis-
parity between the actual
tourist expenditure in foreign
’ currencies and ihe earnings

* of foreign exchange.

4l

:few of the important steps taken
stated below:

1e  Department of Tourism had
b *n trying to remove some of
these deterrents described above. To
encourage the construction and ex-
pansion of hotels, the Industrial
Finance Corporation and the State
Financia]l Corporations have amend-
ed their rules enabling them to grant
loans to the Hotel Industry as hither-
to given to other Industrial concerns.
By an amendment of the Income-tax
Act, the benefit of tax holiday avail-
able to new Industrial Undertakings
has been extended to new hotels.
From the allocation of foreign ex-
change for “Tourist Promoticn”, :‘he
Department of Tourism permits im-
ports of essential equipment and fcod
provisions etc. to hotels and restau-
rants patronised by foreign tourists.

Several first and second class tour-
ist Bungalows have been put up in
out of the way tourist centres during
the last 5 years. There is a provision
of Rs. 2'90 crores in the Third Five
Year Plan for improving accommoda-
tion and road transport facilities for
foreign tourists in about 30 selected
tourist centres and a provision of
Rs. 2.2 crores for facilities for home
or middle class tourists in the same
centres.

Since 1955 rules regarding visas and
customs rules regarding tourists have
been constantly under review and re-
laxed to the extent possible.

(¢) (i) According to the Reserve
Bank of India figures, the estimated
foreign exchange earnings from tour-
ism in years 1860 and 1961 were
Rs. 206 crores and Rs. 18.5 crores
respectively. The impact of 20 per
cent annual increase in tourism, if

achieved, is likely to result in the
following estimated earnings during
the next 3 years:

S. Year. Earnings.
No.

I. 1963 Rs. 23. 5 croses.
2. 1964 Rs. 28.0 crores.
3. 1965 Rs. 33.5 crores.

(ii) Foreign tourists probably con-
stitute 25 to 30 per cent of I.A.C.ls.
passengers and approximately account
for 30 per cent of their earnings. A
20 per cent increase in tourist traffic
annually is likely to strain further
the carrying capacity of the ILA.C,
particularly over the trunk routes,
unless the capacity provided over
these routes is correspondingly aug-
mented by the addition to the fleet
of the Corporation, in the course of
the next two years, of at least three
aircraft bigger than the Viscount with
a seating capacity of 80 each.

(iii) The existing bed capacity of
Western style hoteis approved for
tourists is roughly 11,500 beds or 7.000
rooms. About 5,000 to 6,000 addi-
tional rooms or 8,500 to 10,000 beds
would be required by 1268.

(iv) The invisible advantages of
tourism are many and varied. Some
experts hold the view that in the
under-developed countries tourist ex-
penditure generates economic activity
which substantially augments the
national income of the country, that
a certain percentage of this goes to
the public exchequer as tax r2venue
and that a good part of it is paid out
as wages to a large number of people
engaged directly or indirectly in
tourist trade. According to a for-
mula put forward by a well known
market research company, in 1960
when India earned Rs. 20'6 crores
from tourism, an amount of Rs. 66
crores may be presumed to have been
earned as tax revenue and a total of
Rs. 36 crores ecxchanged hands as
wages.

A prosperous tourist industry will
result in large scale imorovernents to
a number of places noted for their
monuments, scenic attractions etc.
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and promote the development of indi-
genous souvenir industries and folk
arts. A widely recognised benefit
from -tourism is the promotion of
international understanding. A
satisfied tourist who travels to our
country at his own expense and
spends a part of his money here will
also be carrying a fund of good will
from this country the real value of
which is always difficult fo asscss.

Supply of Nutritious Food

1551. Shri Balmiki: Will the Minis-
ter of Food and Agriculture be
pleased to state:

(a) the steps taken by Government

to supply good quality of indigenous .

wheat and rice, sugar and other pro-
tective foods to the public at cheap
rates in Delhi;

(b) whether Government have
made any arrangements for the sup-
ply of nutritious food {0 low income
groups of the population:

(c) if not, the rcasons therefor; and

(d) the measures adopteq by Gov-
crnment to give wide publicity to “well
balanced diet”?

The Minister of State in the Minis-
try of Food and Agriulture (Dr. Ram
Subhag Singh): (a) Punjab is sur-
plus in wheat and the requiremeonts
of Delhi of indigenous wheat are met
from Punjab. As for rice, Delhij is
included in the Northern Rice Zone
which is surplus in rice and sadequate
quantities of rice from Punjab are
available in Delhi. No special niea-
sures .have therefore been found to
be necessary in regard to the supply
of indigenous whrat or rice in Delhi.
The price of sugar is maintaired at
a reasonable level by judicious re-
leases from factories for sale and the
requirements of Delhi are effectively
met from neighbouring factories in
western Uttar Pradesh. Milk and
other dairy products are also being
supplied at reasonable prices through
the Delhi Milk Scheme. There is a
chain of retail fish stalls set up in
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Delhi by the Gujarat Fisberies Cen-
tral Co-operative Association with the
assistance of Government to sell
wholesome and seclected marine fish at
rcasonable rates. The requirements
of fruits and vegetables are met
through normal trade chonnels. . Gov-
ernment are also assisting in the dis-
tribution and popularisation ©of im-
proved seeds, encouragement of
kitchen gardens, etc.

(b) Government arc issuing im-
ported wheat to the roller flour mills
in Delhi who are distributing wheat
products viz, atta, maida and sooji ot
statuforily fixed prices. This ensures
supply of nutritious wheat products
at reasonable prices to the lower
income groups of the population.
Also  protenin-rich  food-stuffs wviz.
Multipurpose food and ‘Nutro’ biscuits
specially suited for low-income groups
are being distributed at Delhi by the
Meals for Millions Association with the
financial assistance of Government.

(c) Does not arise.

(d) Apart from publicity through
press, booklets, exhibitions, films,
talks and other methods of mass
communication, a systematic cam-
paign has recently been launched
through a Mobile Nutrition Extension
Unit for conveying to the masses the
importance of food preservation and
balanced dict through practical de-
monstrations, exhibitions and other
techniques of extension. The Insti-
tute of Catering Technology and Ap-
plied Nutrition, New Delhi, set up by
Government recently also functions
as a focal point for the dissemination
of such knowledge.

Telephones in Manipur

1552. Shri Rishang Keishang: Will
the Minister of Transport and Com-
munications be pleased to state:

(a) the total demand for telephone
connections in Manipur;

(b) scheme, if any, for the expan-
sion of the telephone connections in
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Manipur during the Third Plan period;
and

(c) the steps taken to meet the re-
quirement of telephones in Manipur?

The Deputy Minister in the Minis-
try of Transport and Communications
(Shri Bhagawati): (a) The total pend-
ing demand as on 31-12-62 is as
follows:

(i) Loral Telephone connections
at Imphal—127.

(ii) Long distance Public Call
Offices-—9.

(b) The capacity of the telephone
exchange at Imphal is proposed to be
increased from 300 lines to 500 lines.
There is a proposal to open four long-
distance Public Call Offices.

(c) Steps are being taken to imple-
ment the schemes expeditiously.

g TR T@WA T FA WA

QUYI. S WA TR FT WA
oMl R0 AgTEY, 8% F wATAIFA
WET HEAT Ys ¥ AL & gEEe H a4
FATY T T F4 F qIRTAE F A
g9 AT A A A1 FIACTAT F]Y
7oz faamd w1 999 T TUAS T
Fark Fagrowfagi g ?

T daem | Iwesy (s wz-
T @t) : WT TE A 0 I I
fer @ &1 A% ¥ 3 F1 w9 fwar
Tar & M7 ¥ #1 g afwm "@fear
(Criminal Procedure Code) ¥
wrT 958 & wefed fegr fat mar § i
mit ¢ F AT g A A g oA
aF FE A TN 1A Ft O Ay
fasft & 1

Delhi Milk Supply Scheme

1554, Shri D. C. Sharma: Will the

Minister of Food amd Agriculture be
pleased to state:

(a) whether the Delhi‘Mi‘lk Supply
Scheme proposes to increase the num-

ber of its collection and cooling capa-
city; and

(b) if so, the details thereof?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
A. M. Thomas): (a) Yes.

(b) 10 additional Milk Collection
and Chilling Centres, which will
raise their total number to 30, have
been included in the expansion pro-
gramme of the Delhi Milk Scheme
during the Third Five Year Plan.

Birds Population of Delhi Zeo

1555 J Shri D. C. Sharma:
\ Shri Maheswar Naik:

Will the Minister of Food and Agri-
rulture be pleased to state:

(a) whether it is a fact that the bird
population of Delhi Zoo is diminish-
ing gradually as a result of nocturnal
raids by jackals, mongooses and rats;
and

(b) i, so, the steps taken or proposea
to be taken to prevent the same?

The Minister of State in the Minis-
try of Food and Agriculture (Dr, Ram
Subhag Singh): (a) and (b). No Sir.
The loss of life on this account is
negligible. However the following
steps are being taken to reduce the
losses further:—

(i) Night Chowkidars keep a con-
stant vigil near the enclosures;

(1i) Departmental labour is deployed
to kill the jackals;

(1ii) Professional jackal hunters are
encouraged to trap and kill
jackals;

(iv) Traps are set o capture Mon-

gooses and rats;

(v) New aviaries will be provided
with concrete flooring and with
stronger wire mesh; and

(vi) Rat holes in the open lawns are
arenched with water to kill the

rats.



8185 Written Answers

Agricultural College in Annamalai
University

1556. Shri Elayaperumal: Will the
Miister of Food and Agriculture be
piecased to state:

(a) whether any amount had been
sanctioned for the Agricultural Col-
lege in Annamalai University in South
Arcot District, Madras State for 1962-
63,

.

(b) 1f so, the total amount; and
(c) if not, the reasons therefor?

The Minister of State in the Minis-
try ot Food and Agriculture (Dr. Ram
Subhag Singh): (a) and (b). Yes. A
graat of Rs. 1,560,000 wag sanctioned
for this college during 1962-63, In
addition, books and equipment of the
value of Rs, 27,198:79 were procured
ur.der U.S.ALD, Programme during
the year 1962-63 and supplied to the
Annamalai University as grant-in-aid.

(c¢) Does 1t arise.

Headquarters of P.M.G., Assam

1557, Shri P. C Borooah: Will the
Minister of Transport and Communi-
cations be pleased to state:

(a, whether it has been decided to
Tiave the headquarters of the Post-
maslcr General of Assam Zone in Shil-

}o.‘.g.

(b) whether it wag originally plan-
ned 1o have the headquarters at
Gauhati; and

tc) if 80, the reasons for altering
the original plan?

1he Deputy Minister in the Minis-
try of Transport amd Communications
(Shri Bhagavati): (a) and (b). As
was planned the Postmaster General
will have his Headquarters at Gauhati
tut hig main office will remain at
Shillong.

4c) Dueg not arive.
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Flying Clubs in M.P,

J/ Shti Birendra Bahadur Singh:

1562. .
v \ Shri R. S. Pandey:

Wil the Minister of Transport and
Communications be pleased to state:

(a) the number of flying clubs
operaling in Madhya Pradesh;

(k) how many new flying clubs are
pioposeda to be established in the next
three years; and

(¢' .ne assistance being given {o the
ex:suLg flying clubs of the State in
view of national emergency?

The Deputy Minister in the Minis-
try of Transport and Communications
(Shr’ Mohiuddin): (a) There ig only
one fiying ciub in Madhya Pradesh
viz. Madhya Pradesh Flying Club Litd.,
Indore, with a satellite centre at
Bhopal.

(b) The Government have agreed in
princijie to the establishment of a
Flying-cum-Gliding Club at Raipur
and it is expected that the Club will
commence flying activities in the near
future. There are no other proposals
before Government,

(c) The Madhya Pradesh Flying
Club Ltd.. Indore is being paid the
usual subsidy and subvention accord-
ing to the number of hours of flying
trairing given by the Club.

Agriculturist Families of Kerala

Shri Birendra Bahadur
1563. { Singh:
\_ Shri R. 8. Pandey:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether it is a fact that the
Kerala Government have finally
rejected the idea of sending some of
their agriculturist familieg from Kerala
to Madhya Pradesh for settlemen$
there;
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(b) if so, what prompted the Kerala
Government in arriving at this dec:-
sion, and

(c) whether some State Govern-
ments are sending their agriculturist
families to Madhya Pradesh?

The Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram
Subhag Singh): (a) and (b), The
Government of Kerala had agreed to
the settlement of some landless families
in the Panna District of Madhya Pra-
desh provided the irrigation facilities,
construction of dams and certain
other facilities were made available
10 the settlers. As irrigation facilities
could not be introduced in this area by
the Government of Madhya Pradesh,
ithe Kerala Government suggested that
the scheme should be deferred till
the irrigation facilities could be pro-
vided, as otherwise the Kerala families
would find it difficult to maintain
themselves by cultivation under pure-
1y rain-fed conditions.

(c) No. o

Telephone Exchange in Tonk District

( Shri Kesar Lal:
1564. { Shri Yashpal Singh:
L'Shli Onkarlal Berwa:

Will the Minister of Transport and
Communications be pleased to state:

(a) whether there is any telephone
exchange in Tonk District (Rajas-
than);

(b) if not, the reasons therefor; and

(c) whether there is any scheme
under the Third Plan to instal an ex-
change there?

The Deputy Minister in the Minis-
_try of Transport and Communictions
(Shri Bhagavati): (a) Two exchanges
‘at Tonk and Newai in Tonk District
(Rajasthan) exist.

(b) Does not arise.

(c) Exchanges at Malpura and Deoli
have also been sanctioned and will be
opened on receipt of stores.
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Railway Bridge at Sawai Madhopur

[ Shri Kesar Lal:
1565.{ Shri Yashpal Singh:
(_ Shri Onkarlal Berwa:

Will the Minister of Railways he
rleased to state:

(a) whether it is a fact that there
is no railway bridge at Sawai Madho-
pur (Rajasthan) railway station;

(b) whether a survey in this con-
nection was carried out by the Rail-
way authorities some time back; and

(c) if so, the report of such a survey
and the action taken thereon?

The Deputy Minister in the Ministry
of Railways (Shri Shahnawaz Khan):
(a) to (¢). From the Hon’ble Mem-
ber’s Question, it is not clear whether
a foot-over bridge or road over-bridge
is referred to. The position in respect
of each is as under:—

Foot over-bridge

A foot over-brdige is proposed to be
provided along with the doubling of
the Broad gauge line to connect the
up and down platforms,

Road over-bridge

Railways take up construction of
over|under bridges in place of the
existing level crossing wherever the
State Governments recommend and
provide necessary funds towards their
share of the cost, indicating relative
priority. The scheme for a road over-
bridge at Sawai Madhopur was ten-
tatively included by the State Go
crnment in their proposals for over|
under bridges during the Third Plan
period. This scheme will be planned
for execution by the Railway as soon
as the State Government communicate
tneir final decision indicating the year
in which they would be able to pro-
vide their share of the cost of the
work.



8191 Written Answers CHAITRA 16, 1885 (SAKA) Written Answers R192

e
Telephone Bills of Ministers

1566, Shri Hari Vishnu Kamath:
Will the Minister of Transport and
Communicatjons be pleased to state:

(a) the amount paid by Government
on account of telephone bills every
month since 1st April, 1962 in respect
of cach Member of the Union Council
of Ministers; and

(b) how much thereof separately
was on account of trunk calls?

The Decputy Minister in the Minis-
try of Transport and Communications
(Shri Bhagavati): (a) and (b). The
information is being collected and will
be laid on the table of the Lok Sabha
in due course,

Mechanised Farm, Jestar

J Shri Indrajit Gupta:

\ Shri Sidheshwar Prasad:
Will the Minister of Food and Agri-

culture be pleased to state:

1567.

(a) the progress made in establish-
ing the large-scale mechanised farm
at Jestiar, Rajasthan;

(b) whether all the requisite
machinery and implements have been
procured from abroad or indigenously;
and

(c) whether the techniques employ-
ed will be different from those at
Suratgarh?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
A. M. Thomas): (a) Details of the
scheme are under examination.

(b) No machinery or implements
have sa far been procured for this
farm from abroad or local sources.

(¢) No.

Telegraph Engineering Service

1568. Shri Buta Singh: Will the
Minister of Tramsport and Communi-
cationg be pleased to state:

(a) whether it is a fact that the
number of posts in the Telegraph

Engineering Services Class I to bLe
filled up as a result of the compelitive
vxamination held by the U.P.S.C.

during September, 1962 has now been-
raised; and .

(b‘) if so, the number originally ad-
vertised and the number of the
vacancies now to be filled up?

The Deputy Minister in the Minis-
try of Transport and Communications'
(Shri Bhagavati): (a) No, Sir.

(b) The number advertised was 30.

There is no change in the number to:
be recruited.
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Redarg for Airports

1578. Shri P. C. Borooah: Will the
Minister of Transport and Communi-
cations be pleased to state:

(a) whether precision approach
radars are proposed to be introduced
at certain important airports with
greater density of traffic;

(b) if s0, on which airports;

(c) from where the requisite equip-.
ment is sought to be acquired; and

(d) the steps so far taken in the
implementation of the scheme?
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The Deputy Minister in the Minis-
try of Transport and Communications
(Shri Mohiuddin): (a) and (b). Yes,
Sir. At Bombay (Santa Cruz) and
Calcutta (Dum Dum) Airports.

(c) The equipment has been obtain-
ed under the Indo-US Technical Co-
operation Scheme from a West Ger-
man firm.

(d) The sites for the installation of
radars have been selected. Action is
being taken to construct the buildings
for the purpose. The equipment will
be installed as soon as the buildings
are ready.

Mobile Welding Plants

1574. Shri Eswara Reddy: Will the
Minister of Railways be pleased to
state:

(a) whether the Railway Board
have since purchased three mobile
welding plants;

(b) if so, whether the rate of weld-
ing of Rail joints has been stepped up
to 1,900 as against 1,000 Kilometres

per annum; and -

(¢) when the welding of track
between Balharshah and Vijayawada
will be taken up?

The Deputy Minister in the Ministry
of Railways (Shri S, V. Ramaswamy):
(a) Orders have been placed for the
purchase of three Mobile Flash Butt
Welding Plants and they are expected
shortly.

(b) Does not arise.

(¢) About 44 miles of track on
Balharshah-Vijayawada section has
already been welded and another 74
miles have been programmed and the
work will be taken up in 1963-64.

Integral Coach Factory

1575. Shri Eswara Reddy: Will the
Minister of Railways be pleased to

state: <R

(a) whether the Integral Coach
Factory is going to be switched over
for the manufacture of Metre-Gauge
coaches from 1st April, 1968,

(b) if so, how many coaches are
likely to be turned out during the
year; and

(¢) how the demand for broad
gauge coaches wil be met?

The Deputy Minister in the Ministry
of Railways (Shri Shahnawaz Khan):
(a) Merte Gauge Coaches have been
prcgrammed to be manufactured in
the Integral Coach Factory, Perambur
from about August, 1963.

(b) 150 Metre Gauge coaches during
1963-64.

(c) The demand for Broad Gauge
coaches will continue to be met by the
Integral Coach Factory, Perambur; the
Hindustan Aircraft Ltd., Bangalore and
the Railway Workshops, as at present.

Manufacture of ‘Box’ type wagons in
Lallaguda

1576, Shri Eswara Reddy: Will the
Minister of Railways be pleased to
state:

(a) how many BOX wagons have
been manufactured at Lallaguda
Workshops so far;

(b) whether there is any proposal
to increase the same; and

(c) whether adequate quantity of
steel plates have been supplied for
the purpose?

The Deputy Minister in the Ministry
of Railways (Shri Shahnawaz Khan):
(a) 41 (Forty one only) BOX wagons
have been manufactured at Lallaguda
Workshops upto the end of February,
1963.

(b) Yes. It is proposed to develop
capacity to manufacture 2 wagons pel
working day in stages.

(¢) Yes, Sii.

Fish-plates and Tie Bars for Southera
Railway

1577. Shri Eswara Reddy: Will ths
Minister of Railways be pleased to
state:

(a) The quantity of fishplates end
tie bars requited anmually by the



8197

Southern Railway

Written Answers

for carrying out

rencwals of tracks;

(b) the number likely 1o be supplied
during 1963-64; and

(¢) how much of this is imported?

The Deputy Minister in the Ministry
of Railways (Shri S. V. Ramaswamy):
(a) Requirements of fishplates and tie
bars vary frem year to year depending
on the track r-newal programme of

each vear. For 1963-64, the rcquire-
mentg arc:—
Fishplates 1,100 m'tons
Tie bars 9.00 lakh Nos.

(b) Full requircm 'y ag shown in

(a) above.
(¢) 900 m'tons fishplates will be

from imports. Nonec of the tic bars
will be from imports.
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Travel Agencies

1580. Shri Sham Lal Saraf: Will the
Minister of Transport and Communi-
cations be pleased to state:

(a) the number of Registered Travel
Agencies, Indian and foreign owned,
separately; and

8198
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(b) whether Indian-owned agencies
can operate without restriction in
other parts of the world?

The Minister of Shipping in the
Ministry of Transport and Communi-
cations (Shri Raj Bahadur): (a) There
are, at present, 31 Travel Agencies
with 35 branch offices borne on the
approved list of the Department of
Tourism. Out of this number, 4 Travel
Agencies viz. Mls. American Express
Co.,, Bombay, Mis Cox and King,
Boumbay, M|s Thos Cook and Son
(Continental Overseas) Ltd, Bombay
and M's. Everett Travel Service, Cal-
cutta are forcign owned and the
remaining are Indian-owned.

(b) the Indian-owned agencies can-
not operate in other parts of the world
uptil they get clearance from the
Departmenty of Economic Affairs for
remittance of foreign exchange abroad
to meet their expenses on the mainten-
ance of their offices.

As for restrictions by other coun-
tries in whose territory a particular
Indian-owned Travel Agency wishes
to opcrate are concerned, it depends
on the policy of the country concerned
and the practice differs from country
to country.

Lucknow-Barabanki Railway Track

1581, Shri Vishram Prasad: Will the
Minister of Railways be pleased to
state:

(a) whether it is a fact that the
railway track between Lucknow and
Barabanki, Northern Railway, was
damaged as a result of floods;

(b) whether the level of the track
is being raised; and

(c) if so, the cost thereof and how
much time it would take to complete
the project?

The Deputy Minister in the Ministfy
of Rallways (Shri S. V. Ramaswamy):
(a) and (b). Yes, Sir.

(c) The work is expected to be com-
pleted by the end of June, 1963 at an
.approximate cost of Rs, 10 lakhs.

Port Charges at Calcutta

Shri Maheswar Naik:
Shri Yashpal Singh:
1582, Shri Kapur Singh:
Shri Narasimha Reddy:
Shrimati Basant Kunwari:

Will the Minister of Transport and
Communications be pleased to state:

(¢) whether proposals for increase
of port charges suggested by the Cal-
cutta Port Commissioners have been
submitted to the Central Government
for approval;

(b) the recasons which necessitated
the proposals for the increase; and

(c) what increased revenue is ex-
pected as a result of these proposals?

The Minister of Shipping in the
Ministry of Transport and Communi-
cations (Shri Raj Bahadur): (a) Yes.
Proposals for revision of the Calcutta
Pcrt charges on foodgrains and coal,
Railway local haulage charge, Berth
hire, whart toll and Pilotage fees have
been received by the Central Govern-
ment.

(b) The increases in charges are
considered necessary to meet increas-
ed annual expenditure on account of
interest payments on loans, repayment
of principal of some of the loans taken,
increase in establishment expenditure
and higher prices and costs.

(c) About Rs. 98'6 lakhs in all per
annum.

Railway Saloons

1593. Shrimati Jyotsna Chanda: Will
the Minister of Railways be pleased
to state:

(a) whether it is a fact that a
number of Air-conditioned Railway
Saloons are being made for the use of
Railway Officials; and

(b) if so, how many of these are to
b2 built during the Third Five Year
Plan and total cost involved?
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The Deputy Minister in the Minis-
try of Railways (Shri Shahnawag
Khan): (a) No, Sir.

(b) No air-conditioned Inspection
Carriages are to be built during the
Third Five Year Plan.

Goods Lost in Transit

Shri Ramshekhar Prasad
1584.{ Singh:
'LShri Sidheshwar Prasad:

Will the Minister of Railways be
pleased to state:

(a) whether it is a fact that 23
boxes loaded with arms were booked
from Maniharighat Railway Station
on 18th November, 1962 for Ichhapur;

(b) whether it ig also a fact that out
of aforesaid 23 boxes, only 22 boxes
reached there and one was missing
which has not been found out as yet;
and

(¢) 1f so, the action Government
propose to take in the matter?
_—

The Deputy Minister in the Minis-
try of Railways (Shri S. V. Rama-
swamy): (a) to (c¢). 23 boxes loaded
with arms were booked Ex. Rangapara
North and not Maniharighat to Ichha-
pur on 15-11-1962. 22 boxes reached
Ichhapur on 21-11-62 and the remain-
ing one on 11-1-63 and were deliver-
ed to the consignee Commanding
Officer, Rifle Factory, Ichhupur on
21-11-62 and 12-1-63 respectively.

12 hrs.

PAPERS LAID ON THE TABLE

ANNUAL REPORT OF WORKING OF IN-
DUSTRIAL AND COMMERCIAL UNDERTAK-
INGs OF CENTRAL GOVERNMENT

The Deputy Minister in the Minis-
try of Fimance (Shri B. R. Bhagat): I
beg to lay on the Table a copy of An-
nual Report of the working of Indus-
trial and Commercial Undertakings of
Central Government for the year
1961-62. [Placed in Library, see No.
LT-1080/63].

APRIL 6,

1963 Opinions on Bill 8202

NOTIFICATIONS UNDER ESSENTIAL
CommMobITIES ACT

The Deputy Minister in the Ministry
of Food and Agriculture (Shri A. M.
Thomas): I beg to lay on the Tabie a
copy each of the following Notifica-
tions under sub-section (6) of section

3 of the Essential Commoditieg Act,
1955: —

(i) The Rice (Uttar Pradesh)
Second Price Control (Second
Amendment) Order, 1963,
published in Notification No.
GSR. 512 dated the 22nd
March, 1963;

(ii) The Delhi Roller Flour Mills
Wheat Products (Price Con-
trol)  Amendment  Order,
1963, published in Notifica-
tion No. GSR. 571 dated the
29th March 1963;

(iii) The Indian Maize (Tem-
porary Use in Starch Manu-
facture) Amendment Order,
1963, published in Notification
No. GSR 576 dated the 30th
March, 1963.

[Placed in Library, see No. LT-
1081/63].

12.01 hrs.
ESTIMATES COMMITTEE
THIRTY-FOURTH REPORT

Shri Dasappa (Bangalore): 1 beg to
present the Thirty-fourth Report of
the Estimates Committee on the Min-
istry of Mines and Fuel—the Indian
Refineries Limited, New Delhi.

12.04} hrs.
OPINIONS ON BILL

“Shri J. B. S. Bist (Almora): 1 beg
to lay on the Table Paper No. II to
the Bill further {o amend the Hindu
Succession Act, 1956, which was cir-
culated for the purpose of eliciting
opinion thereon by the direction of
the House on the 22nd June, 1962.
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12.01} hrs.
BUSINESS OF THE HOUSE

The Minister of Parliamentary
Affairs (Shri Satya Narayan Sinha):
With your permission, Sir, I rise to
announce that Government Business
in this House during the week com-
mencing 8th April, 1963 will consist
of: — .

1. Consideration of any item of
business carried over  from
today’s Order Paper;

2. Discussion and voting on  the
Demands for Grants relating
to the Ministries of

Commerce and Industry,
. Transport and Communica-
' tions,

Mines and Fuel,

Steel and Heavy Industries,

and
Economic and Defence Co-
ordination.
12.02 hrs. .

RE: MOTION ON STANDING COM-
MITTEE FOR PUBLIC ENTER-
PRISES

Shri Harish Chandra Mathur (Ja-
lore): Before you proceed to the next
item, may I just remind you of the
point raised about the motion on the
standing committee for public enter-
prises? I wrote to you, and I also
raised this last time. I do not know
what progress has been made, and I
hope that we might not be told at the
fag end that nothing has been done. I
hope the hon. Minister hag given gome
consideration to this. I do not know
whether you, Sir, also have heard
about it. I wrote to you and you had
told us that you had forwarded it to
the hon. Minister.

Mr. Speaker: Yes, I had also for-
warded that.

Dr. L. M. Singhvi (Jodhpur): In
this connection, before the hon. Minis-
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ter of Parliamentary Affairs has any-
thing to say, I should like to remind
you, Sir, that there is a no-day-yet-
named motion which I had tabled
during the last session and also in this
session. It the Government motion is
not coming up, there is no reason why
a private Member’s motion could not
be permitted to be taken up.

Mr. Speaker: We can take up that
private Member’s motion also only
after the Demands for Grants are
finished.

Dr. L. M. Singhvi: Yes, the other
one also will have to be only after the-
Demands are passed.

Mr. Speaker: Has the hon. Minister
anything to say? I am not giving a
promise that I would take it up. That
hag to be fixed by the committee and
then it has to be seen whether it
comes up or not. I only say this that
such motions are always taken only
after the Demands have been con-
cluded.

The Minister of Parliamentary
Affairs (Shri Satya Narayan Sinha):
On that day, I conveyed it to the Min-
istry concerned, and I think that they
have not made up their mind yet.
When the Demands for Grantg relat-
ing to the Commerce and Industry
Ministry come up, the hon. Member
might raise that point and then he
will get the reply.

Shri Harish Chandra Mathur: It is
not a question of the Minister consi-
dering it or not. It is a question of the
Government as a whole. Government
have to consider thig matter and take
the matter in hand. It is not an in-
dividual Minister with whom we are
concerned.

Shri Satya Narayan Sinha: The hon.
Minister will reply on that day.

Mr. Speaker: That is a different
thing. Of course, he will reply to the
debate. But a definite demand had
been made and it had later on been

"
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| Mr. Speaker]

sent to me also, and I had forwarded
it to the hon. Minister. Now, some-
thiing should be said about the reac-
tion, whether they are really consi-
dering it or they will take some more
time. Something definite must be told
to the House.

Shri Satya Narayan Sinhka: As 1
said, Government are considering the
matter.

Shri Harish Chandra Mathur: I
wish -that the hon. Minister’s reply is
more effective.,

Shri Surendranath Dwivedy (Ken-
drapara): When the hon. Minister re-
plies o the debate on the Demands
for Grantg relating to the Commerce
and Industry Ministry, will be able to
tell us the decision of Government on
that matter? Shall we be able to
know that when the hon. Minister re-
plies to the debate on those Demands?
Is that the position?

Shri Satya Narayan Sinha: As I
said, hon. Members should wait and
-see.

Mr. Speaker: That is no answer to
be given to the House. Either a com-
mitment shouldq be made that the
hon. Minister would make a state-
ment particularly dealing with it
when he is replying to the debate, or
it should be said that he will make a
separate gtatemént about that. Some-
thing should be said on those lines.

Shri Satya Narayan Sinha: Yes,
something wil] be said whether they
are going to proceed with it or not.

Mr. Speaker: Would that be snid?
Shri Satya Narayan Sinha: Yes, in
-the reply.
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DEMANDS FOR GRANTS—contd.
MINISTRY OF DEFENCE—coOntd.

Mr. Speaker: The House will now
proceed with further discussion and
voting on the Demands for Grants
under the control of the Ministry of
Defence  together with the cut
motions moved.

Out of 10 hours allotted, 3 hours
and 50 minutes have already been
taken, leaving 6 hours and 10
minutes.

Shri Anthony.

Shri Surendranath Dwivedy (Ken-
drapara): I take it the Minister will
reply on Monday.

The Minister of Parliamentary
Affairs (Shri Satya Narayan Sinha):
On Monday.

Shri Joachim Alva (Kanara): The
hon. Deputy-Speaker gave me to un-
derstand that I would be given a
*hance early today as some of wus
have a particular preoccupation else-
where. We shall be grateful if you
would give us a chance. We were
sitting here yesterday for five hours
hoping to get a chance. .
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Mr. Speaker: I will be calling him
after Shri Anthony. Let him be
ready.

Shri Joachim Alva: Thank you.

Shri Frank Anthony (Nominated—
Anglo-Indians): Mr. Speaker, Sir,
it is a measure of the determination
of the country that there is complete
unanimity, both in this House and in-
deed in the country, on the urgent
need for strengthening our defences.
And because of this, we are com-
mitted to a comparatively huge ex-
penditure  which is a  tremendous,
but perhaps, a necessary burden.

Shri Chavan is comparatively new
to this House. But I think
I ought to tell him that I,
as one of the most senior Members of
this House, have been in the past
bitterly critical of the fact that it has
become almost a bad tradition for the
Defence Ministry to keep this House
deliberately ignorant of even the
most elementary defence prepara-
tions. I gay this to the Defence Min-
ister, that he has emulated that bad
tradition. Personally, I consider his
Report an affront to this House. We
are told exactly, precisely nothing.
Would it not be more honest if
because Government  distrustg this
House, if because Government dis-
trusts fellow-Indian legislators. Would
it not be more honest than going
through the farce of the motions of
getting us blindly to endorse a huge
bill of expenditure—would it not be
more honest—if Government got the
Defence appropriations certified by
the President, indicating to the coun-
try that Indian legislators cannot be
trusted with even the most element-
ary details of defence preparations?

What has happened in the past?
The Defence Minister hag repeatedly
fobbed us off with all kinds of assur-
ances—and they will be continued—
bland, smug assurances that every-
thing in the defence garden was per-
fect, that we were ever ready to meet
aggression from any quarter. Tested

111-(Ai) L.S.D—4.
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for the first time in the crucible of
reality, all those assurances have
proved to be what? —a tissue of bare-
faced untruths.

What were the facts? The stark
facts were that we were hopelcssly,
utterly, completely, unprepared. The
stark facts were that our troops were
sent up to fight at heights without a
glimmering of any kind of acclima-
tisation. The stark facts were that
our troops in many instances were
sent up without adequate clothing.
These were the stark facts. I know
that for some of the combat units that
you collected at the last second, you
did not have a complement of ordi-
nary bolt action rifles........

Mr. Speaker: Kindly address the
Chair.

Shri Frank Anthomy: I am sorry:
These were the stark facts. What has
happened? What I regret is the com-
plete, continuing lack of candour on
the part of Government. Government
will not take this House into its con-
fidence; Government will not take
the country into its confidence. It
still assumes an attitude of omnis-
cience, an arrogation of infallibility
in defence matters. The Prime Min-
ister will never admit a single mis-
take. The Prime Minister and the
Defence Minister still insist that our
intelligence is perfect. I am not blam-
ing the military intelligence gide. I
believe that unlike most other coun-
tries we have failed completely to
develop our military intelligence side,
that we are largely dependant on our
civilian intelligence, and it has not
only proved wrong, it has been prov-
ed to be pathetic. What happened in
the Goa action? There were official
statements of 20,000 and 30,000 Euro-
pean Portuguese troops. We took a
hammer to kill a gnat. We concen-
trated huge unnecessary forces to go
in, to find 2,000 or 3,000 Portuguese
boys there. Fortunately it was an
error on the right side. We over-
estimated the strength of the enemy.

But what happened with regard to
the Chinese? . There was a hopeless,
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disastrous under-estimation of the
Chinese strength. Apparently the
Prime Minister was briefed by our
intelligence for what it was worth. I
would have thought no one, and cer-
tainly not the Prime Minister, would
have proclaimed it, but briefed by our
intelligence, the Prime Minister
proudly proclaimed that he had given
orders to our forces to drive out the
Chinese just like that from the NEFA
area. Apparently, our intelligence
was to the effect that there were a
handful of Chinamen there, and that
if we sent a few ill-equipped troops,
they would chase them out. And so
the Prime Minister made this pro-
clamation.

What happened? Our troops were
sent there without adequate equip-
ment, and thanks to the intelligence
of the Government, we went and
committed our troops in the Thagla
area.

My {riend Shri Indrajit Gupta made
a very clever speech. It wag clearly
insidious, this complete, sedulous
whitewashing of the politician and
the corresponding tranishing of the
image of our fighting men. I do not
say that here and there our officers
did not fall down, I do not say that
here and there our jawans did not fall
down, but by and large they main-
tained the finest traditions of fighting
and of courage.

What happened? You sent the men
as sitting ducks in the Thagla area.
They did not have a chance to fight.
The Chinese were heavily entrenched,
entrenched in overwhelming superior-
ity with overwhelming fire power. We
sent a handful of troops to be massa-
cred. That was what happened in the
Thagla area.

And I say this same mentality, this
same procedure, these same processes
have been followed, the Defence Min-
ister tells us now.

One Mr. Patnaik—he may be a very
estimable gentleman, I do not know
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much about him, he may have all the
sort of attractive brashness of an en-
ergetic youth, I do not know, but so
far as I am concerned gs a lawyer, to
me constitutionally he is neither hsh
nor fowl nor good red herring. 'I‘tus
gentleman goeg to America and dis-
clgses all kinds of information. For
once the Prime Minister was candid.
When we ask for information in the
House, the Prime Minister always
supports  the Defence Minister in
denying us even elementary informa-
tion. He was so avid to come to the
support of one of his roving col-
leagues. He said; what, this informa-
tion is usually disclosed in progressive
countries. I agree with it. My quar-
rel with the Ministry is this, that they
have not only this false, exaggerated
sense of security; it is so exaggerated
it is pathetic, it is  ridiculous. Does
the Minister want ug to believe that
British firms that are supplying us
planes, the French firms that are
supplying ug tanks and some other
firms that are supplying us tanks and
the Americans who are supplying us
with automatic weapons in their jour-
nals do not put out what they are
supplying us? We are the only peo-
ple who are denied this information.
I just do not understand it.

Then, Shri Chavan as a dutiful
Congressman will go to the Congress
legislative party and tell them: we
are going to double the army, we are
going to have six more ordnance fac-
tories. Why don’t you tell us? We
have to scrounge for the information
in all sorts of devious ways.

Mr. Speaker: Again, he is not
addressing the Chair.

Shri Frank Anthony: I am sorry.

Then, the Minister has told us that
he has appointed an enquiry commit-
teel. It is a good thing. But, let me tell
him this, that some of us are very
suspicious of the unduly protracted
nature of these enquiries. As far as
I remember, the Minister promised
us that these enquiries, this probe
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into the NEFA debacle or whatever
you want to call it, into inadequate
equipment and lack  of leadership,
would finish in four months. Now it is
going to take another eight weeks.
There is a suspicion on this side of the
House that this probe which should
have been completed within two
months at the latest, hag been deli-
berately protracted so that it will
come after the Parliament session has
concluded. Public memory  being
notoriously short, people will forget
where to place the blame for our re-
verses in the NEFA area. I would like
the Minister to tell us this. Are we
going to be vouch-safed some kind of
an indication of the findings of this
enquiry committee? Who is going to
sit in enquiry on the basic primary
weaknesses? Al] the time Mr. Indra-
jit Gupta suggested: the morale of
the Army is not so good. It is a
cleverly insidious, typical communist
pattern: the Indian Army is demoral-
ised; the Chinese are overwhelmingly
superior! Who is going to pin down
the basic primary causes of our re-
verses? I say this with all humility
but I gay it without qualification. The
basic primary causes, the origin for
our reverses were political. The
reasons for our reverses in the NEFA
area, if they are to be nailed to the
counter, will have to be nailed to the
Prime Minister and the Defence Min-
ister. I say that advisedly.

In the first place, there is absolute-
ly no rapport between the politician
and our military needs and the mili-
tary scrvices. I am not blaming the
politician. We have been politically
conditioned in ahimsa; there has been
almost an allergy between the Defence
Services and the politician. There has
been no planning, no semblance of any
kind of thinking along military lines
by the politician. And the politician
has got into the habit of treating, at
least in the past. the Army ag a nece-
ssary evil to be scrapped if possible,
but certainly to be reduced as far as
possible. That is what has led to the
Armed Forces having usually one
arm tied behind their back, and very
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often, both the arms tied behind their
backs, and because all the mistakes
have been political mistakes. Politics
has dominated and vitiated all our
military preparations. A few years
ago, I read an account in a paper, that
the then Chief of Army Staff, one of
the very finest that we had. put for-
ward a scheme, several years ago,
for minimum modernising of the small
arms equipment. What happened?
That was several years ago? I can
only conclude that the Prime Minister
or the Defence Minister laughed him
out of court. Today we are blaming
the Army because their equipment
was hopelessly inadequate and lack-
ing in modernisation. Was not this a
basic political mistake? Who insisted
on continuing hostages to Chinese
good faith? Who insisted and per-
sisted in the illusion of ‘Hindi-Chini
bhai-bhai'? The politician. Because
of thig wrong political assessment, this
wrong political assessment  vitiated
all our defence preparations the
whole time. From the Defence Minis-
ter downwards, they said Pakistan
was the principal enemy. I do not say
that Pakistan is not a potential
aggressor. But the whole time, the
real danger of communism, of Chinese
communism was deliberately played
down by the Defence Minister. And
because of that deliberate mis-cal-
culation what happened?

Because they persuaded themselves
to believe that the Chinese were
never a threat, practically all the
mountain artillery  and mountain
batteries were all disbanded. Today,
probably, they are running about try-
ing to revive their mountain artillery
units. They laid emphasis on heavy
tanks. Sherman tanks and Centurion
tanks, the Sherman tanks are com-
pletely obsolete. What emphasis was
laid on light tanks? I was reading an
account by one of our young officers
the other day. In the ladakh area
they were in the dug outs one minute.
The next minute, they were sitting
ducks because our troops did not have
mountain artillery; they did not have
any kind of tanks. The Chinese help-
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ed by their friends here with all
kinds of propaganda and helped more
positively by the Russians with the
Russian P 76 tanks which were high-
ly mobile and powerful and with
mountain artillery shot these bunkers
from over these young fellows’ heads.
They were almost defenceless in the
face of the overwhelming Chinese
firepower supplied by the Russian
J 76 tanks and by some other latest
Russian mountain artillery. What was
the mistake? Our troopg did pot have
the weapons because of this basic
political weakness—playing down the
Chinese menace, scrapping our moun-
tain artillery units emphasise on the
heavy tanks capable only of fighting
in the plains and not concéntrating
either on mountain artillery or on
light tanks. T know you are buying
some light tanks today. You are buy-
ing them in a hurry.

Mr. Speaker: I have not placed any
orders.

Shri Frank Anthony: I am sorry; I
beg your pardon. I have unfortu-
nately got into that habit. Then, take
the ordnance factories. There was a
complete lack of any urgency in the
ordnance factories. Once again, decli-
berately, they have lulled this coun-
try into a false sense of complacency
under pressure from the communists
and the quislings in this country in-
cluding the fellow-travellers in the
Congerss party. They deliberately
played down the sense of urgency.
The ordnance factories were produc-
ing percolators, concentrating on all
kinds of nonsensical civilian goods
instead of an weapons. This ig what I
do not understand. I have always
considered, and I still consider the
Prime Minister a big enough man to
admit the mistakes, but the commun-
ists are deliberately fobbing off all
the blame on to our fighting men. I
do not sav that the army are hlame-
less. But let the politicians take some
of the blame. Who made the major
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decision during the fighting in NEFA?
1 want to know. I do pot suppose I
will get a candid answer. As far as
I know, as a layman, I know very
little. T used to be on the National
Defence Council many years ago, for
many years, on the Standing Consul-
tative Committee, when incidentally
we were told very much more by the
British than what our fellow Indians
tell us today.

Shri Indrajit Gupta (Calcuita South
West): You are =siding with the
British!

Shri Frank Anthony: I am not sid-
ing with the British. My insidious
friend is an extremely good advocate
of communism and communist coun-
tries, but what I am pleading is this.
Who made the decision in NEFA?
Were they not political decisions?
Some of us were under the impres-
sion that our defence line, according
to the military  appreciation, was
drawn long before along the Tawang
area. Who guddenly changed it and
drew the defence line in the Sela-
Bomdila area? Was it a  political
decision dictated from Delhi? I do not
know. Of course, my friend is bound
to say that it was necessarily a mili-
tary decision. But will he say this to
me? The decision to ground our air
force, the decision to refuse to give
the minimum tactical air support to
our army—was it not the decision of
the Defence Minister or even of _the
Prime Minister? Will he tell us that
any army officer or any air force offi-
cer would have dared to fly in the
teceth of ordinary  military conven-
tions, of giving the minimum tactical
air support to our ground forces?
Was that a military decision to deny
our men fighting gallantly and heroi-
cally in the Walong area? What did
thev ask for? Doeg the Minister ex-
pect me to believe that our people
fighting heroically in Walong did not
ask for air support, that the air force
was not prepared to give it to them,
the air support which could have con-
verted their resistance into a major
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Chinese defeat? Who took the deci-
sion? It must have been taken at
the highest political level.

All right. You took the decision. I
am not saying that it was wrong. It
was a decision which changed the
resistance—which might have convert.
ed retreat into a victory. It was a
gallant retreat and an orderly retreat.
What happened in the other places?
Some of us met Mr. Averell Harriman.
He was candid with us, and one of
the things I pleaded with him was
this: that I was not prepared to
believe that the Indian jawan fought
any less courageously than he has
even done. And he agreed with me.
He said, “Mr, Anthony”—many of my
friends from this House were there—
“Your blunders in NEFA were all
tactical blunders. Ome tactical blun-
der after another.” But were they
all military blunders, or were they
primarily, in many instances, political
blunders? Some were seeing them-
selves, pruning themselves, as would-
be Generals, seeing themselves as
Hitlers and Stalins. Whose blunders
weére they? Who gave these orders
not to use but to ground our air force?
I say there was a paralysis of fear.
Who was afraid? 1 find it very diffi-
cult to believe that our army and air
force commanders were paralysed by
fcar. It was a political paralysis. 1
said fear, because admittedly the
Chinese are overwhelming supcrior in
the air—ten to one—that they might
by way of rcprisals attack our indus-
trial centres and our cities, But I am
quite certain—and that is what I find
fault with—that our whole political
conditioning is wrong. The Prime
Minister was sermonising us about
brutalisation, but the Government
must accept a minimum commitment
of the totality of war and they cannot
get paralvsed with fear. What if the
Chincse were going to indulge in
reprisals? Was that any reason why
we should ground our air force and
allow our srmed men fighting gallant-
ly against trcmendous odds the denial
of minimum air support? We were
not prepared for the commitment of
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war; that is the whole thing. It was &
political decision taken in a paralysis
of fear. We were prepared to sacrifice
our fighting forces on the ground. But
what are we doing for the future?
That is what I do not understand.
That is where clever people like Mr.
Indrajit Gupta come in. What do they
plead? All the overtones of commu-
nist subversion were underlined in
his speech—no air umbrella, no foreign
bases. Who has ever pleaded for air
umbrellas? Who has ever pleaded for
foreign bases? It is not only preten-
tious but dangerous non-sense to talk
about not making the minimum
necessray arrangements and to sacri-
fice the defence of the country, because
we arc so overborne by shibboleths
and cliche-mongering.

To talk about self-sufficiency is
utter pretentions and ignorant non-
sense. Are powerful, advanced coun-
tries like Britain and Germany -self-
sufficient? I am not talking about
military alliances. Don’t they enter
into some arrangement? What have
we done? We are nothing if we are
not hyper-hypocrites. The communists
and the fellow-travellers in the Con-
gress Party know the weaknesses of
the Prime Minister. We know that in
the foreseeable future, not in 5 years,
not in 10 years, not in 15 years, will
we be able to meet the Chinese with
any semblance of parity in the air.
We know that. How do we mcet it?
If the Chinese attack us again, do we
repeat this tragic performance of
keeping our air force grounded or do
we cnter into some alliance,

The Prime Minister too was
stampeded into all this by the calculat-
ed tactics of communists and on this
side the fellow-travellers making
ambivalent statements—no air base,
no air umbrellas. I do not know
much about Prof. Galbraith, but as a
professor, I think he is a fairly mild
person but apparently even he was
ekasperated. He had to come out
with a statement gaying, who has
offered you an air umbrella? Who
has offered you foreign bases? It was
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you who ran to us when you were in
desperate need and we¢ came to your
assistance. But what do the commu-
nists and the fellow-travellers in the
Congress Party want? They know
that we are in a position of hopelessly
unrclievable inferiority to the Chinese.
They know that if the Chinese attack
us again, without some kind of aid,
our air force will be absolutely help-
less. I just do not wunderstand the
equivocation on the part of the Prime
Minister himself, Who has asked for
air bases? What were the 300 young
Americans doing here? Do they come
here just because they like the colour
of our lovely brown eyes? Do the
Americangs want to sacrifice their
husbands, brothers and sons because
they like the colour of our eyes? It
is because they have the fellow feeling
of a democracy.

‘We have not shown even elementary
gratitude to them; we have been
churlish in our attitude. We have not
only been ungrateful, but we have
been churlish in our ingratitude. The
300 American boys were ferrying our
troops and our equipment snd the
communists said, “Why should we
have 300 Americans here? Don't they
form a kind of foreign garrison?” It
is a question of making the minimum
arrangements so that in future, if the
Chinese attack us, we will be able to
commit our air force tactically and
also be able to offer some protection
for our industrial cities, etc.

As 1 said, they raised this whole
bogey of air umbrellas and the Prime
Minister was stampeded. TUltimately
he had to clarify his gttitude to the
House. What has been the result?
What has been the aid ultimately
given to us? It has been marginal,
minimal aid. 1 believe the Govern-
ment expected very much more. But
what have we got? About Rs. 30
crores from Americans and an equal
amount from the Commonwealt
countries. Here we have these glaring
huge gaps in our defence preparation.
Why has this ald suddenly dried up?
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Is it because, as I said, of the ambi-
valent attitude? Is it because we are
so much under pressure from the
communists and the fellow-travellers
in the Congress Party that both
Britain and America fecel that there is
no point in giving us aid, although we
need it? Or, is it because they do not
approve of our planning?

I read a report, and I have the
cutting here, that we asked for but
were refused 104 supersonic fighters
and Bomac ground-to-air missiles.
Why? Is it because they have no
respect for our planning, or is it
because they have become a little
browned-off with all our ambivalence
and our churlishness. I do not know
whether the Defence Minister will be
prepared to give me an answer.

But, Sir, T want, if I can get it,
some kind of a reply to this. What
kind of reorganisation of defence pro-
duction and supply is going to be
done? I was speaking to Shri
Krishnamachari, I could get nothing
out of him; he is ultra-loyal to his
colleagues. But this is my own inter-
pretation of the set-up. What is this
economic and defence co-ordination?
Surely, the whole thing should be
lumped together. There is Shri Raghu.
ramaiah, the Minister of State for
Defence Production. What I am al-
most ccrtain  of—they would not
admit it—is that our defence produc-
tion instead of being co-ordinated,
instead of being rationalised, instead
of being streamlined, is going to fall
increasingly into chaos and confusion.
What ig this Minister, Shri Krishna-
machari, purporting to co-ordinate?
What is he going to co-ordinate? 1Is
he going to tell Shri Chavan or his
lesser colleague, Shri Raghuramaiah,
to stop producing useless items like
clothes, stop producing even jeeps and
trucks and ask them to concentrate
on weapons, concentrate on big or
small arms? Is he going to say that
even to Shri Raghuramaiah, the lesser
Minister? They will cock snooks at
him. Is he going to tell the Commerce
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Minister, you do this in aid of defence?
Is he going to tell his colleague the
Stcel Minister, you do this or do that?
Of course, not. Even on paper the
whole thing is in complete disarray.
That is what I am afraid of. I am
afraid that this money will be spent
and there will be no semblance of
planning, not even the semblance of
disarray that we have from the Plan-
ning Commission. It will be all by
the rule of thumb.

Can the Minister tell us what kind
of priorities he is going to give to
tanks? Is he going to concentrate on
heavy tanks? Is he going to have
light tanks so that we may be able to
use them against the Chinese if and
when they attack us again? What
kind of MIG 21 are we going to have?
I do not know. I have never entcred
into the political controversy, although
I have my own suspicion that the deci-
sion was largely dominated by the
political predelictions of my friend’s
predecessor. This is a fact, we know,
that the more sophisticated the
defence weapons are, the shorter is
their life span. What is the life span
of the MIG 21? Probably it is obsolete
already. When is it going to come off
the assembly line? How much is it
going to cost us? I want some answers
to these. When it comes off the
assembly line, several years from now,
it will be completely obsolete.

I want to know this. What kind of
co-ordination is Shri Krishnamachari
going to secure from all hie colleagues.
Sir. the Prime Minister is not here. 1
feel very sorry for him sometimes.
Probably, he does not want my sym-
pathy, but I see that he is a lonely
man. Probably he has not the time
or even the inclination to consult his
colleagues except one or two. What
happens? 1 know, as a senior member
in the lobby, with the exception of
one or two, the Cabinet functions as,
I call it as a cryptocracy. Each
Minister has his own political other
lobby. Each Minister today is indulg-
ing in aggradisement of his own
Ministry. In this context, by placing
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Shri Krishnamachari in a kind of
position where he is to ride about six
horses is it going to produce a sem-
blance of rationalisation of defence
production? That is my fear. No
arrangement of priorities will be
there. There will be sheer waste.
The next time we come here, the next
time the Chinese attack us—I know
the tails of the jawans are up and they
will fight even in spite of any handi-
caps that may be placed on them at
the political level—I am not sure . . .

Mr. Speaker: He has to conclude
now.

Shri Frank Anthony: Sir, I will
conclude by referring to two matters—
I wanted to refer to many other
matters. What is the Defence Minister
doing? I will say this to him, that
we have let him off a little lightly.
But if he persists in not answering, if
he persists in not dealing with the
problem, I will not be friendly towards
him as I have been today. At leastI
say this, that Shri Krishna Menon
dealt with problems, he took decisions
whether right or wrong. People talk
about demoralisation in the army. But
to what extent is the politician going
to interfere with the soldier? It has
been said, quite rightly, that war is
too dangerous a game to be entrusted
entirely to Generals but, in the con-
text of our political conditioning,
without any rapport, in military
matters I would say that, in India at
any rate, war is too dangerous a game
to be entrusted entirely to politicians.
Then what happens? Shri Krishna
Menon who was a man with strong
likes and dislikes demoralised the
army, and 1 say that without qualifi-
cation. He injected the most blatant
politics into the army. He played
ducks and drakes with the most senior
ranks with the result that some of the
best men went out. I do not know
all but one case came to me in my
professional capacity, and it was a
case of a raw, sordid deal.

Mr. Speaker: He should conc'ude
now.
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Shri Frank Anthony: I will con-
clude in a minute. Some of them
have left the country because they
were given quite a raw sordid deal.
And I would say this to the Minister,
that I wish him well but with the
hope . ..

Mr. Speaker: Though I have been
ringing the bell, he has been getting
permission from his right side.

Shri Frank Anthony: May 1 just
say this? If he wishes us to extent
to him a friendly reception, let him
trust the House a little more.

Shri Joachim Alva: Mr. Speaker,
Sir, at the outset, I would like to deal
with two charming persons, one to my
left the hon. Lady Member from my
own ranks, and the other the gallant
gentleman who spoke before mec just
now. But I shall not say anything
about it straightway; I will come to
it a little later. I shall deal with the
points they raised in their speeches
right in my speech, but not just now.
Before that, I would like to extent a
very hearty welcomc to the new
Defence Minister.

This is our first war or emergency
cabinet, this is our first war, emer-
gency budget of frce and independent
India, and this is also the first budget
of the new Defence Minister. The
new Defence Minister has come with
a vigorous and dynamic programme
from Bombay, where he was the Chief
Minister of Maharashtra. As Chief
Minister there he has shown himself
to be very responsive to public opi-
nion. Only the other day, in deference
to the wishes of the Opposition here,
he said that he was appointing a
committee to inquire into the function-
ing of the defence forces in regard to
the NEFA reverses. That was a very
qu’ck response indeed,

To those who have been harping all
the time about leadership, leadership,
leadership of the defence forces, I
would like to give one or two per-
sonal details about the new Defence
Minister. Yesterday, he sat for four
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and a half hours in the House without
stirring from his scat or uttering one
word, though there were three
changes in the chair and even I went
out half a dozen times to drink a glass
of water or take a cup of tca. This
is the type of toughness which he has
displayed right on this occasion, when
I have seen other Ministers walking
in and walking out when their sub-
jects are being discussed.

Mr. Speaker: The chair has never
entered into any competition, so far
as toughness is concerned. He can
mention members or even Ministers
but not the chair.

Shri Joachim Alva: When the
Congress Working Committee asked
for the list of candidates who were to
contest the elections to Parliament
and the State Legislatures, the first
unanimous list submitted to the Com-
mittee and which was not altered or
tampered with in any way at the
headquarters in New Delhi was from
the State of Maharashtra under his
leadership. I am mentioning all this
because the Dcfence Minister has
come in for a lot of criticism (Inter-
ruptions) I do not yield; I do not want
to be interrupted. I did not interrupt
when Shri Frank Anthony was speak-
ing, though I keenly felt like inter-
rupting him. These are the personal
qualities of a leader.

Shri Chavan has agreed to set up a
Committee to inquire into the reverses
in NEFA. When the report ~of that
Committee comes, let there be no
witch-hunting in this House on the
Defence Forces. Even if the army has
failed in one direction or another in
the past, let us not say things, or act
in a way, which will create lack of
confidence in the army. Let us also
not set up the jawans against the
officers or officers against the jawans.
Because, they have to play a leading
role as a security force against the
Chinese aggression.

Shri Anthony talked of crisis an.d
disaster. He has forgotten the histeric
parallel of Britain, France and all the
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countries allied to them once standing
at the feet of Hitler—Lord Simon,
Lord Halifax and others, when Hitler
was ready with plans for invasion of
Britain. France, despite the Maginot
Li.ne, fell like pack of cards and for
four years it could not raise its head.
Shri  Anthony, my distinguished
friend, has forgotten that on a previ-
ous occasion America was not ready
to fight the war. American ships were
being sunk in the Atlantic by the
U-Boats of Germany. It took five long
years for the Allied Powers to rise in
strength to hurl out the aggressor or
catch up with the enemy on the
Japanese front after the attack on
Pearl Harbour took place. We have
been in no less a predicament. India
today has benefited by those exam-
ples. A great unity has been forged
in our country. Who says we are
defeated? If the Chinese have thrown
into dust our age-old friendship, it is
like pearls cast before swine. We are
not morally condemned. China stands
condemned at the bar of history. We
today are determined to make our-
selves strong and be ready.

I should also like to pay a tribute
to all the jawans and the officers of
the defence forces. Many of them
have perished; many of them have
died and many of them have gone
away. There are many scars and
battle marks in many families and
homes of India today. We bow down
our heads in respect to Brig. Hoshiar
Singh and so many others whose
names I do not know and we will not
forget them. We pay a humble tribute
to them and above all to the heroes of
the Indian Air Force who did a very
big job in airlifting food and still they
are doing it. They are all the valiant
sons of our land,

My contention is, unless we build
a strong Indian Air Force, there will
be no safety left for us. I have said
in the House so often that we should
make our Air Force larger and strong-
er than that of the seven neighbours—
Pakistan, Iran, Afghanistan, China,
Burma, Ceylon. UAR and Indonesis.
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Unless we build the air force to that
strength we shall have no strength to
throw out the enemy.

I also have been pleading during the
last several years for half a dozen
aircraft factories on the eminent
model of the Hindustan Aircraft so
that we could render a good account
in times of emergency. I raised this
point with the hon. Prime Minister
on the floor of the House last ycar and
the hon. Prime Minister replied say-
ing, we went for an agricultural base,
we went for an industrial base.
That base which we went in
for has today throttled wus, in
a sense, that we are lacking in
the wherewithals of fighting.

Mr. Churchill delivered a masterly
minute to the British War Cabinet on
the first anniversay of the second war
and speaking of the air force, he said:

“The Nuvy can lose us the war,
but only the Air Force can win
it. Therefore, our supreme effort
must be to gain overwhelming
mastery in the air. The Fighters
are our salvation, but the Bom-
bers alone provide the means of
victory........

Later, Field Marshal Montgomery
who is now an enthusiastic admirer
of Red China, whilst leading the North
African campaign in the last war
declared on December 27, 1943:

“First of all you must win the
battle of the air. That must come
before you start a single sea or
land engagement. If you examine
the conduct of my campaign, you
will find that we never foughi a
land battle until the air battle
was won.”

It is very clear that because Britain
possessed the command of the air in
the second war, Britain had less
casualities in the second war, almost
one-third Britain had in the first war.
The casualities in the first war were
997,771 dead and in the second war
were noly 163260 dead though the
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first war lasted for 4 years and 3
months and the second war lasted for
5 years and 8 months. All that was,
as Mr. Churchill said, due to a miracle
of deliverance and that deliverance
came out of the Air Force. In the
last war, out of 997 German, Italian
and Japanese submarines sunk, no
less than 429 were destroyed by the
power of air action alone. These are
the figures which we cannot ignore.

Again, Mr. Churchill had said:

“For good or for ill, air mastery
is today the supreme expression
of military power, and fleets and
armies however vital and impor-
tant must accept a subordinate
rank.”

Now, Sir, 1 have to make a few
suggestions about our Air Force. I
will take them broadly in two lines.
The first is in regard to our fighters.

(1) The production of fighters
should be forthwith undertaken on a
more rapid pace.

(2) The defects in a large number
of Folland Gnats should be rectified.

(3) In  producing the Avro-748
delay has occurred and the public has
been disappointed.

(4) The same should not be the
story with the Kanpur II, reconnais-
sance plane.

(5) We have still to locate a place
for putting up the Helicopter factory
with French assistance.

(6) Why should the factory for the
MIG 21 planes take the inordinate
time of a year and half to go into full
production? )

(7) We should enquire if the UAR
has already gone ahead of us in con-
siderable production of MIG 21 planes
or even a superior number in this
category. Why should we lag behind?

Then, about super-sonic Vs. sub-
sonic planes, there is a great deal of
conflict. But unless we are armed
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with enough super-sonic aircraft,
there will be no teeth in our air
aggression, sorry our air defence.
These are a few suggestions of mine.

(1) The U.S. bias for Sub-sonic
planes will not meet the national
crisis of IAF’s requirements.

(2) If our Sub-sonic jet fighters are
equipped with Sidewinder missiles,
there is no guarantee that they will
be able to cope with the overwhelm-
ing number of Chinese fighters.

(3) Even if the Chinese continue to
throw half the number of intercep-
tors in battle, they are reported to
have about 2000 such fighters, they
will still out-number wus. If the
Russians have supplied them with
infra-red missles of the Sidewinder
type, then the Chinese are up in
quality also.

(4) In the Battle of Britain even
the squadrons of Spitfires were ahle
to beat back the superior German ME
109s and 110s. Even the slower Hurri-
cane fighters massacred the German
Bombers—the Darniers and Heinkels.

(5) India must have the Super-
sonic F-104 Starfighters corresponding
to the Spitfires of the Battle of Britain.

(6) F-104 fighters can surely tie up
the Chinese MIG 15s, 17s, and 19s and
even the MIG 2ls.

(7) Therefore our sub-sonic Hun-
ters, Gnats and Mysteres can face the
Chinese Ilyushins.

(8) India must acquire a few well-
knit squadrons of Super-sonic fighters
to spear-head our attack against the
Chinese and also to build up the force

of Sidewinder equipped Sub-sonic
jets.

Then, only, Sir, we shall be ready
for battle and we will be able to
render a good account, of ourselves.

Now, Sir, the hon. lady Member,
Shrimati Sharda Mukerjee said that
Bhutan, Sikkim and NEFA were
liabilities round our neck. I quote
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the word ‘liabilities’. She mentioned
the names of Bhutan, Sikkim and
NEFA. Well, I can only say, these
are not liabilities, but these are assets.
Kashmir is our front line and these
three are garlands round our neck and
these three countries can be invaded
and destroyed only on our dead bodies,

Shrimati Sharda Mukerjee (Ratna-
giri): Sir, I would like to correct the
hon. Member.... (Interruptions).

Shri Surendranath Dwivedi: Be
charitable to 3 lady Member. (Inter-
Tuptions).

Shrimati Sharda Mukerjee: I would
like to....

Mr. Speaker: Order, order. She
might resume her seat. (Interrup-
tions).

Shrimati Sharda Mukerjee: I am
sorry that there has been some mis-
understanding. Of course, I have not
got a copy of my speech with me, I
am sorry if the hon. Member has mis-
understood me. I said, defence liabili-
ties which are rather different from
country’s liabilities. Defence liabili-
ties mean defence responsibilities.

Shri Joachim Alva: Nothing is a
liability. Everything is an asset. This
kind of a speech will create lack of
confidence in our neighbours. Our
neighbours must know that we are
ready to fling ourselves to a battle
for their defence and deliverance.
Unless the people of Nepal, Bhutan
and Sikkim claim that we are with
them, our faith in ourselves will be
destroyed and we ourselves will go
down.

Another thing she said was that an
adventurer may come out of the
defence forces and capture power and
may put all of us in jail. The lady
Member. ... (Interruptions). The hon.
Lady Member....

Shrimati Sharda Mukerjee rose—

Shri Joachim Alva: I am not yield-
ing now.
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Mr. Speaker: She might sit down.

Shrimati Sharda Mukerjee: He
must quote from my speech if he
wants to say....

Mr. Speaker: Order, order. I will
give her an opportunity.

Shri Joachim Alva: The hon. Lady
Member said,—it is reported, it is said,
it is felt—that an adventurer might
capture power and the result will be,
all of us will be in jail. Whatever
that be, the hon, Lady is the noble
widow of a great officer. When he
was in the Defence forces, did she
know that such currents were there?
Did she take any pains to report those
things as coming events casting their
shadow? Or is it only that she come
to know of these after she became
a Member of Parliament? I am say-
ing this in all seriousness, we must
not give any currency to such rumours.
(Interruptions).

Some Hon. Members: Most objec-
tionable,

An Hon. Member: She never said
any such thing.

Mr. Speaker: Order, order; one
Member at a time. Shri Surendra-
nath Dwivedy. I could not follow
exactly. Therefore that may be just
related to me.

Shri Surendranath Dwivedy: He
goes on saying that this Member was
the wife of Air Marshal....

Shri Hem Barua (Gauhati): Noble
widow.

Shri Surendranath Dwivedy: ..
noble widow of an Air Marshal, she
should know more about these things,
she should not make such remarks.
All these things the Member has said
and that she should have checked
them before she came here as to what
was the position. (Interruption).

Shri Joachim Alva: I do not want
lectures from the Members. ...

Mr. Speaker: Order, order. The
hon. Member does not want any
lectures. But, he has to maintain
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that good taste that ought to be main-
tained here.

Shri Joachim Alva: I have not
made any un-chivalrous remark.

Mr. Speaker: It would be better if
he turns his attention to the right.

Shri Joachim Alva: When they
spoke, I did not interrupt. (Interrup-
tion).

In regard to the Defence Scientific
organisations, we must act in the
closest co-operation with the Atomic
Energy Commission for plutonium
production. Plutonium is very impor-
tant to us. We do not know whether
it is politically or humanly possible
or legally possible at some time or
other for us to produce a nuclear
devices by which we may be able to
face the enemy. We must do every-
thing to develop plutonium and atomic
energy in our Scientific organisation
in closest collaboration with the
Atomic Energy Commission.

Many things are said about lack of
confidence, lack of morale and what
not about our defence forces. I shall
end up my speech. (Interruptions).

Shri Surendranath Dwivedi: No-
body doubted the morale of the forces.

Shri Joachim Alva: I shall end up
my speech by a reference....

Shri Surendranath Dwivedy: Even
by indirect reference it should not be
out from any Mecmber of Parliament
that there is lack of morale in the
armed forces of the country.

Shri U. M. Trivedi (Mandsaur):
Nobedy has suggested like that.

Shri Raghunath Singh (Varanas?):
I do not think any body has said that.

Shri Joachim Alva: Shri Frank
Anthony also mentioned about fellow
travellers. I do not know which
fellow travellers he had in mind.

Mr, Speaker: A question was put to
him, who was the Member who said
that the morale of our Army was low.

Shri Joachim Alva: Nobodv hae
said that.
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Shri Hem Barua: This is a very
irresponsible statement, I tell you.

Mr. Speaker: If nobody has said,
why should he refer to it?

Shri Joachim Alva: When Members
on the other side make any and every
kind of speech, we keep our mouths
shut.  Here, we are disturbed any
number of times....

Mr. Speaker: He has just now said
that speeches have been made that
the morale of the Army is low. It
has been disputed and contested. The
Member says now that no Member has
said that. Why should that reference
be made?

Shri Joachim Alva: I accept it.

Mr. Speaker: If he was prepared to
accept it so soon, why should he have
asserted it?

Shri Joachim Alva: How is it possi-
ble in the face of a barrage of inter-
ruptions, to catch up?

Mr. Speaker: He will now conclude.

Shri Joachim Alva: I am now end-
ing my spcech.

Shri Dasappa (Bangalore): May I
submit, Sir, this should not go record?
It may be expunged. Any reference
to the moral of our troops or defence
forces being low should not find a
place in the record.

Mr. Speaker: The matter has been
sufficient made clear. There is
nothing that has to be expunged. It
has been made clear. Why should it
be expunged? Rather it remains the
responsibility of the Member who
made the speech.

Shri Joachim Alva: The Defence
Minister should be stern about the
losses and delays, that have been
exposed in the Defence Audit Report
for 1963. This Parliament is ready to
grant any amount of money for the
Defence forces. But, we do not want
any money to be spent uselessly or
to be spent in such a way that thev
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are called to account. We hope that
when next time, the Defence Audit
report is presented to us, there will
be less instances of this type and
under the new leadership and new
officers, these losses and delays will
not occur.

Mr. Speaker: Shri Brij Raj Singh.

Shrimati Sharda Mukerjee: May I
say....

Mr, Speaker: Just a minute for
personal explanation she wants to
make.

Shrimati Sharda Mukerjee: I would
like to submit very respectfully that
Shri Alva has referred to certain
things I said in my speech. I think
if he wanted to do that, he should
have referred to it and read out from
the speech,, because he may have
understood something different from
what I said. I do not have a copy of
my speech with me. Therefore, I
would like to explain to the House
that what Mr. Alva is saying that I
have said is not in my speech. It is
a matter of misunderstanding. I sub-
mit this for your respectful considera-
tion.

Mr. Speaker: Order, order..If any
hon. Member stands up to give a
personal explanation, he has to refer
to the incorrect statement that has
been made and the correct statement
that was made. The hon. Lady Mem-
ber does not remember what she said.
Therefore, thert is no question of per-
sonal explanation that I can see. She
ought to make sure herself. When
she does not recollect....

Shrimati Sharda Mukerjee: I have
not got a copy of my speech with me.

Mr. Speaker: Therefore, what
explanation can she give?

Shri Brij Raj Singh Kotah (Jhala-
war): Sir, after hearing all the angry
outbursts and tempers, I wish to pass
on to some calmer element, namely
the Air. I only wish to emphasise in
my humble way the vital role of air-
power which the country needs. It is
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my wish and hope that we analyse
this vital aspect and try to remedy
all our deficiencies if at all they
exist.

The first point which I want to im-
press is about the Transport command
or the problem of air-lifting of our
tropps. Any student of military
science -and history will find that
logistic mobility has always been
the deciding factor in winning a war.
Speedy movement, in this age parti-
cularly, has to be identified with air
power. In other words, the modern
army today no longer marcheg on its
boots, much less by climbing on trees,
but flies on its wings. The whole pro-
blem of our frontiers of Ladakh and

+N.EF.A. hinges on this logistic mobi-

lity. We need not have to go far.
We saw when the emergency arose,
necd was felt for more transport air-
craft and in order to transport vital
raw materials to the operational areas,
we had to seek the aid of civil air
lines, LA.C. and other aircraft that
were available. That showed that we
were lacking in our transport capa-
bility. Therefore, I want to say that
we must dig deep into this vital as-
pect and see where we lack and we
must use more aircrafts which are
suitable for such work. C-119 which
is known as Fairchi'd Packet is a
particularly good aircrfat suited for
our defence needs. For the air-
lift of troops and vital supplies and
precision dropping of supplies in the
forward areas, we need this particu-
lar aircraft, and we need more of
this type if not the C-130. The IAF,
in the emergency, gave a very con-
vincing demonstration even by flying
out-dated aircraft like the Dakota
DC-3. What I mean to say is that we
need to go into this matter. I feel
that there are two aspects bf this
problem.

13 hrs.

The first is the airlifting of sup-
plies and troops to the forward areas,
and the second is air-dropping of
supplies and personnel on the ope-
tional front. For such staging we
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require two types of planes, because
therc are two different roles. For
the first one we require larger planes
which are able to carry a gross weight
of anything from 50,000 to 100,000 lbs.
and carry all the wide variety of
military hardware from artillery to
trucks, tanks etc. For the second one,
we require a smaller and more man-
oeuvrable plane which can take off and
lanq with a useful payload at high
altitudes. For that, I am glad that
our Government have taken a few of
the De Haviland “Caribou” aircraft.
This particular aircraft, from what
little I know, is a highly specialised
aircraft only suited for this particu-
lar work. I do not know the figures,
but I am told that it costs a lot, and
I am also told that it can carry a pay-
load of as much as or perhaps more
than what the Dakotas normally do.
So, 1 would urge the Defence Minis-
ter to look into this important aspect
and see that more of these Caribu
aircraft are purchase for the Air
Force spo that our needs in the opera-
tional areas are met. This is what is
also called in air terminology as the
STOL, that is, Short Take-Off or
Landing Plane. That is what we are
after. So, I humbly suggest that we
have more of these STOL planes to
further our defence ngeds.

Coming to the next point, the estab-
lishment of a Transport Command is
a costiy process. The planes needed
for the Transport Command cost mil-
lions 'of dollars, and I cannot work it
out in terms of rupees. But I would
say that we need go into only such
proven type of aircraft as are proven
throughout the world and which we
can manufacture under licence in our
factories here at a reasonably low
cost, for, unless we can manufacture
them at a low cost, the whole idea is
lost.

I am particularly glad to say that
our Avro-748 which has been pro-
duced at the Kanpur depot has made
a good progress, though a little too
slow. I would urge the Ministry to
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see if we can manufacture this air-
craft more quickly and to create more
markets for jt in our neighbouring
Asian countries.

The other item for air defence is
interceptors. This is a very vital need.
We need fighters which are capable of
protecting our heartland from the
polential aggressor. By this I mean
fighters which are day fighters and
night fighters. We mneed both the
types, and in the night fighter, the need
for radar equipment and missiles is
all the more important, for modern
war is a very swift war, ang it does
not, I am afraid, tally with the old
concept of World War II where you
could knock down a plane with the
Ack-Ack guns. Today, I do not sup-
pose that the modern jets or at least
the ones that the potential aggressor
has can be effcetively shot down by
the anti-craft guns that we have.

It is a primary need to see that all
our defence and industrial and econo-
mic sectors are well protected with
these modern missiles. Of course, they
cost money. But in the defence of the
country we have to see that things
are adequately put.

13.05 hrs.
[MR, DEPUTY-SPEAKER in the Chair]

I am glad that the Ministry has
taken into consideration the new
Soviet MIG-21 jet fighter. I am told
that it is a good fighter basically, but
we would like to see that this thing
come up more quickly and not in a
trickle as it is doing at present.

I am glad that the HF-24 Mark II
fighters prototype has also come out.
There was some mention about the
unavailability of engines to put it into
the required March II speed, but I
learn that we are making the neces-
sary arrangements to see that we soon
get the power plants to put our HF-24
into the required speed.

The other thing which to me is very
essential is to have a warning system
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against any possible intruder in our
territorial skies. To have any warn-
ing, as cverybody knows, in every
sense, radar is necessary.” You will
remember that the RAF, in the Battle
of Britain, though they haq very few
aircfrat, were able to maul the Luft-
waffe to such a degree that all threat
from the daylight raids ceased to exist.
How did they do it? They did it
because they had developed a systema-
tic and reliable control in radar. So,
with those few fighters, they could
muster in strength at any place
they wanted because they hag fore-
warning. I woul suggest that we
should go into this problem of radars
for distant early warning, and we need
to have a chain of them stretched
across our Himalayan border, and we
need them to keep a twenty-four-
hour vigil.

Coming to the next point, I feel
that for fighting in the hilly regions
we nced to train our Aif Force in the
close ground support role. For this
role, I am quite sure, we do not need
supersonic jets, because supersonic
jets have a  particular part to
play, but for close ground sup-
port role in hilly and mountainous
terrain such as the one where our
troops fought ang where they have
had to keep guard, in a terrain which
is notorious in the whole world, and
which is one of the worst mountainous
terrains that one can possibly imagine,
the Air Force does not mnecd high-
gpeed fighters, but it needs a slower
plane; and from the lessons of Korea
and clsewhere we can safely do it
with any  propellor-driven plane
pcessessing enough power to manoeuvre
in and around the peaks and valleys
and give the ground troops the support
they need by firing rockets, guns ete.

So, 1T am sure that we shall look into
this and also give the Air Force ope-
rational training in those areas, and not
train them in deserts like Jodhpur,
but train them in the hilly regions
where the pilots and the boys who fly
them get the knack of pin-point navi-
gation, identification of targets and
good flying capability.
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I am very glad that the HAL is mak-
ing engines for our fighters, and the
factory is one of the best in the
world, of its type. I congratulate the
Ministry on making it such a good
factory. The other day, there was a
meeting of the Aeronautical Research
Council, and our Prime Minister
stresseq the point of research in our
aircraft design. I can only suggest,—
I am nobody of an expert value, that—
whatever rescarch we do in aircraft
designs, we must see that the aircraft
produced in our country are effective,
serviceable, reliable and of low cost.

In conclusion, I would only remind
our military leadership of Wellington's
famous saying. Wellington said: “I
have spent all my life in trying to
guess what was at the other side of the
hill.”. That puts everything in a nut-
shell. We have to know what is going
on at the other side of the hill, and if
we could guess it, even if our infor-
mation is wrong, we can know what
the opponent feels, and, therefore, we
can improve and try to sec where
our faults lie. I hope that we shall
strive towards this. With this, I sup-
port the demands.

Shri K. C. Pant (Naini Tal): I have
been listening very carefully since
yesterday to the speeches delivered in
this House. Even in normal times,
the Demands of this Ministry attract
a good deal of attention. This year,
of course, the circumstances have been
extraordinary and the attention has
been all the more focussed, particular-
ly as the entire structure of the Cen-
tral Budget is in a way built around
these Demands. In the words of the
Finance Minister himself:

*The paramount consideration
in farming the Budget for 1963-
64 is the need to build up the de-
fence potential of the nation”.

The impact of the Chinese aggression
is very much visible in these Demands,
not only in the Demands for 1963-64
but in the revised estimates for 1962-
63. As against an original estimate of
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Rs. 376 crores for 1962-63, the revised
figure has gone up to Rs. 505 crores,
the increase on revenue account being
Rs. 108 crores and on capital account
Rs. 20 crores.

Coming to 1963-64, we find that the
defence budget has jumped up to
Rs. 867 crores, Rs. 709 crores on re-
venue account and Rs. 158 crores on
capital account. If we compare the
figures of 1963-64 with the revised
estimates of 1962-63, we find that the
bulk of the increase in the general
budge! is accounted for by defence

cr.diture. For instance, out of an
roise in the revenue budget from
Rs. 1,522 crores to Rs. 1,852 crores, an
increase of Rs. 330 crores, Rs. 257 crores
are ear-marked for defence. This
comes to 78 per cent. Similarly, on
the capital side, defence accounts for
45 per cent of the increase in capital
outlay. The actual increase is even
more impressive, from Rs. 53 crores
to Rs. 158 crores, which comes to an
increase of 200 per cent,

The figures show that every attempt
has been made to provide for the
paramount claims of defence. In the
course of a single year, the proportion
of defence budget in the general bud-
get has jumped from a little below 25
per cent in 1962-63 to nearly 40 per
cent in 1963-64. In spite of this spurt,
‘some people may feel that our budget
is still a little modest as compared with
those of the US, Russia etc. But in
reality, it is a very big effort. While
a rich country like the USA finds it
possible to divert nearly 60 per cent of
its annual budget to a head called
Major National Security, a poor coun-
try like India has to strain every
nerve jn order to be able to divert
even 40 per cent of its budget expen-
diture for non-productive defence
purposes, ensuring at the same time
that its economic growth is not im-
paired. Therefore, a very special res-
ponsibility devolves upon the Ministry
to see that the funds allotted to it are
well and wisely spent.
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So far I have dealt with these
Demands largely in statistical terms.
But they are very much more than a
bunch of statistics. They show that
India not only rccognises the gravity
of the threat to her honour ang in-

- tegrity posed by China but is prepared

to face this threat and to pay the
price for freedom, however exacting
it may be. The snecial merit of these
Demands lies in the fact that they go
to strengthen the feeling of self-re-
liance in the country,

Shri Indrajit Gupta referred to this
aspect in considerable detail yester-
day. 1 agree with him that no self-
respecting couniry can sit back and
pass on the burden of its defence to
foreign powers. however friendly they
may be. But by the same token, 1
hope he will agree with me that pre-
occupation with self-reliance can be
carried to extremes; when it starts in-
terfering with preparations necessary
for defending the country’s freedom,
it becomes self-defeating. There is
hardly any country in the modern
world which is entirely self-sufficient
in the the matter of defence. As
technology advances, as weapons
become more and more costly, inter-
dependence increases and self-suffi-
ciency, however desirahle an ideal it
may be, becomes more and more
remote. So I do not think we should
feel apologetic about taking necessary
defence aid from friends.

As regards defence production, the
accent in the budget and in the policy
of the Government is rightly laid on
producing modern defence equipment
inside the country, as far as possible.
It is trite to say that real strength
ultimately lies in building up the in-
digenous productive capacity. The
United States produced only 4,000 and
odd aircraft in 1958, but in 1944 during
the war, they produced something like
a lakh of aircraft. They had the ne-
cessary potential; when they needed,
they diverted it to war purposes.
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Otherwise, they used it for other ends.
I could give other instances. But I
do not have the time. So I will not
go into them.

Now, I come to the security of the
border with which I am most inti-
mately associated, that is, the border
districts of UP. The people in the
border districts live directly under the
snout of the Chinese dragon. They
are a brave people and they are not
given to panic. But they would be
less than human if they were not con-
cerned 'or even apprehensive at the
reports of the massing of Chinese
troops just across the border, parti-
cularly in the middle sector—for
example, in places like Taklakot—
just about 4 miles across the border.
I am sure the House appreciates and
the Government understands the ten-
sion under which these people live.
As though that were not bad enough,
some arm-chair theoreticians add to
their anxiety by raising a Hamlet-like
question—to defend or not to defend
the Himalayas? I submit this is not
a valid question. It ignores the pre-
sence and existence of a large number
of troops and civilians in the Himala-
yas. It betrays a kind of approach
which is not only limited in the ex-
treme but is fraught with danger. It
seems some people have become 50
unnerved by the reverses in NEFA
that they have come to look upon
mountaing as defence risks. I am
surprised at this. It betrays again an
alarmingly defeatist mentality. I sin-
cerely hope that this defeatism is not
shared by our military authorities. hsd
the logistics problem is difficult for us
§n the Himalayas, it is immeasurably
more difficult for the Chinese. I owa
it to the people whom I have the
privi'ege to represent in this House,
to submit with firmness that it would
be the height of folly to under-rate
the importance, the urgency and the
necessity of ensuring the defence bf
thickly-populated hill areas. Per-
sonally, 1 fee] that hill areas lend
themselves better to defence than the
-plains. But I wi'l not argue this point.
. realise that as things are, it is not

111 (Ai) L.S.D.—§.
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possible to make each and ev -ry point
along the border  imprcg.able io
Chinese troops, particularly when they
come in large numbers. But the same
objective can be achieved indireciiy if
Wwe make up our mind to strike at the
Chinese supply lines in Tibet 1 cuse
of further aggression on India, 1 rea-
lise, of course, that this may lead to
very grave consequences, but I sub-
mit again that if the choice is botween
abandoning the Himalayas and strk-
ing back at enemy bases in Tibet it
will be suicidal to vacillate.

I should like to refer briefly to a
matter which came up for discussion
in the House of Commons recently.
A report says that 4,600 out of '5.0C0
Gurkhas jn the British Army are going
to be retrenched in the course of rhe
next three years. According t: a
Nepal weekly, this would mean a loss
of Rs. 1.17 crores to Nepal anruaily
I do not think that Nepal would tnd
it possible to provide employme it (or
all these people immediately. So %
would be a friendly gesture for india
to offer to absorb all these people in
the Indian Army as and when they
become jobless. This would not
only be to the mutual advantage of
both countries, but it would save
avoidable pain and dislocation to the
Gurkhas and their families.

I should mow like to offer a few
specific suggestions for strengthening
the defences of the border. The first
suggestion relates to the need for or-
ganising a border militia in the middle
sector. I know that normally this is
a State subject, but this is not the time
to quibble over agencies. We all knovwr
what a good job the Assam Rifles
and the Kashmir Militia have done in
their respective fronts. 1  would,
therefore, suggest that a similar border
militia should be organised in the
middle sector al!so. If possible, joral
people may be asked to join this border
militia in larger numbers, becausc the
loca people know the loca hill tracks
and other features and they would be
a source of strength to the army.

-
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Apart from this, the border districts,
many of them, are full of ex-Service-
men, and I do not see any reason why
these ex-Servicemen should not be
called upon to form the hard core of
this militia. If necessary, even the
expenditure meant for building up a
second line of defence in the middle
sector may be diverted to creating this
border militia, because we must rea-
lise that fifteen dayg training in the
Lok Sahayak Sena or the rifle camps
may be all right in their own place,
but they do not add materially to the
feeling of security and self-confidence
amongst people who live at a day’s
march from the Chinese. Only a well-
equipped and confident army can make
them feel secure.

I would also plead very briefly for
the creation of specialised mountain
divisions with their own equipment
and training programmes. I will not
dilate on it as there is no time.

In the end, I should like to teli the
hon. Minister through you that not
only the army, not only the defence
services, but all of us look to him for
a bold lead. He carries a heavy
burden. but we may assure him that
in carrying it he has the full confi-
dence and support not only of the
Members of this House but of the
whole country. We wish him all
success in his great endeavours,

=Y T TR R (FET) : e
AR, §F T S weAeT 7 wivy
W gy R fai X R F om f5
T st & afoomweaer gaR e
ot w1 afoerT @ qF & 0 w9
RN F ¥ Aifew wgwiw wfw
FE Y FH A T gFAT G | TR
srgiwtar o wfva gwn o gw @ fr
T & w0 Afasy § gw o W G
W gq oA F T F fer QA aw @
T T 3k FTH 9 |
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o9 g8 Aoy 39 feafa ¥ §,
TEN e 9 917 ¥ FE WAwE aaet
N 7@ T F w=wi w1, fF 39 we-
T &1 59§37 A fagamy 79 & HR -
e ag wew aga @ It & 9 F 2@
I F gra s ifed fowd i aea
¥ T O A 2 G, qfad wa@r
WTAT § | WS F oAy W &Y 4%+
T8 & wF o7 fag W qEr @
FTAT g 3 ¥ fgal & faeg E W g
"3q ¥ Wi 9 fqeer & fazg & 1 &w
7% 3Eq & % wew qeaed s ooy
FOFT & geedi &1 Aee) aXw @iy
& 18 forow fediom %1 a0 & ommar &
FE o Wyaer #) Aaae fefafers
i feam & o gw &Y & aman
e FIHG TR TEE) F FTE@M
feam & fay go =1 & sm @, frg
AT Sfqe geared g M 9ETg
T Fxan f& o goF &faw s
A0 AT F O & ford T v
R @R wfae gy &, wfead g
2 xR & g fegm | &1 Ao
1Y A W T I T FT T I
| HIST AR AW | I 19 ) G-
Trwar & f e afawe & ot s
R § g wearg dE § fa g
YN E qaat A frw R & 8 &
T GF HIATHT $) ATFTQ TIA & gL
T FUE AT | qg FAAHETE A1 FUAL
ST G| & T AT G It TgH
T I g9 FTHY F1 IGT OfF 3§ S
FETTTAT FT 3¢ w7 g forer F s F
@ FT AT T FT TAAT TATL |

Y gy fF & g7 awt # aw
913 #T qaars fF eard &fqs dar-
ot Wiy & FarHam €, 99w N
IE ST |TEa § fowa e =
qIA | 997 g § | 5 o farer av
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T o & fF o A% wwem Ao g
T qg HATEAAE WY ATAAATEARR #H)
0T FIGT £, 98 qeEqan a1 e gear
a1 e F faey ) o wxar &) g &
Fga1 gar 2 fr 9 a1a ww g 7}
e &) Y & | s A sATaRiTE
@ AN L I AT D feafa
g7 s ¢ fr 4y 5 & o § QY
st faag weamn a8 8 e §
1% IaF1 faarg F3ar 78 | T'y mw-
QT STEATT FFeT wT QT 47 f )
SHTT & WIRT 7% 79 § 07 A9, I
T 3R HOAT fgq &= FT s A1
T2 foar | 99F I 99 W9AT g
qrfaena 9T TET 1 Y T §n 2§
f& w< gw faeft s & smaw o ag A
7 gAT faT 9T o7 hm, vw A F
qffeaTa  qaTE AR &1 | IqX TE
a1 | mfweara @1 @ fergean & A
T F F AT X, AT EH JILAX
TG AT AT A &, THA ITHT TF &
9 @I & 5 9w o worga T am,

@ T @ W qR FIH qfFEmT

T A & &A1 T | SHOHT a9
gar {3y & Sud) 7eg #3471 @I |
79 A T2 & gw w0 qE A
g 9 | & faag AT 9mear g fw
T R A AT FT 0T I A @AY
gFAT FEifT w7 71 @ T FEe
&TIE § | 7T A Ffaee [ § ITH
o JOT ) T § w99 o faa-
T, ITH TI FTH & | 5 aF 77 ITHT
qu 7 &R, ifsfasom ot (sufamm
graf) &1 @%@ T X, T Toa
F aTE ¥ IS FT A G, I qF ag 8
ol oo # 3 F fay W qar%
T g § 1 gwfar gav g Sy A
= & Y a7 | g AT we g tE
Y T wfamisr &, 98 fa W @,
ITH qEq /A A T WA I § )
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a fafr e ifr asw o & fs
B9 S Y T§ "I A HHQFT wTar
2 fr g 9u% am W@, AfFT gr @m-
wrg # fad i ma wd § i woga-
HT g qT ATTHATIAAE ET | FE FgQ
Y 5 ga arg STl AT gn S
T AT FIT § FF I g faam
# wwifor seqr & § s W
oY § | ZWY TUx qE) AT g g
g % o, o wa wrazasar T8
& 1 s faw A 1 afomw g fe
oF T T AT & & [ F § AR gwh
qTH qIfHETT S o oY wQET 2
¥ g W1 o @A My ? [T A I
T Ty T | & ¥ uF 07 forw faam
T &Y fF oma oY swEar AR @ &
qfeeTd § 98 o9 @, "WHAET
Wt gwArar  afeeaa wY, Afew
ag it AEEEr X mr o
TE AT T@ O & w1 § o 4g qeawdy
TR F A= & A § 9 A FT
ot & | e waAw g oo fgw e
Fimgamar g 1 gH am F aa @
T ool & 19 ), T8 @A A9 @,
forg IaeT gfeesion 7 & | w@fed Y
qUT Teae & 9N R g F
AERE ® &1 7 gw T g ¥ 3wy
gar e E fF g A agw @
waeqT ¥ W7 G & | OF a<h ST
T T 7 W gEd A A g
@A} | gEIR Wga & @dr i A
T w3 Ay &, aga & andy qrfeeerr
Y FIq A AT AW & | AfFHT are
¥ 1 g gEAa & | IR A A
¥ guwiaT fear § SEwT HET gW 9T
T 91 § 7 FERY I@T ThEd | AR
F@ErR v fag off amda & &
fod o @ & | HoET &) I AT
FF Y WX g fa=r aTa Y A9y
o Fg § | wfew & awwar g fw Iqwr
G A TG FA AR G ) A
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[ Fmht <= 1)

&g qfeer 4 o1 W@ §, e
I gEard § g W g ®% I
g3 ar € fomd ey g & fF
AT F FE AA ALY § | GHATT
& #77 swdw, faad e ¥ a@y,
GeAAIeAT 93 FEX Y G4 A F
qQUFEIM AT TS99 FUT a1
fegeam FT I T 1 AR & AT Y,
St & I9F [z § ], ag @weawae
w37 1 IAR T B F waw dw oA}
qiffedtT Tgag Far ar 37 (WF)
WIXT T 0 B[ | Gy f6e 37 qaean
T g H9 g 7 WY [qOAITE IqAT
Q=T g T & Ag AA @ Q7 ag o
F 31 THRATE TEE gH ®T AR
AFT AT FT Ig F97 % A IS
T ® g Tt 9% fF N garq N ¥
WS 3 9 #rr #7 @wey § AT o
W A WY 793 qET & fF g8 S
ST 3 @Y R g9 AR AT a5 §
&} qIA-q9T Frigal FY AR A
3, T T FY qIQ T W A{AFT
qfFEaT 7 738 T F2 | I 97 T
g ot Tifed 1 afk ag & & 9 av
foe w3 98 | 9T § 5 W FEw
wrt wfed F "I 9K AT T
A gEET FY g HE AR TN
$F 3 T AT A

s FUT T gAT  GRaT &
fog fomm @ 1 wvgr @ SR ST T
I Af wrEEEdar qSAr | AfEd
gfz gy oo feafa srame=
<t "< afz gy afas qafort aar
& Ei—fqad A A & 7w sqA=ST-
&Y MY W AT FT AU T A W
" FTE, ITF W AN AATAE G

@ W H @l e dfw
WEAFAT § M g T g aRdTr §
o a% & gardr St e ST wasrat
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IR T | o9 7 I gL AN Y
T TF AT AT TE &V gt & |
T TEelt FAAID Y A8 § fF g
WO H ST AT 40 | W IS
e Fr 27 A a@ fEr ¥
fat & & wfawr @ oF;w
@ ? fFE R GE-gE Al
Ffag fafreer aqm W gy &1 F
wga § for gae &g Fwar Ay ferara
fora 3w % grea ag & f# fafaeet &
S ¥ T FATL A A A7 IF
A F IAMT FT T AT &Y THAT
27 o sEed 1 fF R FEAEF
faa® Ffaee T @3 @ & 7R
S H9 A § I A9 OF qH w9
A 73 FA QY F I FG | T FEY
S §Y I w9 ¥ s I ag
@ & AR FErfael a1 w71 9 fF
qA FET FT q9 S, A T FIF F AT
F 1A T w0 #Y @A &) afg
qar & 3 Y fadndt <= A T4 qTATA-
w1 & 1 F S gaR sy § Afeqt §
&Y agTT T AR |

¥ WIAAT A : I G9 7 wgh
g F7 g1y faqr |

&t wTI A AT : TG FAT T
grfrel ¥ qarar gur agr faar o
&Y a8 et ATy #1 2 | 99 aF
T TOF § AT JE g AR 99 qF
K9 AT A WIS qGGH A& A
QU o 59 30 § w9 § w7 it &,
W I A= eee g 6K 99
fa=rTarAt & FTAT 9 9 &Y, a9
OF TE Ghe TEY &) a%ar | HR qg
ot S @ T 3 I AF-a &
T faeger s A (g AR faam
gl § wE wwT § R 9
AT GHTR STSATH 77 9 97 < e (T
aEbm @t AT @ g gwm Y
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ST FTE [F FT AT 4T | IAH
A0 F1 7a% fAel, 39 9T ga T
ar, afFT f6< fr  Sawr qg #1 @my
o<t | gafad gk wfawen & 19 ¥
o W F fad wmaxaw g fF ogw
N9 GATEH FT XY IG WX GHA
A4 |

T W I 9T oW &
=ifed fa oo gaTer dfe T aET )
gy AT ¥ we & i F wifq ¥
ae oY w5 Jarfar g€ 97 ow
wEeAqe ama Ag gt i agt et wead
WX waEl ¥ T g F JaE &
TEW AL AN @ ) T wia T gt
# wmfgs o F1 O w &
gafa § @97 309 W & 1 g At g
3@ A BT OEA 1 @A e
WHAAET  FT gl T W) FBIR
s faama § I Hfoars F1 waa
T & | A WIS AEAC TR A
a1 & HIT R 9@T A IaH
frarTaa gidT 4 | 98 FTL T F9 § T99 A
O WA TG GHEAST | WA B A
¥ FoAer AN qEfEAl ) T 9§ GfE "
FT TS AR AT & FIAA ATRiHA
9T ST GH FGT ! HTT BT A6
oI SNl R S & AT § faer
frraa g Faram Y A 1 K Iw
T § AT § FGT WS @RT agd
g aR & 9 ofw ¥ smar g
foraaT @IS ¥ gy @ 8 | W i R
forx faifeas AT a8 a8 owae & 1 &
e g fF @ wifas = & &Y s ¥
qgA T AR A § A @A
e & AT § I A g¥ § I |-
a1 feafd & g &1 T FT ATTAFAV
g ag waws § v wfea x
o § qfcads w19 A SEET
@ T grawar g d fF FeR Sfa
faamd | g Fr T g 5 A
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T T A QT | 9ET  FIRAT
FT T AL G GAAT | QIR AT
st qar T el fF g F@ar
®Y TG FT TF | I TH | F G
¥ fad aga wEEs g

TR WO WIEE WU F Y
qfada #%Ar gRm | Sraw g et
T FT FEAT AT § A ga
wifas gl ot 99F TR qr
aifed | gk W H ANWH @, 5E-
fagd gy sfaw sl fafea &
¥ 9 Fr owfas ot & fiw §0
famy gy wfeE wome & oY o
W § IR X FAT g@rd I B,
WR T ol H gaw agiag ¢ fF s
TR Ag A faae w1 )
g IR AW F fEm St G #
ST lo To IIH TET FI Iam 5K
gasr faarg #X faar s @
afer 7 & W & 5 oamrd an
s g T /Y d 1 ¥ fwrae
# TE ST QT L, WK TR g
¥ agd asT wa" g |

T YT ¥ g9 T F ofraq §
@y & T fawmeax g mit g,
A A G @ § ! oW g ¥
ot faag @ @ & o wwx @
el 9% W & 9 AR TOF § W
LE W%élﬁﬁvé’rwm
T W R A I R
framt 2T | gfrm ¥ G T
F quT a1 g § awa
EAH! TIAT 42 T2 FL Ay 3]q T @A
¥ fod o7 stern 9w 1 wer e
T ¥ A § g 2@y § 5w
T efF gy uUT w@ &Y 1 oW
FTETIOT AT FET &1 &9 ¥ 7T AV |
#t 78 7 Fg f oot S W §
3 8% o &\ ¥ w5 g fr ag e
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[=f F= uw )
qQEAfy FT o TG R 1 qE g
T AT gEw 71 ¢ | 9gF fag s W«
9ifgd egF [ {1 gW AR FQ
€ = ¥ T FTW IAN AT
w0

wF wiafem, siaq, & oo
o wfer foe gesy Y T
fesrrr SRt g 1 €W P & wqEe
¥ FO0¥ ¥ wfas T @t @
qFETEl w1 g S fF iy g ¥
wfaF § H9aT Yo AR & wiwF
& 9| WY FW A FT oAy A
wa & T o e
& I (Y o) foam §

“Delay in installation and
commissioning of a plant; The
indent for an extrusion press
for the production of aluminium
alloys at an ordnance factory was
placed in February, 1952 and the
last consignment of the main
plant was received in April, 1954.
Indents for the ancillary equip-
ment ang spares were, however,
placed much later, between Sep-
tember 1855 and June 1957, and
these were received at the factory
between .June 1957 and Septem-
ber, 1959. The consttuction of
the building for housing the plant,
which had been taken up in
March, 1956 was completed only
in May, 1960—the main building
by January, 1958 and flooring, elec-
tric and water supply services and
laying of crane gantry rails by
May, 1960. The installation of the
plant was completed in June, 1960
and it was commissioned in Octo-
ber, 1961.” .

! FTdw 7 (AR F € gWl @@
& aF ¥ o FT QR PR ) S gy
AT T T8 W @ AR FEw
X EW I ATy § A I AW Ay
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goNm # AEEET AE @ ek
forelt 2 #Y g grer &g Y =fed

O 99 F A HS F® [F A
{8 T @ o faady 9" ¥ e
et @Y ga & uF NarE a1 o fagrg
& T ¥ |

=t geware fag: 3 a4 7
IR F wsw ¥

= Y 7w o el s g
Frg e fr g R & fiv §vedd &1 7Y
&t &t oo ¥ @Y & FEAn i oww
A w A e 2, F N Ay a@
Fg @1 g fr fawsy sexa @Y aoen
RE o Qo ) Afew foraad
WeTT § T A A G G @ § ) wafem
7 THT &7 FT WY F7 QT I Y AviE
TR E

fee @9 & "omar R g @@
aidl & yarar faeed R & /W
at g T femar & 1 g SR
HET gFEn & AR F wew v
ad § ? fooy winw § oy ey
I qEd oF FET SR e
AR w9 At ¥ @ W
NPT gwy W | | A g9 F
o | gafen mfer fe & s
N gfas 7 o § fafey 5w
feda &Y & 1853-%3 # fod &
IR A T TG AE | FA QAT
e st arEr gEst A ff 9w
T < wH faam a1 T ¥ o
wg fear & fF SR dvawe ¥ @
grq wifgat F1 fegear wmr oft
foamdy e | g R & 3w ¥y
T & NF FRA TS ¥ F
A% g foar gom g —

“The School also conducts exa-

minations for Service personnel
in Hindustani. . . ..”
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oa gak ¥ Y wrowmar gy
efFa I R AN gwmw A AN
o 5 ag fergeart wet a1ar |
wdy 7 gdr qg dorE, qOaY, v,
TR, ey w1 e wmifs wrod
BRA Faow Faa @ gEE . . .

TF AT @R : fege §
M @ WA AT e &) B

sft wralt T g« qa g fergeT
T AT WA F F1E T & feggena
g

TEY a1F weAr WX fgy 7 faw
X fegem fam 91 @ifge war
& fir 7 sfawe ware g T AN
79 faa faar smar § <@ &1 o
T 3T § AR g8 @A A qx@rg o
vt  fr ag o ¥ @ g €0
fegeart w2 7 faar e fedt

ferar ST =g 9t o

T & wfafeg At waw g
Sar fe wit von ® 9 fr fggem
QIATHE. A AT § X R
Y 3 A § frae Fe i agi 9 5
I FAT TN FY ATIEEAT TG Y
gfe g TX I€A BT JTHIT T
T HTIEFAT |

W faeT ag WY & fw amomw
N AN IR T Wy WK
ait TFfrea 37 T8 91 @ & IwHT
o @ s]O 9g & ani e a8
T A€ & f ST g i W
¥ W@l § 9g Ty @ 1§
g S qqET TAT A G g o
™ ) wET W g w!
qarfal & ey 7Y &3 AfeT ALY
R T 7g |1 2wl qar AY T
grmr fir e ) @t W S wow §
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gag TAHIET &1 9Ty ST G 39
FHT gAF! feTr argT I 1 gE-
faw 771 ag fraew & 5 g st
q Y 1w 9T @Y & ¥ AT HT
@ s F fag gfawen q=a=w
gTH T F ARI1 Y 98 qaar"T 9Ifeq
fs 7 §Y Ffwa o9 & fogre &
TEIET ofoneT § AT T 9d
N QY T @ A el S
¥ ga i st wfacen afsw 1 aqr
T & ITH AT I T TG TG frwrar
STIATT 1T SHY 99 TEY 5T ST |

Amaa AT @ § 5 osER
I F 3o g W fawr § foww fF
A F qg wEgE oA % 5o
ST fa7 aF Tgf W %< 947 &<
R |

T ok fonfaas aRE &
I 7 got & ofe 7 afe s
FIRXA a5 A0 A T AT B
¥ oft gaa § fF 9aT W faRw &
¥ wfqcen #aem = 2 AR agl
1< fafafaar & 5 afg s & gear
g & AR AT BT AN T
ITH qTIET kAT F fau fadiw
® ¥ JqIT AT WMgQ aifs A
IRT 9T ITEE fag g g% |

aga YA 573 ¢ g wfq-
TET Y T TF AT F qavfas v |
Y g T A wel fF Ty aard
FT TF WM AT dfgC | gEE
fau & 72 fragw wem fr ag #1%
e o qg @ fF ozEd ag
efefearg dTT @ g3 1 W AT A
g wiek X gen fe g =i
TTH & ool T FAT G g A gnd
qfITRT F1 ITY K A6 @A & 7
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[ st T =]

I FHFEAT H F ¢ g a1 A
@ o @ e @ig T #T WIE-
AT § WX g @1 grn fw qfw-
feafa & afaw & 99 gm0 g9 w90
afted fFa €7 7§ @9 ¢ | Fafag
Q@ sl F fau #1¢ enfaa w1 o
AR YA AT EFAT | g Ay
qg AT 93 {5 gF wo @41 o,
¥ HIT T JATHL § 9IS ) qoAY 9f9-
TAT FT AIARAFATHT F1 FAgTa< @A
§C HT YT AT LT AT HGEE
¢, frw T STRI AT 2 A § AR
g TETT SEH AW &) AAEEATH
¥ wET afcaas e o oawar 0
foq IHTT ¥ g7 WYX FQEI & g
T g 7

foaw & gy ImEl o=
wAT g | s 7 feafa & -
HTAF &7 & guT S S0 9919 g 8
9g 9g dg I6d g {5 g S
& & Wik dfr O #1 F awER Y
wez ! § iy 9 19 9 a8
o & a9 Qi AR a7 Y
& A AT ST I &Y I 91 g2l
21 3 7 e § 5 B9 1 ST
FE A A TET S8 HWIfF T6 q<g
WHE qTOT GfSET & 5T S @R
¥ T BT T F ATAF A gy
¢\ cafed oo 3w arg Y Sfg
et Qod @ifF o TE) AR ¥ AT
! 79T R T

s faemg Fom
sfaen #aem fow AsEm F gw
& TST WTAT @ 9 W F UF G TF-
AMfmefrgsasaamgIsaifs
& 7g W@ & 97% I I @0
& ol 39 T FT FE qGF 4T WA
& | T 9T 9g Rar s R fF arax
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gferT gt & s oY aot @) g
F fag fet v aufse # afaeE
4 a1 Ffuw & a0 sy
38 UF WAT ¥ woet gg & ag @}
#fadz &7 saTqz fFRadyafaad & WX
T el uF afaq #1 awat Ty gd
21w T g @ fwogmd Wy
AFERT § ST &1 wW 9 w9 9fa-
T F AT F QI &7 ¥ STEW
E fgar qar 1 IwT fazarg A
frar mr 3R gEEr Ao g g
ot for s gAT A @ o

a9 oF fAae § & qarw fed 3 <
£ O HHOET A gW ¥ qRa]
Fg @ & 5 qeed € vuH @ @
1 a8 7€ ST & i qifeaT 99 T
gt 8 | W Ag gH O A &
FT A FQAT & a1 aifewa ey
fF @7 ¥ wft T et 9w 7 faed
M W | ? gafay swdeE @ Qv
Fum Hifq § 98 S TN waed
& fog & 1 Su waww g & fF T@ av
g aifFem & fea #1 @ g &
AT 1 ara O F47 | Ay FTOw
o mmdiaT At gw & Fgar & f& o
@ & € @idm @m | ey ¥
frdgw & f& g wfqwar w6
HEEY afg S9 ¥ I T § a AT
R & 5 T F g § ar F Afw
U TeeaT ¥ F1 fF Wit @ ag aeTg
T #Y TS FEAT § AfFT WX T
% qg AT FY G=TE 3 @A A9TE A,
T @I | a7« 1y qT AHE M}
&g 4 ST 8w 9ud A ¥ v w@ar
TG FW &, A9 79 e F qre
@ § a1 91 FQ &, Iy & S
T At ¥ g Wi &) st =nfge W
IqH HU 9T &Y gH Aoy AT st
a1 AT A0EY | Ay A fRET )
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# o § 1T T 9S40 g 5 wm
@ g gwg famr o

Shri D. N, Singh (Muzaffarpur): Mr.
Deputy-Speaker, Sir, at the very out-
set, I would like to pay my tribute to
our brave jawans who died defending
the sacred soil of India on the battle-
field of Ladakh and in the thick
jungles of NEFA. 1 would also like
to pay my tribute to our gallant air
force who have stood by the side of
our army during the actual fighting
and who dropped supplies in one of
the most difficult battle fields of the
world.

Again, I would also like to express
my gratitude to those friendly coun-
tries who during the time of emer-
gency rushed supplies, arms and
equipment to our aid. I also welcome
the decision of the Government to
double the strength of the army and
strengthen our navy and air force.
But the effectiveness of our fighting
forces does not depend so much on
numbers alone but. in order that our
fighting forces should give their best,
they must be equipped with the wea-
pons that are highly mobile and
second to none in quality.

Then again, it is not only necessary
that our army ang air force should be
well-generalled and well-equipped,
but they should also be provided with
conditions in which they could give
their best for the defence of the coun-

try.

In this connection, I would like to
quote a few lines from a very recent
book that has been published, by the
London Institute of Race Relations.
It is entitled Armed Forces in New
States. This js what Air Marshal Sir
John Slessor. a very eminent soldier
himself, and who has written the fore-
word to this book, had to say:

“New nations, even more than
old, depend for their existence on
the integrity of their armed
forces; the most intelligent, expe-
rienced and well-meaning govern-
ment may not survive if the army
is corrupt.”
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Further on, he says:

“It is, however, worth reflecting
that if the relations between a
Government ,and its armed forces
are to be all that we think they
should be, the Governmen:t it-
self must be impartial, stable,
hcnest and politically mature
enough to deserve a high degree
of disciplined loyalty.”

I hope with our new and able Defence
Minister, all these things would be
achieved.

I do not want to go into the ques-
tion of NEFA reverses. Government
has already insticuted an inquiry and
I am quite sure those who are found
guilty will be brought to book. But
then the way our Army fought in
Ladakh is sure to find an honoured
place in the crowded gallery of the
heroic Jdec s of Indian Army.

There is another point to which I
would make a reference. There has
been a lot of talk whether ‘he Thinese
are going to attack us again or not.
Nobody knows what they are going to
do. But the sharp and aggressive
tone of recent Chinese notes, the ag-
gressive concentration of Chinese
forces all along our border, the feve-
rish road and air field building activi-
ties in Tibet, the way the Chinese are
treating and behaving with the
Colombo powers and the unseemly
haste with which Peking and Pindi
conciuded agreement are ail indicative
of the fact that it is just possible that
they may be on the look-out for some
excuse to launch a fresh attack against
us, may be of a limited and reslricted
character. Here I would 1l'ke to
quote a few lines from another emi-
ment person, Capt. Liddle Hart, re-
garding the tactics that the Chingse
are likely to adopt in the neighbouring
countries. This is what he says:

“The aggression might be at
limited tempo—a gradual process
of encroachment. It might be of
limited depth but fast tempo—



8257 Demands

[Shri D. N. Singh]

small bites quickly made, and as
quickly followed by offers to ne-
gotiate. It might be of limited
density—a multiple infiltration by
particles so small that they form
an intangible vapour.”

shrl Tyagi (Dehra Dun): Was it
written after the Chinese gttack?

Shri D. N. Siegh: It was written
before. All these tactics have been
adopted against us in NEFA and they
are sure to adopt these very tactics in
future as well.- I am also quite sure
that in the event of a future attack,
our army will not only stand the test
but shatter the myth of the invinci-
bility of the Chinese Army, because
about the last World War, there is a
very famous saying of Montgomery
that “Rommel is a good General, but
he repeats his tactics too often and
that is where I am going to catch
him.”

There i8 one more spect of our de-
fence problem and that concerns
Pakistan. The recent Pindi-Peking
Axis that has developed also poses a
serious problem and a threat to us.
The Prime Minister of Kashmir has
already said that he suspects that
Pakistan and China have entered into
a secret understanding against India.
The other day, the Chief Minister of
Punjab also said at Ambala—I quote—

“An attack from China is bound
to come and when China attacks,
Pakistan would not stay back as
silent spectator.”

Here, Sir, 1 would like to quote
an ebservation of Mr. Kingsley Martin
published in the New Stalesman
and Nation of February 15, 1963:

“If the war between India and
China recommences, Pakistan and
India on present showing will be
fighting on opposite sides.”

The Acting High Commissioner for
Pakistan in U.X. wrote a long letter
published in the New Statesman and
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Nat1m of March 1, 1963 contradict-
ing all the observations of Mr. Kins-
ley Martin except this. On the other
hand, the other day in a speech de-
livered at a public meeting at Lyall-
pur, President Ayub Khan said—I
quote—

“Unless India comes to her
senses, she would be involved in
serious conflict with her neigh-
bours.”

The use of the word ‘neighbours’ is
significant,

There was also a very significant
and important interview given by
Abbas and Qayum of Azad Kashmir
to Mr. George Patterson and this in-
terview has been published in the
China Quarterly of October-Decem-
ber, 1962, and I quote:

“Abbas and Qayyum informed
me that they have recruited 10,000
armed and trained fighters with a
reservior of 30,000 armed tribes-
men across the borders. Their im-
mediate plans are to launch a
series of raids across the cease-
fire line, and increase them when
India replies with large-scale reta-
liations, The arms for this they
have in small supply at present,
but they hope that China will pro-
vide whatever is required, should
the war continue.”

Then again, much has been said in
American and British circles about the
pact between Pakistan and China. In
this respect I would like to quote a
few lines from a book Russo-Chinese
Borderlands by Mr. Douglas Jackson,
published under the General Editor-
ship of G. C. Pearsey, Geographer of
the U.S. Department of State:

“Should the Chinese Commu-
nists gain control of the major
mountain  passes through the
Karakoram Range connecting
Sinkiang with Pakistan’s Gilgit
Agency, a serious threat to Pakis-
tan’s very existence as an inde-
pendent State cou}d develop”
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I hope the Government of the United
States of America takes note of this
warning that has been given by their
own Geographer.

In view of al] these things, what
should be done? I am not g strate-
gist myself. Such as a layman what
I feel is that we should adopt a de-
fence strategy for deterrence and for
combat if deterrence fails. it should
be made clear to the aggressors that
in the event of any fresh aggression,
large-scale infiltration or incursion,
India will not hesitate to retaliate
with full force at our disposal, with
the weapons of our own choosing and
on the places of our own choosing;
and we wil] carry the war to its logical
conclusion irrespective of the cost and
the risk involved. - Let there be no
doubt that the Chinese wil]l only at-
tack when they are reasonably sure
that they can get away with it com-
paratively as easily as they did last
time,

Much has been said about the
strength of the Chinese army and the
quality of the Chinese army. In this
eonnection, I would like to quote
from O’Ballance’s brilliant book’ The
Red Army of China.

“A point to bear in mind is that
the Chinese soldier has never
successfully stood up to serious
competition on the modern battle-
field for any length of time. In
the guerilla days, he always ‘hit
and ran’, in the Civil War, he
faced the cracking, crumbling
Nationalist armies, and in Korea
he was a selected ‘volunteer’.
He has always been mercurial on
the battle-field. His morale did
not stand up to pressure on seve-
ral occasions in XKorea. Nor can
it walk very far, if at all. The
military hierarchy is ageing, lives
in the past and is guerilla war-
fare-minded.” -

The Chinese had some initial suc-
cesses because we were not prepared
and we were not fully armed. We did
We did not expect that China would
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be committing aggression against us.
But once we are prepared, I have not
even a shadow of doubt that in the
event of any future confrontation our
Army will not only stand the test but
will avenge the NEFA reverses and
will shatter the myth about the might
of the Chinese Army.

We should remember that it is just
possible the Chinese may iry to dis-
rupt our arms supply, etc, by send-
ing their submarines in the Bay of
Bengal. Therefore, it is very neces-
sary that while strengthening our
Army and Air Force we should not
neglect our navy either. As the re-
port goes, Chinese have near about
2 dozen long range submarines. So,
we should ' strengthen the anti-sub-
marine wing of our navy, so that we
may prevent Chinese decoy raids in
the Bay of Bengal. During the last
war, the Japanese submarines came
right up to the Bay of Bengal and
they were patrolling. So, we cannot
overlook that contingency either.

Lastly, I would like to wish our
very able, young and energetic De-
fence Minister well. He is Yashwant
as wel] as Balwant. Events have justi-
fied the first portion of his name fer
the day he arrived, Chinese announc-
ed their cease-fire and I am also sure
in case of future conflict, the second
portion of his name will also be
justified.

14 hrs.

Shri A. V, Raghavan (Badagara):
Mr. Deputy-Speaker, Sir, let me pay
my homage to the jawans and officers
who fell fighting for the freedom and
integrity of our country. Bravest of
the brave, the flower of our youth, they
prpved magnificent against an enemy,
perfidious alike in politics and cun-
ningness in battle fields. At an alti-
tude and terrain in which both minds
and bodies were affected, our jawans
fought in a manner worthy of their
great traditions, and gave a foretaste
of what was to come if the Chinese
continued in their attack.
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Sir, I wonder whether the dimen-
sions of the menace posed by an ag-
gressive China are properly under-
stood by us, I mean in the sense of
total comprehension. In terms of de-
fence logistics the menace is going to
tax our energies and resources in a
manner for which we as a nation had
so far no precedent. Only those who
have studied epic events like the
battle of Britain, the land battles in
the heartlands of Russia can fully un-
derstand the nature of the colossal
combinations of material resources,
fighting capacity and morale that are
required to successfully face ruthless
and powerful adversaries.

In this context, I welcome al] the
aid that is given and being sought
from all countries. We are indeed
profoundly grateful for that. But
borrowed capital, borrowed weapons
are all productive and powerful only
in the hands of a strong nation, strong
men. This is a fundamental truth
which we will forget only at our
peril. If a nation unwilling to do its
best borrows money or weapons from
foreign countries, it will be like an
unemployed man borrowing money
from an usurious moneylender. It
will end up only in bankrupicy or
suicide.

The menace is colossal and we have
to facc it. So we have to evolve a de-
fence oriented economy which, while
putiing the maximum accent on de-
fence preparedness, also doeg not neg-
lect other aspects of our plan and re-
construction over which so many of
our dreams have been woven over all
these years.

L]

You know how prohibitively costly
a few squadrons of jet fighters are.
And, manufacturing them in thou-
sands will require astronomical sums.
But in the long run we have to manu-
facture them. A good beginning has
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been made in this direction and we
must go full speed ahead 1o make the
country self-sufficient in the matter of
defence requirements. Other people’s
umbrellas can always be taken back
as all borrowed umbrellas are, and
may be they may not available for a
really rairy day. This posses an in-
exorable problem in logistics and
economics which we have to analyse,
study and absorb.

Now, Sir, as an ex-Serviceman I
want to focus the attention of the Gov-
ernment to the service conditions of
our jawans. In spite of all the senti-
mental affections we have for our
jawans, the cold fact remains that in
pay and pension scales the Indian sol-
dier ranks almost the lowest in the
world. Trained soldiers ar® placed in
one or the other of eight groups A to
H, each of which is in turn sub-divid-
ed into three or four classcs. The
majority of our soldiers are in what
are called Groups F, G and H, on
Rs. 55 a month. And, there is the in-
credible fact that throughout his career
of 24 years the total increment in his
substantial pay is only Rs. 5. Thou-
sands and thousands of our soldiers
retire without any promotion. We must
also remember that a soldier enlisted
in one group is not eligible for promo-
tion in another group. Promotion in
the same group is all dependent upon
passing many rigid tests. There is no
automatic promotion, because there is
a quota and they have to wait end-
lessly. While promotion to an officer
from the rank of a sub-lieutenant to
a Lieutenant Colonel is fixed on the
basis of time scale, a poor jawan gets
an increment of Rs. 23 after five years
and another Rs. 2} after he completes
his tenth year. And, with that his in-
crement ends. We are of course poor.
But waiting for five years for an in-
crement of Rs. 2% is a human pheno-
menon that takes our breath away.
There is an element of cruelty in it
and our jawans deserve better treat-
ment. An officer is enrolled on a pay
of Rs. 400, and even if be does not
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pass any test he gets his minimum in-
crement of Rs. 30 every year. He gets
his promation from one rank to an-
other till he reaches a 'pay scale of
Rs. 1400. An officer thus gets 250 per
cent increase in his subsiantia] pay
during the period of 24 years while
for the same period a jawan gets only
9 per cent increase—i.e., Rs. 5. Sir, I
have nothing against our brave, gal-
lant and effecient officers. But this
much of disparity in service condi-
tions between jawans and officers is
not conducive to morale apart from
pure human considerations,

Again, in the matter of his pension
scales it is the same story. The pen-
sion varies from Rs. 15 to Rs. 20 for
soldiers in groups F, G and H depend-
ing upon the number of years in ser-
vice.

‘A word a’out family pensions. The
.Family Pension Code says:

“Subject to the fulfilment of the
prescribed conditions, the family
of a JCO/other rank, Non-com-
batant (enrolled) to whom the
new pension code applizs and who
dies on account of a wound, 1n-
jury or illness the cause of which
js attributable to or aggravated by
military service are eligible for a
family pension.”

The condition that wound, illness etc.
the cause of which is attributable to
or aggravated by military service had
been very rigidly interpreted. There
are instances where family pensions
have been denied to the family of 8
soldier with 17 vears service. In the
normal course the soldier would have
been entitled to a service pension if he
was released after 15  years. The
family of a soldier who died, while in
service, in a military hospital, with 17
years service was denied family pen-
sion on the ground that his death was
not attributable to or aggravated by
military service. Hence I fee] that the
Pension Code requires drastic revi-
sion, and simplification

Again, in the matter of providing
family quarters to the jawans, the
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Ministry has not done anything worth-
while. This problem has to be luok-
ed into and wherever it is not pussible
to provide family quarters they must
be given separation allowance, Se-
paration allowance at the rale of Rs.
50 per n.onth is admissible to married
officers when they are posted to units
located in areas in India where fami-
lies are not permitted to accompany
them.

The condition of an ex-serviceman in
our country is also miserable. Em-
ployment opportunities after re'ease
are far and few. This is the oppor-
tune moment for the Defence Minis-
ter to persuade all the State Govern-
ments  and Central Ministries to
reserve 25 per cent of the vacancies
in favour of ex-servicemen.

Now, I want to invite the attention
of the Defence Ministry to another
vital topic. We are spending crores
of rupees on defence industries and
project. Several giant establishments
and factories are being started in var-
ious States. But it is unfortunate
that some States like Andhra and
Kerala have been left out completely
in this respect. Immed:ately eye-
brows are raised—parochiai demands.
Please do not take it that way. In
these matters, there is somectling Jike
a tota] sense of participation. And,
that is a fact only if people all over
feel that they are active participants.
They must feel and experience a sense
of physical proximity to great activi-
ties. That has a psychological effect.
It should not be dismissed lightly. I
would, therefore, request the Defence
Minister to consider this aspect and
establish factories in areas where they
do not exist now.

Anothr question is, NEFA and
Ladakh have taught us a number of
lessons. I am not going into all of
them. We have cértain problems of
the Himalayan terrain which proba-
bly no other country in the world has.
I would like to know whether we are
doing adequate research in ‘his diree-
tion. We do not want our soldiers to
suffer there. They have to fight the
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enemy, not nature. For this, massive
help and co-operation is calleq for
help and co-operation is called for
from scientists and research workers.

Before I conclude, Sir, let me invite
the aitention of the Defence Minister
to an important matter. Let there
be one master in the Defence
Ministry to whom officers and
Jawans can look to with a sense of
loyalty, love and devotion. Too many
of them springing up on diverse mis-
sions on diverse occasions may add
aura to individuals but it is not con-
ducive to morale. I would, therefore,
request the Defence Minister to take
firm action in this direction. Let me
conclude, Sir, with a salute to the
jawans on the lonely heights of the
Himalayas, the sentinel of our free-
dom.

Shri Bhagwat Jha Azad (Bhagal-
pur): Mr. Deputy-Speaker, I pay my
compliments to those brave jawans
of our defence forces who are fighting
at the ice-bergs, facing all sorts of
difficulties, odds and hazards to defend
our freedom integrity and security at
the borders. I take this opportunity
also, though late, because this is my
first opportunity to welcome our new
Defence Minister,

Since his coming to the Ministry,
we find that things are improving and
Members are feeling satisfied. The re-
port that has been presented to this
House this year is also a good report.
I strongly differ from the hon. Mem-
be; to my left who spoke yesterday
and saig that this is a confused report
and there is outrageous disregard of
this House. I was surprised, even in-
‘trigued, how one could give expres-
sion to such feelings after seeing this
report because, if one were to com-
pare this report with the pre-
vious ones, one will surely find that
this report gives in very clear terms
information on our achievements, our
defects and failures in the past as
well as an indication or pointer to
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our future programme. After hearing
that hon. Member I was reminded of
a couplet. These days we find that
whenever an ex-Minister speaks, he
says always that this is a corrupt Gov-
ernment. Whenever a wife of a late
Ajr-Marshal speaks, she says that the
report is a most confusing one. If the
son of an ex-Minister speaks, he also
refers to matters in the same vein. So,
I am reminded of a ouplet which says:

“HAY ¥ qrae qg FY Ag A
7 draar A FE) e A,
W # gy e,
FEAT § FTER AG Y

Therefore, I would like to say this
much about these ex people. So long
as the sex-Ministers, were in office or
sons of ex-Ministers, or wives of ex-
Air-Marshals were havin® their fathers
or husbands in office, they did not see
or find anything wrong with the
working of the Government, but the
moment they or their relatives had be-
come ex they find that this is the most
corrupt government that ever existed
in this world. I only feel sorry for
such members of this House. Of
course, there are exceptions like Shri
Sham Lal Saraf. He spoke very
nicely anq referred to the achieve-
mentg of this Ministry. But he is an
exception.

From this report we find that dur-
ing the emergency our fighting forces
bhave done well. I am aware of the
fact that we have had reverses. Let us
not hide them. But we have to find
out why it came out to be like that.
It is because of the fact that an aggres-
sor has always the initial advantage.
Secondly, there is a basic difference of
approach between China and India.
China has prepared herself as a mili-
tary nation; whereas India did not. If
that is a mistake, we have to accept
that it is a mistake. It is a fact which
has to be borne in mind. We
do not believe in feeding our peuple
with armaments and not food. De-
mocracies, especially the one like ours,
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do not believe in providing guns to
the jawans to invade thzir neighbours.
No democracy in the world has done
it. Sir Winston Churchill, who was a
great war-time leader, had the sup-
port and backing of the whole nation
behind him during the world war,
whereas in our country thcre are pgli-
tical parties which, in all meetings,
give support for the first three minutes
and afterwards try to belittle the
national leadership of the country.
Even in a country which is headed by
a leader 4f the standing of Shri Jawa-
harlal Nehru, there is one section of
the people, who have their ywn press,
who want to scrap the DPlan in the
name of defence, who want to belittle
the leadership, who want to demoralise
the army, who want to demoralise the
jawans. All the same, in spite of the
existence of such a group of people in
the country, the people at large and
our army did very well in this emer-
gency. I was saying a little while ago
that Sir Winston Churchill had the
unanimoug support of two big nations
one was the TUnited States and the
other a dictatoria] country like USSR,
for Stalin was behind him. Yet, in
spite of all that, continously for two
years, Sir Winston Churchill hag to
explain to his people the reverses in
Dunkirk. Our reverses in Sela Pass,
or our defeat in Walong, are no-
where comparable to their reverses in
Dunkirk or in Pearl Harbour. Of
course, I am not trying to minimise
the importance of our defeats, but
what I am saying is that democracy
never prepares for a war; ii always
believes in building a foundation. For
the last fifteen years the Indian demo-
cracy, through three successive TFive
Year Plans, has built a solig founda-
tion for economic development, which
today serves us very well indeed. It
we want to expand the production of
our ordnance factories, here is the
base. Even the tremendous produc-
tion that we had during the last eight
months and the preparations that are
going on in thig country are due to the
base or foundation that we have pre-
pared for our country on the economic
front all these years. Though we did
not provide for the guns, we provid-
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ed for such things from which we can
have more guns and more ordnance
factories. Also, it is the spirit that is
more important. It is not the weapon,
but the army behind it that matters;
it is not only the army but the coun-
try behind it that helps one win a
war. I think this nation has prepar-
ed herself well during all these years
by wroking continuously in the flelds,
factories and offices and now the De-
fence Ministry are producing goods
which are sp vital and essential for
the defence of this country,

No doubt, we have to double our
army, our fire power. We have to in-
crease our air force also to a challeng-
ing strength so that it can meet the
enemy from the northern frontier. But
I would like to ask the Defence Minis-
ter to keep one thing clear in his
mind, and that is that our defence
preparations must be in tune with the
policy laid down by this country, and
that is the policy of non-alignment.
We have seen over these years that
this policy hag stood the test of time.
Therefore, while building this air
force, let us not adopt a multi-colour-
ed umbrella, either of the hue of
United Kingdom or the hue of the
United States. We welcome their
help, but the umbrella must be our
own, which we can unfurl at our own
sweet wil] in times of emergency. Let
that umbrella not have a distant
switch control, an umbrella whic}\
will unfurl only when a buttgn is
pressed from another country. et us
not remain unprepared on that ground.
Let the air strength of this country b.e
built to the extent we can. There is
no doubt that we welcome help qnd
we are grateful to the nations.whwh
have come to our aid at the time of
the emergency. Some friends are
arguing “What is the harm? If,.at
the present juncture, we cannot build
up our air force with our own re-
sources, let there be an inter-locking
of the air forces of the different coun-
tries. When the time comes, if a but-
ton is pressed here, you will find com-
ing across the frontier, not from the
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Himalayan border but from the other
side, air help coming for the defence
‘of our country.” Let that arrange-
ment not be there. We must build up
our own air force; it may be by loan
or by getting help from a good friend.
If we can get dakotas or gsupersonic
fighters we should get them, hut—it
must be kept in mind—it must be in
tune with our policy of non-align-
ment.

Then, we have been disturbed to see
that a purchasing mission of the
Chinese Government is roaming about
in the United Kingdom. 1t has been
said by some responsible men in Eng-
land that because the United States
is not trading with Ch‘na, other coun-
tries are not doing it, it is a good
opportlunity for the United Kingdom
to trade with China. This country is
very much distressed gver il and will
strongly react if one partner of the
Commonwealth stabs up in the back
by trying to sell any aircraft to the
Chinese purchasing mission which is
in that country now. In case they sell
any aircraft, this House is of the un-
animous opinion that thisz act would
be regarded as an act of unfriendliness
by our Commonwealth partner.

Then I want to say a few words
‘about the inquiry. We must learn a
lesson from the past. Because , of
what we have seen in NEFA during
the last invasion by the Chinese hordes
it is true that we have to re-think
about the whole thing and consider the
terrain, the other circumstances, the
weapons, what are wrong with the
command and so on. But I would
liké to say one thing to the Defence
Minister. Let him not stretch this in-
‘quiry to a point where tomorrow our
-defence efforts may be harmed or
hampered. And it may be like this.
It was so kind of the hon. Minister
that a few days ago he gave a term
of reference that this committee has
been asked to investigate into. That
must be looked into. Persons found
guilty should be dealt with severely.
What is wrong with our weapons and
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al]l that, must also be looked intu. But
let not that inquiry be stressed too far

“that it may become a public inquiry,

trials and all sort of things guing on.
Tbat wil] demoralise the army. There-
fore, the inquiry should be halted at
that stage. We should look into the
matter and examine it. But let not
that be stressed to that extent,

Another thing that I want to :ay
is this. In the present times there is
a cry a demand from the private in-
dustries that they are not being given
a fair deal to share the defence ef-
fort. I want to know from the De-
fence Ministry or the Minister of
State for Defence Production as to
how far they are getting the co-opera-
tion of the private industry. Is it not
a fact that they are not prepared to
produce those things for which they
do not sce any need after the Emer-
gency? Is it not a fact that in the
name of the Emergency they want to
import certain things from outside
which need huge foreign cxchange! If
that be so, I would advise the De-
fence Minister to himself import that
mater:al worth of so much foreign ex-
change, and the cry of the private in-
dustry that they are not given a fair
deal is absolutely baseless because
arms and ammunitions cannot be
allowed to put in the private sector.
So far as cloth and blankets are con-
cerned. to my knowledge I know, even
there they are not prepared to share
the responsibility of the Defence
Minister.

With these words, I strongly com-
mend the demands of the Defence
Ministry. It is a good report, a re-
port of good detail and a good achieve-
ment of our army in morale and
strength and it wil continue in future
to be so.

Shri P. C. Borooah (Sibsagar): Mr.
Deputv-Speaker, S‘r, while welcom-
ing the advent of a young and cner-
getic Minister of Defence in the person
of Mr Y. B. Chavan, I am happy to
say that he will be able to bring up



8271 Demands

our army, navy and air force to safe-
guard the independcnce of our mother
land.

I associate myse'f with those hon.
Members who have paid tribute to the
Indian army personnel who by ther
heroic dceds and gallantry have hcld
high the prestige of the lndian army.
I a2lso pay homage to those who have
left us and given their lives in the
battle. In spite of their being ill-
equipped and at t'mes even ili-fed
ang il-clothed, they have undergone
extreme hardships in one of the earth’s
most difficult terrain and yet they have
been able to held high {he {radition
of the Indian army and air force.

While we can ill-afford to say any-
thing at length at th’s hour about our
detence preparations, we wi'l be fail-
ing in our duty if we do not take note
of our deficiencies shortcomings and
difficulties that we had to face in the
recent past. It requires no expertise
to say that we have failed at the de-
fence front in so far as our prepared-
ness is concerned. Foreign arras rush-
ed to India by UK. and other coun-
tries soon after the Chinese aggression
did not reach our troops tili after the
cease-fire proposals. All these mat-
ters are going to be enquired into.
That s a very good thing. But may
I request that the scope of the in-
quiry be extended and enlarged, so
that all aspects of our defence weak-
ness can be taken into ccnsideration
and be suitably dealt with? It is
heartening to find that tempo of our
defence preparations is rising. There
is not a s‘ngle dissenting voice from
any quarter against the proposed all-
time high defence expenditure, This
signifies the nation’s determination to
uphold the honour of the mother-
land.

About the defence ordnance facto-
ries’ production, some of our friends
are nrt satisfied with the progress.
But may I say that the production in
1957-58 was Rs. 18 crores and in 1961-
62 it is Rs 41} crores and in 1962-63
it is estimated at Rs. €5 crores. The
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productoin of more than 48 Pushpak
aircraft, designing and development of
the Krishak aircralt, progress male in
the manufacture of Orocus—701 jet
engines for the Gnat crafts and laun-
ching on the scheme for the manufac-
ture of Dart Engines for Avro 748
aircraflt, speak high of the efforts the
Ministry has made.

Faced with a potent aggressor like
China, we cannot afford to take
chances with our defence against ano-
ther attack. We have yet to make a
lot of effort not only to harness all
indigenous resources, but also to secure
all possible assistance from any and
every quarter available without any
hesitation.

The recent Chinese aggression has
proved beyond doubt that our policy
of non-alignment is completely succes-
sful. While USA and other western
powers rushed weapons and articles of
defence requirements, Russia did not
keep back. They put pressure on
China and probably for that reason the
Chinse had to come out with cease-
fire proposals. While U. 'S.-Common-
wealth high powered military and air
missions have enquired into our de-
fence requirements, on the other hand
Russian experts are busy planning the
establishment of MIG factory and also
Yugoslavia is offering its equipment
for mountain warfare, Does it not
show that our policy of non-alignment
is successful?

Any defence preparation would not
be effective unless it is made with re-
ference to the powers and potentialities
our enemy is endowed with. China,
it is said—it has already been stated
by many—has about 2000 forward line
jets in its air force, possesses the
world’s fourth strongest submarine
fleet and has an army about flve times
bigger than that of India. To scare
away such an enemy, we must have
equally strong and matching force.

During the discussion on the
demands for grants for the Depart-
ment of Atomic Energy, we were told
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that China was a long way off in mak-
ing the atom bombs and India, though
ahead of China in the development of
nuclear energy, has no intention to
make nuclear weapons. I do not dis-
pute any of these two things. But
what 1 am worried about is the ques-
tion as to how India would be able
to defend itself against any nuclear
attacks in case the Chinese at a future
date dccide to make that adventure.
1 fear, it may again amount to taking
chances with incredible China, to
assume that China would never be
able to produce nuclear weapons or
that it would not use the same against
India. I, therefore, wish that the
Defence Minister may consider the
desirability of giving atomic orienta-
tion to our defence.

Having said so, I would now like to
deal with some matters relating to the
North Eastern Frontier Region. That
region suffered a lot during the Chi-
nese aggression. At one time, it
looked as if it was a matter of days
for the Chinese to over-run the whole
of Assam. Rumours were afloat dur-
ing those days that resistance would
be offered only at the Bengal-Bihar
border, leaving Assam to its fate. This
apprehension has not completely faded
away from the minds of the people
there. It is mainly for two reasons.
Firstly, while reports of hectic activi-
ties of concentration of troops road
building, construction of air bases etc.
on the other side of our border being
undertaken by the Chinese are pouring
in we on our side have not seen any
such activity. Secondly, there is prac-
tically no army in the entire NEFA
region posted in readiness to meet any
Chinese advance,

There are two reasons for this feel-
ing and this apprchension that Assam
may be left to its own fate. The peo-
ple of Assam have witnessed during
the Second World War, what a war-
front is. The region was then hum-
ming with varied activities. ~Move-
ments of troops, tanks, machine guns
broke the silence of the region. Dense
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forests were converted into landing
grounds overnight. Those memories
are still fresh in the minds of the
people there. Compared to that' to-
day’s preparations fal] far short, To
allay such fears and restore confidence
among them, I feel that high priority
should be accorded to strengthen the
defence of that frontier by posting
more forces equipped with modern
arms, developing the unused airfields
and protecting the existing ones by
anti-aircraft guns, ete.

The Report of the activities of the
Ministry of Defence for 1962-63 refers
to the flood relief work done by the
army-men in Assam, The dcvastation
caused by floods has been increasing
year after year and has been eating
the very roots of the economic life of
that area. Whatever development is
made in a year is set at nought by the
floods the next year. Hence, no proper
defence will be possible to be built up
on that frontier unless this menace is
effectively dealt with. I consider that
this problem should be tackled as a
part of the defence preparations.

Another weakness of that frontier
is the dilapidated condition of the
roads and bridges in that region.
Strong roads and bridges are the pre-
requisites of a strong defence. During
the Chinese incursion last year the
military movements were paralysed
when there was breakdown of a
bridge over a certain small river.
Numerous other similar bottlenecks
were suffered which jeopardised the
war effort at that time. Hence it is
im~~1~*"¢ th~% roads and bridges in
that region are strengthened as an
integral part of our defence prepara-
tions.

It is welcome that the Government
have of late sanctioned the proposal
of extending the broad-gauge line
from Siliguri to Jogighopa. Develop-
ment of strong railway communica-
tions in the frontier regions is essen-
tial for the movement of troops and
equipment and should be taken up as
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a part of defence. It would have been
in the fitness of things had this ex-
tension been taken up to a more cen-
trally situated place like Gauhati, ins-
tead of up to Jogighopa, This appcars
to be very cssential for our defence
preparations.

The Assam Rifles has, of course, been
mentioned by many of the preceding
Speakers, The Assam Rifles and the
Kashmir Militia should be made part
and parcel of the Indian Army and
their conditions of service brought in
line with the rest of the army person-
nel. These people, with their thorough
knowledge of the difficult terrain of
the frontier areas, would be much
more suited to man the posts there.

More and more people of the border
areas, including Assam, Manipur and
Tripura, who have kowledge of that
difficult terrain and accustomed to the
climatic conditions of the area, should
be recruited and trained in guerilla
warfare. -

Sir, I thank you for the opportunity
given to me,

Shri Krishnapal Singh (Jalesar):
Mr. Deputy-Speaker, Sir, in the beg-
inning T would like to say a few words
about the allotment of time to this
Ministry. As you know, Sir, this Mi-
nistry is taking up over 30 per cent
of the entire budget allotment, and
yet the time allotted to this Ministry’s
budget demands is only about one-
tenth of the entire time allotted for
the Demands. I would therefore like
to say that unless we are allowed su-
flicient time at this juncture, when
our couniry is threatened, when the
vers existonee of cur country is threa-
ten:d—and we are anxious to give all
this moncy and to undergn any priva-
tion far the sake of strengthening our
defence—unless we have sufficient time
we r~annnt make our contributions in
an effective manner. I therefore
plead that we should got a little more
time than has been allotted to us.

With these few preliminary remarks
I crave your indulgence to permit me
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to dispose of one or two points which
were rather controversial but which
are necessary from the point of view
of the morale of the people.

The first one which I would like to
mention is that it gives us great plea-
sure to find that those who had lost
faith in the sword and placed faith in
the broom-stick are now gradually
trying to give up the broom-stick and
are trying to find the sword. It is a
very good sign and I hope that they
will stick to this change,

Now, the other point which, 1 think,
is somewhat controversial and which
has already been raised by some of the
Members is that we should seriously
think whether we want to survive or
whether we want again to enter into
some sort of confusion. That we
should clearly place before ourselves.
This talk about alignment or non-ali-
gnment is turning into a sort of dis-
cussion which may not lead us any-
where. What is necessary is to see
how best we can defend ourselves.
That is the only consideration at pre-
sent which we should place before
our minds,

I have heard some Members asking,
the hon. Member who spoke here a
short while ago asked: Why should
we depend upon another country, why
should we depend upon any other
country, we should try and prepare
ourselves; why should we try to have
an umbrella from another country
which may not open at the right mo-
ment? Very good spirit, ideal spirit.
1 am entirely with him so far as the
theory goes. But what about the prac-
tice? Wpe have got to see whether any
time is available, whether in the short
time at our disposal it is possible or
practicable to construct sufficient air-
craft, to train sufficient number of
pilots, to manufature other wecapons
and equipment whether it is possible
for us to manufacture everything that

" we need. In fact, those of us who

were living at the time when the last
war started will sec the great diffe-
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rence between the preparations that
were going on during the first phase
of that war and what we are doing
today. I recollect that wherever you
went, whether you went to the bazar,
whether you went to the cantonment,
or whether you passed by a factory,
you saw everybody busy, working for
defence. There were darzis working
evervwhere. If there were not enough
darzis in the town they were attracted
to the cities where they were busy
preparing tents, mosquito nets and
other items of clothing, Other facto-
ries were busy. If you travel, be in
the train, most of the passengers were
in uniform. Do we see that now? I
say that we have not been able to give
that bias to the preparation for our
defence which is necessary. Perhaps
this may be the only opportunity
which we have at our disposal. There-
fore, we should not enter into these
idle discussions. We must sit down
and consider what is necessary, what
is essential from the point of view of
our defence and try to get that. If we
can prepare it here, well and good. If
we cannot, let us get it from some-
where and protect ourselves,

We know  there has been a lot of
misunderstanding. Whatever aid we
have been able to get is in spite of our
attitude towards other nations and not
on account of it. Therefore, we must
adopt an attitude by which we will
be able to make friends. When I was
at school, we were taught a small
Sanskrit verse which compared friend-
ship with shadow. It meant that fri-
endship with bad people is like the
forenoon shadow. Tt is big in the
beginning, but it diminishes gradually
until it fades away, The shadow in the
afternoon is like that, of friendship of
a good man. It is small in the beg-
inning, but gets bigger as time passes
on. What have we be~n doing? Have
we been making good fri~nds? We
have been making friends in a hurry,
not thinking whether these friends will
stand by our side in our time of need.
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It is time now that we must distin-
guish between good fricnds and bad.

Dr. M. S. Aney (Nagpur): No bad
friends.

Shri Krishnapal Singh: I wish we
were in that happy position. We would
be really happy. What we find is, not
only fricnds, but our bhai has caused
us trouble.

Shrimati Lakshmikanthamma (Kha-
mmam): How are we to know that
friends will betray us?

Shri Krishnapal Singh: I wouid re-
quest the hon, Lady Member to have
a little patience. Later on, I may say
something to satisfy her,

Another point which I wish to raise
may be somewhat controversial, I do
not for a moment say that the amount
of money which we are allotting to
Defence 1is sufficient, Perhaps our
needs are greater. We should, as op-
portunity arises, give them more
money. But what I do not like is the
manner in which these funds will be
raised. Without having given thought
to economising our expenditure, to
cutting down our extravagance or
waste which is universally known,
which is notorious, we are trying to
impose taxes on our people—people
who are already heavily burdened,
people who have not the capartity to
pay. Every citizen of India under the
present scheme will have to contribute
more or less something to the ex-
chequer. I do not say we should not.
If we are able to cut down our ex-
penditure and still need more money
for Defence, Our people readily agree
to the imposition of fresh taxes on our
people. But, unless we have done
that, it is too early to ask the people
to carry any greater"burden on their
shoulders. Therefore, I submit most
humbly, and I hope this House will
agree with me, ...... (Bell rings) 1
will sit down; I have not finished even
one-tenth of what I have to say. If you
think there is nothing worth attention,
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I will not say any more, What I would
like to suggest is that it is time before
we impose thesc taxes, to appoint a
really high-power Commission, pre-
sided over by an Ex-Finance, Minis-
ter, a man who has not only knowledge
of finance, but also experienee of our
administrative machinery to go into
civil expenditure and to suggest eco-
nomy. I am certain that we will be
able to find more money merely by
economising our expenditure than has
been provided for in the present bud-
get for Defence without imposing a
penny of tax on anybody. This is what
I have to suggest in this regard.

With your permission, I would like
to say a few words about our defence.
I have heard it said—because we are
all laymen here—I have heard it said
by people who are good soldiers that
the best way to defend one’s country
is to attack. Just to lie down in your
home waiting for the enemy to attack
is demoralising. You probably get fed
up. It is bad for the pcople who serve
on the border. It is bad for every-
body. Ultimately you have to prepare
to attack the enemy and to fight in
their country. That, I submit is what
we should plan.

I would like to suggest that the first
thing that we should do is to draw up
a National Programme of Defence. It
has been suggested that we should
have a three-year plan. I do not say
that. We should have a programme
for one year. When that plan is pre-
pared, our defence budget should be
based on that programme, Therefore,
it is the first essential from my point
of view,

Mr. Deputy-Speaker: The hon. Mem-
ber should wind up now,

Shri Krishnapal Singh: I shall touch
upon one or two points only and I will
crave your indulgence to let me finish
them.

Mr. Deputy-Speaker:
many Members waiting.

There are
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Shri Krishnapal Singh: I know. . .

Mr. Deputy-Speaker: More Mem-
bers waiting than have spoken,

Shri Krishnapal Singh: I shall leave
other points and only confine my re-
marks to two points which I consider
very important. The first is the ques-
tion of our officers, which is of the
greatest importance. These two things,
1 beg to submit, are our weaknesses
we should guard against, Unfortuna-
tely, the events in the last few months
have shown that the military leader-
ship is not all that we require, What
are the reasons? And what
have we got to do? Well, a military
leader must be of high morale. That
is the first requirement. And how can
he have it? He cannot have it if you
try to supersede hif, if you try to
push him out of the Army: No officer,
no really good officer would like to
serve under those conditions. There-
fore, what I say is that the question of
supersession and promotion should be
looked into; supersession should be the
exception and not the rule. But, un-
fortunately that has not been so, I
would say that the cases of those
officers, especially senior officers, who
have been superseded, should be gone
into.

The other point which is equally
important and perhaps more impor-
tant is in regard to the senior officers
who have retired. T have heard it
said by somebody that we cannot re-
employ them. I shall quote a classical
example  the example of Field WMar-
shal Von Hinderberg. During the
First World War when things were
going very wrong on the eastern front
of Germany, and General Von Hin-
derberg had retired, a General who
was very familiar with the terrain on
which fighting was going on, Kaiser
asked him whether he would like to
take over the comrmand on the eastern
front.

Like an old solider, before he rep-
lied to that telegram, he put on his
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uniform and put on his sword and
replied’ ‘I am ready, Your Majesty.’
He went and turncd the tide of the
battle. So, if we really want to guard
against all the things that have hap-
pened, we must not hesitate in re-
employing some of the fine generals
who have been retired prematurely.

Mr. Deputy-Speaker: The hon. Mem-
ber should conclude now,

Shri Krishnapal Singh: Well, Sir, I
shall conclude.

Shri Balakrishnan (Koilpatti): We
have been told that sometimes even
the demons and the devils help the
people. That was how King Vikra-
maditya was helped by a demon. So
also, the devil of Chinese aggression
has Lelped our country in several
ways. First of a!l, the aggression has
helped our country to realise the vital
necessity of increasing our Defence
Forces. The aggression has helped our
country to have strong unity and soli-
darity. We know the incident of
Dunkirk. The Dunkirk incident itself
created a tempo and led to the deter-
mination of the British people to win
the war, and they won the war. So
also, we should take this aggression as
a lesson and as a challenge and we
should be determined to increase our
Defence Forces, our Air Force and all
other forces, and we must be deter-
mined to be united and to resist any
aggression which comes from any
direction,

I am hapy to know that the defence
budget has been ncarly trebled, and I
hope that this will be the best conso-
lation to our tax-payers, Our tax-pay-
ers are very patriotic, and we know
their patriotism. When China attacked
our country, men and women, rich and
poor, came forward to contribute their
savings, their jewels, and swecets and
blood to protect the country, Our
jawans and our Army personnel are
true heroes. We saw their heroism
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in the battle-fields of Ladakh and
NEFA,

It is true that there may have been
some reverses. But as have already
said, we must take the reverses as a
challenge, and as a lesson to rectify or
correct the future and make our
Armed Forces strong, Our defence
problem is enormous. Our country is
a big country, having a very lengthy
frontier of about 10,000 miles, So, a
huge amount is needed for the defence
purpose,

I think that if we compare our de-
fence expenditure with that of other
countries, our defence budget is not
too much. Yesterday, an Opposition
Member from the Communist Party,
Shri Indrajit Gupta, quoted some
figure about the defence expenditure.
But, according to the UN survey,
America, out of its total national in-
come spends 2:8 per cent on defence,
UK spends 6°5 per cent,, France spends
6:2 per cent and China spends 4'4 per
cent, but our defence expenditure
comes to only 2.5 per cent of our total
national income. TUntil the Chinese
aggression  started, our defence
expenditure was only 2.5 per cent of
the total national income. If at all
our country did not spend more money
on defence, that was because there
was sufficient reason for that, namely
that soon after Independence our
country was faced with another emer-
gency, namely to start a war against
poverty and illiteracy, and our country
was also fast developing industries
and agriculture and other things. So,
our Government thought it fit to give
priority to all those development
works, and, therefore, they did not
spend money on defence. But, now
the time has come, when the neces-
sity has come to spend more money
on defence.

I am glad that our Defence Minis-
ter Shri Y. B. Chavan has announced
that our land force, our Air Force and
our naval forces wil] be trebled or
will be increased several times,
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Regarding the Air Force, I would
submit that our Air Force is very
small when we compare it with the
Air Forces of other countries. So, our
Air Force will have to be developed
several times more. I am told that
even China possesses about 3000
planes, So, we should also increase
our Air Force. |

I was surprised to know that a pri-
vate airline company had been en-
trusted with an important task; when
actual fighting was taking place in
the NEFA area, a private airline com-
pany had been entrusted with such
an important task. 1 was sorry to
know that our Defence Ministry could
not themselves yndertake such an im-
portani task as dropping arms and
ammunitions from the air in that
area.

Regarding Sainik schools, I think
that there are only a very few Sainik
schools in our country. I would like
to ask our Defence Minister to start
more Sainik schools in our country.
At present, only the boys of the rich
people could afford to go to the Sai-
nik schools, I would submit that the
poor boys also should be able to avail
of these facilities;, and that can
be made possible only if we give them
free boarding and free training. At
present, the cost of training is too
much. So, I request that some pro-
vision should be made in the budget
to see that the poor boys also are
given these facilities.

Regarding the Army, there was too
much enthusiasm among our young
‘people, among the patriotic young
people. Hundreds and hundreds of
our young men ran to the recruiting
office tn join the Army. But, unfor-
tunately, many patriotic young peo-
ple returned with  disappointment,
because the recruiting officers adopt-
ed a very strict rule or regulation in
regard to the height and breadth of
the chest. I say that it is not the
height and the breadth of the chest
that makes a hero, but it is the deter-
mination, and it is the boldness of the
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individual which can make him a
hero. So, I request the Defence Mi-
nister to see that opportunities are
given to all those who come forward
t ojoin in the Army.

Regarding the Territorial Army, I
would submit that it is only through
the Territorial Army that we can
provide more facilities to all those
who want to join the Army. So, I
request that more Territorial Army
camps may be opened.

Regarding atomic weapons, I know
the idea of Government, and I know
the determination of our respected
Prime Minister and he has often been
saying that our country should not
prepare atomic weapons, but I beg to
draw the attention of Government to
see what is going on in other coun-
tries. Every day, we are seeing in
the newspapers that even small coun-
tries are trying to manufacture ato-
mic weapons.

15 hrs.

We are seeing in the papers that
some explosion by some country or
the other is taking place. So I would
request Government to consider why
we should not also take up this ques-
tion. There is a saying, an eye for
an eye and a tooth for a tooth. So
we shoulq see that this matter is also
considered by us.

There is one weapon which is very
powerful, more powerful than atomic
bombs. That js propaganda. With-
out propaganda, a war cannot be won.
Winston Churchill changed the posi-
tion in the last war to victory. He
toured all over the country asking his
people to contribute blood, tears and
sweat. The British people gave him
what he wanted to win the war, and
they won the war. So I would re-
quest our Defence Ministry to tour all
over the country and ask our pecople
to contribute their best, make the
unity stronger so that we are able to
resist aggression from wherever it
comes.
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Shri Ravindra Varma (Thiruvella):
Mr. Deputy Speaker, Sir, in support-
ing the Demands for Grants of the
Defence Ministry, I first want to join
hon, Members of the House who have
paid the tribute of the House to the
courage, determination, valour and
patriotic devotion of the Indian armed
personnel. I also join the hon. Mem-
bers of the House who have convey-
ed the good wishes of the House and
of the country to our new Defence
Minister who is shouldering a tre-
mendous responsibility at a critical
time in the history of our country.

It has been pointed out that the
budget provision for defence has been
almost trebled this year. No one in
the House or in the country will
grudge voting gigantic grants to the
Government for the purpose of de-
fence. Defence is the primary duty
of any government. Yet, I was sur-
prised to hear in the course of the
general debate on the Budget an hon.
Member of the Swatantra Party say
that ‘the increase in defence expendi-
ture has made it necessary to impose
an additional burden’ and ask why it
is necessary for uys to impose this
burden when our friends, the USA,
Britain and others are quite willing to
supply this equipment and armament
as aid. No one from this side of the
House claims that th's expenditure is
adequate, if we have to meet the
might of the Chinese army. We know
very well that we will have to aug-
ment our resources. But we cannot
subscribe to a theory of defence based
on the belief that all that one has to
do to defend one’s country is to seek
an ally who will accept the contractu-
al obligation of defending one'’s coun-
try. We believe that there are cer-
tain dut‘es ang obligations cast on
those who are free. One may not be
self-sufficient in defence. but to neg-
Jeet one’s dutv to give one’s a1l in
the defence of freedom ig to be un-
worthv of freedom. It is a national
dereliction of duty, and it takes a
good deal of blind faith in the ethics
of delinquency to argue that we
should neglect this duty.
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Sir, 1 agree wi.h the hon. Members
who have said taat the ultimate test
of our defence preparedness and the
ability of our deience potential is our
capacity to manufacture and equip
our forces with the most modern
weapons. The hon. Member for Cal-
cuita South-West (Shri Indrajit
Gupta) talked of self-reliance and
sang its praise. I am all for self-
reliance, but as the hon. Member for
Naini Tal pointed out, self-reliance is
not the same as self-sufficiency. One
should trust oneself, one should have
confidence in oneself, but self-reli-
ance js not self-sufficiency, When one
ignores the grave risk of depending
on improvisation to meet the imme-
diate—even imminent—danger and
harps only on the basic and unexcep-
tionable principles of long-range pre-
paration, one is left to wonder whe-
ther this is a serious proposition cal-
culateg to strengthen the defences of
one’s country against an aggressor
who is already on the soil of one’s
country. I, therefore, congratulate
our Government on adopting the only
policy that Government cou'q have
adopted, that of diversfving and ac-
celerating defence production, and at
the same time augmenting our re-
sources with the maximum assistance
that we can muster and marshall.

Sir, hon. Members who have pre-
ceded me have spoken of the neces-
sity to increase the strength of our
Army in terms of personnel, training
equipment, logistics and strategy. It
was also said here that the inquiry
into the reverses in NEFA should
consider our deficiencies on all these
counts. T shall trv not to deal with
points that have bcen dealt with by
other hon. Members, but T think T will
be fail'ng in mv duty if T do not draw
the attention of the House to the im-
portance of a re-examination and re-
appraisal of our strategv. While it
is for the Armv—the General Staff—
to gecide the tactics of oneration to
be employed on the battlefield. ques-
tions of strategy depend largely on
political appraisals and political
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assessments, because the political im-
plicat.ons of strategy have to be
taken into account. I would only re-
fer to a statement which was made
by an ex-Defence Minister, now the
hon. Member for Bombay City North,
who two years ago, while speaking on
the defence budget, said;: “We are not
an offensive-defensive apparatus,’
There is the usual shade of inscruta-
bility attached to this epigram, I do
not know if what the hon, Member
meant by this was that we do not
want to launch an offensive war
against any other country. If this is
so, it is an unexceptionable statement
of what this country believes in. But
if he meant by this that we will de-
fend only when we are attacked, we
will try to scrape up defence equip-
ment after the offensive has been
launched on our country, if it means
that we wil] fight only where the
enemy chooses that we should give
battle, I am afraiq it is a very danger-
ous, suicidal theory of defence.

I am no authority on strategy. But
Mao Tse-tung is an accepted authority
on strategy. He says:

“Active defence is also called
offensive defence or defence by
decisive  engagements.  Passive
defence is also called exclusive
or pure defence. As far as I
know, there is no military text-
book of any value, no military
expert with any sense, in ancient
or modern times, in China or
elsewhere”—

I suppose that includes India—

“who is not opposed to passive
defence, strategical or tactical.
Only the greatest idiot or maga-
lomaniac would cherish passive
defence as a trump-card. How-
ever, such people do exist in the
world ang such things do take
place”.

He might as well have added: We
can take advantage of the presence
of such people’.
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Speaking on the Resolutionp on the
Emcrgency, I had occasion to  draw
the attention of the House to the im-
portance of realising the nature of the
revolutionary strategy that the Chi-
nese follow. They have perfected
their strategy during the civil war
in China, the Sino-Japanesg war, and
later in limiteq wars like the war in
Korea anq other wars that they have
waged. They have evolved a very
effective combination of mobile war-
fare and positiona] warfare, of quick
campaigns and protracted wars, of
out-flanking and encirclement of the
enemy, of concentration of .massive
force against a segment of the enemy
—which is in transit and which is
connected by tenuous lines of com-
munication—of battles of annihilation
and attrition. If I hagq the time, I
would have again quoteg Mao Tse-
’fung on mobile warfare, because this
is a very important subject,

Mr. Deputy-Speaker:
Qquote and conclude.

Let him

Shri Ravindra Varma: He says.

“Mobile warfare or positional
warfare? Our answer is mobile
warfare, Generally  speaking,
however, there is usually a rela-
tively fixed operationa] front in
war. The only exception is the
war waged by the Chinese Red
Army.

‘“The strategy shoulq be that of
employing our main force in mo.-
bile warfare over an extended,
shifting anq indefinite front”’—

mark you—

“a strategy depending for suc-
cess on a high degree of mobility.”

The conditions that Mao hag describ-
ed here are eminently applicable to
our terrain. We have a long common
frontier with China. It is mountain-
our territory, and the tactics adopted
by the Chinese for attacks in the
NEFA and Ladakh areas are precisely
what have been presaged by Mao, Tse-
tung in his writings.
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How then shall we combat this stra-
tegy? Is it by a strategy of defensive
defence to which the ex-Defence Mi-
nister referred? The whole strategy
of attack secems to be one aimed at
appropriating the monopoly of initia-
tive, compelling the enemy or adver-
sary to g.ve battle at the t'me, at the
place and under conditions chosen by
China, Can there be a defence against
this by defensive defence? Should we
not come out with our own initiative?
Should we not disrupt their mobility
and increase our own mobility and
manoeuverability? How can we com-
bat an army which believes in main-
taining a long, fluig front by st.cking
to our trenches? Our army must
have the liberiy to hit back. Unless
we take certain political decisions,
unless we enable our army to divert
and surprise the enemy, to disperse
his concentrations to disrupt his logis.
tics, communications ang lines of
supply, it will not be possible to fight
him. (Time Bell rings).

Shri Surendranath Dwivedy: Now,
your speech is disrupted.

Shri Ravindra Varma: I can face
such disruption,. even from hon.
friends on the other side.

Shri Surendranath Dwivedy: I do
not want to disrupt you.

Shri Ravindra Varma: Unless the
enemy’s lines of supply and commu-
nicat'én are disrupted, it will not be
possible for us to meet this menace.
How can the lines of supply be dis-
rimted? How can there be diversion-
ary tactics? I do not want to enter
into these aucstions, but these are
questiong which hinge upon a politi-
cal decision, and unless that political
decision  is forthcoming from the
Government, to expect our army to
defend our country is to ask for the
imposi‘ble. It is to lay them open to
the evil effects of inadequate politi-
cal foresight. It is to increase the
area of vulnerability in our country.
Whether it be the mountains or the
plains, there can be no defence

.
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against such an enemy unless our
army is equipped with a political ge-
cision to enter into diversionary at-
tacks and to disrupt the lines of com-
munications and supply of the enemy.

For lack of t'me, I do not want to
continue, but in concluding, I want
once again to support the Demands
for Grants, and to wish the Defence
Minister and the country success in
our heroic struggle against Chinese
aggression.

Shri Nath Pai (Rajapur): An exa-
mination of what went wrong with
our defence policies in the past re-
veals five glaring, crippling, paralys-
ing deficiencies anq defects. The first
amon< them was an unwarranted, un-
justifiable, uncalleq for ministerial
interfcrence in the day-to-day, daily
work of the armed forces. The se-
cond was the creation of an atmos-
phere vitiated and poisoneq by group-
ism, cliquism ang favourit'sm, sap-
ping at the vitals of the morale of
the armeq forces. The third was that
everything connected with our de-
fence forces was shrouded in a pall
of mystification and secrecy., The
fourth was that there was no over-all
long-term strategy worth the name
for the defcnce of this country. And
the fifth was a cyniecal subo&dination
of the needs and requirements of the
defence of the country to political
prejudices and pre-conceived theories
on international affairs.

Now. I do not want to go into =8
post mortem or an autopsy of all that
went wrong, because practically
evervthing went wrong with the de-
fonce of this country. I would rather
like to make a forward-looking effort
in my analysis during the little time
that I will have.

Nonetheless, we cannot face the
future if we totally ignore the past,
and that makes it imperative that we
try to draw the necessary lessons and
try to prevent falling in the same
pitfalls, committing the same mijs-
takes. It is in this spirit that I will
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be taking a few of these points to
which I referred.

The new Defence Minister, who
rode into the Defence Ministry on the
crest of a wave of popular goodwill
anq enthusiasm, has begun well. He
has tried to remedy two at least of
the five evils and deficiencies to
which I made reference. There is a
feeling, an impression, that there is
no longer ministerial interference in
the day-to-day work of the armed
forces which tries to kill the initia-
tive of both men and officers,

He has also succcedeq in exercising
the three-faced evil spirit of favourit-
ism, groupism and cliquism—I would
not say completely as yet, because one
continues to hear some rumblings,
some murmurs, but very largely, very
substantially he has succeeded. No
longer the threat hangs over the
heads of competent, honest, upright
officials of being shunteq to some
backyard, to some obscure post, of
being retired prematurely, or being
superseded and humiliated for having
the courage of their conviction, Very
patiently, and with consummate skill
I shoulq say, Shri Chavan has tried
to re-knit the tattered, damaged fab-
ric of the morale of our army.

Let us remember that the greatest
factor in defence, the real armour
plate which an army carries, is the
morale of the army. So long as this
armour, so long as this morale re-
mains inviolate, unbroken, an army
is unheatable, unconquerable. Break
this morale, pierce this morale, allow
it to rust, and no Maginot line, no
armaments can prevent the collapse
of an army. Those who tinkered and
tampereq with the morale of the
armv were playing with the destiny
of this country.

Whereas he has made a good be-
ginning in these two, regarding the
three other evils) T am afraid he
will have to take all his -courage in
his hands and try to go ahead.

Lot us take this pall of secrecy,
this big frightening phras, “in the
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interests of the security of the na-
tion”. Though some speakers have
spoken about it, they have drawn
attention to and castigated the ab-
sence of any information to the coua-
try, but they have not factually deait
with this document called the Re-
port of the Defence Ministry. I shall
briefly take up some choice gems
from this document.

I should like to say that the Gov-
ernment never succeeded in decoying
the enemy with regard to the de-
fence plans of the country; they only
succeeded in misleading this country.
Behind this deceptive phrase ‘“inte-
rests of security”, internecine intrigue
was growing rampant. The whole
structure of the defence apparatus
was scuttled and an incredible un-
preparedness was hidden from the
people. For all this, one umbrella
was used. What was it?—defr:pce
security, interests of security. Time
and again the House asked for the
most elementary information, it was
not given. The plea is made. and
the Prime Minister repeats this plea,
that this is a hang-over from't}}e
British times. What a shamel If it is
a hangover, if 17 ycars after freedom
you cannot throw it off, what credit
do you claim? The British, naturally
of course did not want to. tell u-
how they were defending this coun.
try, because if we knew how they
were defending, we would' have
known how to throw the Brit!sb. gﬂ.
But is that the practice of the Britizh
in their own country?

15.19 hrs.

[Surr THIRUMALA Rao in the Chair]

I have the latest report placed by
the Rt. Hon. Peter Thorneycroft on
the Table of the House of Comm'o?s.
I should like the hon. Defence Ml.ms-
ter to have a look at it. Here i5 3
document any average Briton, any
average Member of the Commons,
can look at ang get an over-al] Qic-
cure of what is happening regarding
the defence of the country. Take the
fire power of their Army, A stranger
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like me knows that their armed
forces will be depending in the years
to come on *“Abbot” howitzers, on
the “Chieftain” tank, on the all pur-
pose gun, 81 mm, ficld gun, I know
what anti tank miss.ie they have
got from Italy, “Malkara”. I also
know that “Cari Gustaf”, the anti-
tank gup is the main gun that they
have got from Sweden; it is there.
Take any other thing in this report.
We find them at page 17. All the de-
tails about the Navy are given for
the world to know, The deployment
is given, Take the Air Force. I know
that it is the Vulcan, the Valiant and
the Victor which will be the main
plank of the British defence. But 1
do not know the A, B, C of the de-
fence of my country. They take glory
in this; they call it ‘security in-
terests of the country’, whereas there
they are giving page after page every
single detail in the Army and the
Navy. And what is this masterly do-
cument which our Defence Ministry
presents? Is it worth their while to
put such trash on the Table of this
august House? I will now turn to
some few pages because other Mem-
bers referred to some. 1 will draw
their attention to sustain what I say
with regard to this document. Now,
let us take page 12:

‘During the year aitendance
and standarq of training in Ter-
ritorial Army Units continued to
improve”.

What a revealing statement!

“Naval Research Group conti-
nued to attend to several long-
term research and development
projects.”

What comes, at what stage, out of
this research? God alone knows.

“Officers continued to serve
with credit on deputation abroad
in various countries and under
the Uniteq Nations....The pro-
gramme for the manufacture of
Gnat aircraft for the IAF conti-
nued during the year.”
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That is at page 25. As a rider to this
continuation, one may verily add:
that the Chinese continued to remain
hostile; that the Government conti-
nued to guess how very hostile they
are and the people continued to
wonder how docile their Government
is and how tfutile the whole thing is.

Mr. Chairman: You can continue
your speech,

Shri Nath Pai: Mr. Chairman, there
is another choice piece, a profound
secret told to Parliament:

“The Indian Red Cross Society
has donated a sum of Rs. 11,000
for the opening of a pediatric
ward in INHS Asvini”.

Is it not first-class information for the
House? There are some other gems
to come:

“On the 15th of August 1962, the
Prime Minister unfurled the Na-
tional Flag on the ramparts of
the Red Fort. This was followed
by the Prime Minister’'s speezh,
which was listencd to by a vast
concourse of people”.

What a massive contribution to thke
defence of India! There are two
gems, before I conclude and thep I
will take two or three other substan-
tial points, Mr. Chairman.

“Half a dozen richly caparison-
ed elephants, with musicians
mounted on some of them and
playing the ‘shehnai’ brought the
rear of the procession”. . that is
the Republic day. “Admission 1o
the seated enclosures at Rajpath,
between Janpath and Man Singh
Road was by invitations....and
seating arrangements. ...were
this year decentralised.”

It is a very great-thing. Is this worth
their while to waste tax-payer’s
money producing such monumental
works like this report? I would like
those who are concerned with the
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Defence of this country, and
Mr. Chavan in particular to see this...

Shrimati Lakshmikanthamma: Are
these the only things that attracted
Mr. Nath Pai’s attention?

Shri Nath Pai: There is nothing
else, Madam; I have studied it from
A to Z. Mr. Chairman, I hope that
something new will have to be begun.
Like the Eoconomic Survey which
gives a detaileg picture of the eco-
nomic conditions from year to year,
the country and the Parliament in
particular will have to be given the
details. I conclude this sorry chapter
here, Mr. Chairman, by saying: there
is no country in the world, no demo-
cracy in the world where the people
and their sovereign Parliament are
kept so systematically, so thoroughly
and so completely in ignorance about
their defence; and yet there is no
country in the world about whose
defence the rest of the world knows
so much as India.

Mr. Chairman, I shall now turp to
some other aspects of our Deferce. I
say that there was no strategy. On
what do I base it? Here, I would hke
to say what was happening regard-
ing the strategy and the subordina-
tion of political considerations. One
wonderg if this cancerous malignance
has begun to say the vitals of our de-
fence effort. I think Mr. Chavap is
too popular for the test of some peo-
ple. No sooner he came here than
efforts were made to prune his wings.
One does feel—I am going to sub-
stantiate it that the Defence Minister
has been caged, cabined and cribbled.
There was the vital aspect of the
Colombo proposals. Is not the Defence
Ministry concerned with this? Every-
body was called when the delegation
of the Colombo Powers were here.
One absence was that of the Defence
Minister. ... (Interruptions.)

Shri Hem Barua: Conspicuous ab-
sence.

Shri Nath Pai: In the past Defcr'\ce
wag subordinated to External Afairs.
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Today the time has come when we
should try to see to it that develcp-
ment, externa] affairs and delence
play in symphony, The old cacaphony
and discorlance must go. The stream
must be integrated and if anything
both  development and exlernal
affairs must be subordinated to the
requirements of the defence vf our
country and everything else will
ccme after that.

I find here the reason as to what
was wrong with sirategy. May I
quote? I ncver like to refer to people
who are not in a position to defend.
But I will say here what was going
wrong with the defence of the coun-
try. Here was an enemy menacing
the security of the country. Here
were we completely ignoring the writ-
ing on the wall. Till 1960 the direc-
tive to the Armed Forces was pointing
to a lesser adversary, as enemy No. 1.
With the result that our training, our
equipment, location and deployment
of our forces which are so essential
for acquaintng our Armed Forces
with the terrain in which they are
supposed to give battle, get fami-
liarised with the climatic conditions—
they were completely wrong when the
hour of trial came. When the hour
of trial came, we found the Indian
Army—a fine fighting unit, an Army
about which Czar Alexander spoke:
‘Ah, if only I could posses the Indian
Army for a few years, three years,
I could conquer the whole world’;
that is what he has said; but
what happened under the new
dispensation in free India to this
fine unit, this unit which in the
difficult years of 1947, 1949 and 1950
when it was truncateq and when it
was cut into two halves gave such
a magnificent performance first in
the disturbances in Punjab, then ia
Junagarh and then in Hyderabad
and then in Kashmir—this Army the
first time it draws its sword in the
defence of India wag subjected today
to the humiliation of a crushing hiow
of defcat. Why? Who is responsible
for it? The simple reazon is: there
was no clothing; there were no shoes;
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there was no ration; there were no
arms; there was no ammunition; there
was no transport; there was no com-
munication; there was no command. . .
. ... (Interruptions.)

Shri D, C. Sharma (Gurdaspur):
This has been contradicted.

Skri Shashi Ranjap (Pupri): Do
not exaggerate. ... (Intcrruptions.)

Shri Nath Pai: Exaggeration? You
are expressing your loyalty to the
party; show some loyalty to ihe truth

An Hon. Mcmber: We are loyal to
the country.... (Interruptions).

Shri Nath Pai: I know that will
ensure your ticket only but that is
not going to convince anybody here...
. ... (Interruptions.)

Mr, Chairman: Order, order.

Shri Nath Pai: I am used to this
kind of thing.... (Interruptions.)

The reason of this is there. Here
is this wrong thing.

An Hon. Member: Please state facts
....(Interruptions.)

Shri Nath Pai: I can afford to ig-
nore him, Here is the Defence Minis-
ter pointedly laying down the grand
strategy for the country. Look at the
facts. Are these exaggerations? 1
hope 'you will not call them so. Here
is what Shri Krishna Mecnon, former
Defence Minister, told the United
Nations:

“We have no reason to tnink
that the Chinese are expansionist,
belligerent or imperialist in any-
way, It is their desire to livein
peace with their neightour.”

Shi D. C, Sharma: When did he
say that?

Shri Nath PAai: He said it in the
Uniteq Nations. You read the
specches. I am coming to that. You
read sometimes something!

Shri D. C., Sharma: 1 have taught
hundreds like you. (Interruptions.)
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Mr. Chairman: Order order. Do not
interrupt him too much, because the
time allotted to him is cominz to a
close very soon.

Shri Nath Pai: I will claim your
indulgence. I would not be spesak-
ing often. I am reading from the
United Nationsg document. I am giv-
ing you paragraph by paragraph.. {Inr-
terruptions.) Fur‘her on, he said....

Shri D. C. Sharma: You have dis-
covered all that after he had left.

Shri Nath Pai: I refuse lo give in
to this kind of deliberate interruption.

Mr. Chairman: Order, order.
Shri Nath Pai: He said:

“We have a 3,000 mile long
frontier with China, and we have
no army on that frontier. We have
only some check-posts.”

I leave it aside, These are the words.
Now, here is the latest remark. It goes
on day to day. He said:

“So far as we are aware, China
poses no menance to the internal
stability of any country. We are
their neighbourers and we know
this. I want to say it presents no
menace to the stability of any
country, any more than any of the
81 nations represented in ‘his
Assembly.”

Now, I shall give the date, for the sake
of my hon. friend, Shri D. C. Sharma.
This was on the 7th October, 1958, 13th
session. The attack by the Chiresc in
Bara Hoti started in 1954. This was
four years after! (Interruption.)

Mr, Chairman: Order, order, The
hon. Member’s time is up.

Shri Nath Pai: Mr. Chairman, T must
mention the latest thing that happen-
ed, for their benefit. Speaking on
the occasion of the general session of
the United Nations Assembly, 1961,
he was asked a question. The De-
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fence Minister, Shri Krishna Menon,
wag visiting the War College in New
York, This was the question:

“Mr, Defence Minister, how do
you propose to meet the threat
from your northern borders, fiom
China”.

And here is the reply.

“Don’t worry, I shall not drop
a post-cardq to the Peatagon for
help.”

Shri Hem Barua: My gool God
there!

Some Hon. Members:
shame.

Shri Hem Barua: Why a post-card?
A fleet of cars started running to
the American Embassy here!

Shame,

Shri Nath Pai: Fate is a cruel re-
venger, It takes a cruel ravenge on
all of us. As Shri Hem Barua said,
it is not only a post-card put fleets
of delegations have rushed post-haste
to the Pentagon. I do not like that
such a thing became necessary. It
ought to have been avoided and it
could have been avoideq 1f we fol-
lowed the right policies.

Mr. Chairman:; The hon. Member’s
time is up.

Shri Nath Pai: I know, but claim
your indulgence for a little longer.

Mr. Chairman: You are a senior
Member of your party. You should
not put me in an embarrassing posi-
tion.

Shri Nath Pai: I know. But I want
to take some more time,

Shri Harish Chandra Mathur (Ya-
lore): Let him proceed.

Shri Hem Barua: You are known
for your kindness, Sir,

Shri Nath Pai: Mr. Chairman I am
thankful for the courtesy that men
like Shri Mathur are extending to me.
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I shall refer to a few more points be-
fore 1 conclude. I shall refer to the
aid. I would like to say a few words
about it. Very clever, very subtle in-
nuendoes are dropped about the aid.
The true purpose behind this is very
cleverly, very adroitly hidden behind
a barruge of very subtle, innocent-
looking argumenis, dressed with the
venecer of patriotic sentiment, and for
a good measure, the poor jawans were
dragged in. I want to say this thing
clearly about the aid. It is part of the
sovereignty of a nation to take aid
from wherever we think proper, ne-
cessary and desirable. It is not the
make-up of a weapon that decides its
efficacy. It is not the lable, “made in
such and such g couniry” that decides
the lethality that decides the effective-
ness of an automatic weapon. It is
the hand that holds and the heart that
commands that hand that decides what
is good and what is bad. Let the
hand be Indian; let the heart be truly
that of an Indian. Then, it does not
matter where the arms are manu-
factured. Any arms will be Indian
arms for the defence of India, pro-
vided they are in the hands of our
patriots. Let us remind those who
are very worried about it and
who raise the false bogey that the
arms manufactured in the United
States valued at Rs, 1,700 crores have
fallen in the hands of the Chinese: I
do not know if they dumped them
into the sea because they were made
in the capitalist country. They used
them at the time when the Americans
were there in Korea. And the arms
made in imperialist Britain and capi-
talist America were very effectively
and very successfully used by the
Russian army in fighting the Nazi
hordes. Wec shall have to do it. To-
day, there has been a tendency, a
dangerous tendency, Mr. Chairman;
from one end of the pendulum we
are going to the other. We had ig-
nored the Chinese menace. Now,
we are trying to over-estimate; we
are unduly overawed bv it. Let us
remember that the Chinese high
commang is basically made of bullies.
Why do I say it? Just to insult
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them? Not in the least. Then, why
do I say this? Look at the facts of
history. If the Chinese urmy iz so
invincible, so almighty, so powerful,
why do they not liberate Macao from
the Portuguese? Why do they not
liberate Matsu and Quemoy? Why do
they not integrate Formosa and Hong
Kong with the mainland of China?
For the simple reason that they know
the instantaneous retaliation that will
come. But with India they could take
any liberty.

Before 1 conclude, I will have to
mention this. I had many points to
say. But I do not want to try your
patience, and you have mentioned
about the time also. I wanted to
say a lot about fire power  about our
equipment, about our means of com-
munication, about the nccessity of
filling the gap in our officer ranks,
by calling some of our retired offi-
cials on a short term basis. They
need not interfere with the current,
general seniority of the officers, They
can be called for a two-year or a
three-year term for filling in the gap
which is vita] and with which we are
confronted today,

I would like to talk of many other
things. I would like to sk the De-
fence Minister, firstly, is the National
Defence Council just a scream or is
it a reality? Are any consultations
and debates taking place and poli-
cies are evolved? Nobody referred
to it, but it is a very vital point. Once
again, if the right poliries are not
pursued, we will be told, “there was
a National Defence Council, and
everything was done in consultation
angd with approval.”

With a few words on pensions, I
shall conclude. A miserable pittance
is doled out in the name of pensions
to our soldiers, after a very hard, de-
dicated life in the armed forces spent
in the cause of the country, with one
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arm in the arm of death itself. I re-
member the story of a jamedar. His
son was with me in prison in 1942,
His young boy caught TB and after his
release, there were no influential re-
latives and nothing could be done and
the young boy died. A few days later,
his father came to me and said:

“ew s T W odmm F30 0
HF gaTg 30 2 fF gw ofea =9
S \'——WEAEE g7 g a9ra—
“afem 7 STE ? gW wel &1 g
TEY gAT a9 AR X § | W A1,
Fg SHAT TEL & Wi 1

I pave him a cup of tea and with teara
in his eyes he said:

“gga feil & sg oHY W@ oER
e wWr 2 1 gw AN A F IHA |
W T ALY F GFT | gH It &9 T
A €Y 97 | g 7 at fag Al FAr
AT | FE g ag g A T g 1"

Cuch a fate should not be allowed to
bappen to those who serve thig land
faiinfully all their lives. There wecre
suck. innumerable figures whom I
have seen. You, Mr. Chairman, must
aiso have seen such things in your
constituency; they must have come to
our meetings with their proud frames
standing erect. The Government niust
try to see that this nation does some-
thing in this regard; this must be
looked into.
[

Then, I would plead with those who
arc called upon by fate and are chaig-
ed with the defence of this couniry to
take this basic consideration into
mind. It must be the main aim, the
principal aim, the supreme aim of our
military thinking, planning and of our
strategy, of our strategy which must
be uninhibited from political preju-
dices and from pre-conceived ideas.
Our thinking must cease to exist and
continue in the second World War era,
as some of our officials continue to do
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atill; they bhave their share of the
blame. The aim must be to build a
strength which will be enough, Mr.
Chairman, not only to defend India,
dbut which will act as a deterrent to
any adventurist aggressor. The
strength must be of a magnitude that
not only we will succeed in holding a
future aggressor, but such that we
shall pursue him and we shall punish
him in the land from where he came.
This is not being adventurist; this is
being realistic.

Let us not forget one sad lesson of
oar history. Time and again an
invader has come, taken us by sur-
prise, inflicted a crushing blow on this
country and gone back, Timur,
Chengiz  Khan, Mohammed Bin
Kassim are all sad reminders of the
same chapter. At the battle of Plassey
@ young British officer, who had no
milkitary training, inflicted a blow after
having fought a battle in which only
17 British soldiers were killed and
thus rivetted the chain of slavery and
subjugation on the feet of our Mother-
land. It must never happen again.
Panipat and Plassey, Bomdila and
Sela, must never again be repeated.
Our political leadership and our mili-
tary command must try to prove them-
selves worthy of our brave jawans and
of this great nation.

Shri Basappa (Tiptur): Mr. Chair-
man, Sir, 1 have heard with attention
the previous speaker, Mr. Nath Pai. I
feel that Mr. Nath Pai is serving the
cause of oratory rather than the cause
of defence by his speech, while trying
to set up one Ministry against
another. ...

Shri Nath Pai: That is what your
party is doing. We are only pointing
it out.

Mr. Chairman: 1 wish to draw the
attention of hon, Members to the fact
that Congress Members are allotted
anly 10 minutes and so they cannot
afford to be interrupted all the time.

Shri Nath Pai: That is why they
should not be provocative.

111 (Ai) LSD—1.
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Shri Basappa: We all say that
nothing should be done to weaken the
defence of this country, but by various
speeches that I hear I feel we are
serving more the enemy rather than
this country. Therefore, when we
have to give more encouragement to
the defence of this country, we showid
call upon cur Defence Minister to take
a more dynamic approach in this
matter, because the Chinese have not
accepted the Colombo proposals and it
has become all the more necessary
that we should take up a more dyna-
mic approach,

Our Prime Minister has often told us
that this aggression must be undone.
This is a matter of vital necessity not
only for the Indian nation but also
to the whole world. Even the other
day, the great President of this coun-
try speaking in some place near
Coimbatore said he was alarmed at
the complacency is growing in this
country over the defence. In these
circumstances, it is a welcome fea-
ture that the Defence Minister has
come forward with doubling the armed
forces of this country, not only the
army, but the air force and the navy
also.

We have all seen that there is need
for reorganising the defence of this
country, It must be put on a proper
line. Of course, I do not find any
objection in Mr., Nath Pai drawing
attention to certain facts, For example,
there must be a unifying command
and action. The Defence Minister
must have the final voice in certain
matters of recruitment and other mat-
ters connected with defence organisa-
tion. So, along this line, the defence
has to be reorganised.

But the nation’s strength does not
consist only in the armed forces. Most
of us are drawing attention to this
aspect which is very very necessary.
The defence has not only to depend
upon the armed forces of this country,
but on the whole population of this
country, the character and morale of
the people. Defence has to be deve-
loped on the home front, on the
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military front, on the inlelligence iront
and on the diplomatic front. The
overall picture of the needs of this
defence must be looked into carefully
and organised properly to meet anv
aggression of this kind.

Some friends of the opposition are
saying, times without number, why
should we continue this emergency?
When the Chinese are sitting tight on
the Himalayan borders, I do not
understand some of the oppositicn
Members saying that the emergency
should be given up. Some people take
exception even to our budget oeing of
such an enormous nature. But they
are living in a different world altoge-
ther. They must come to realise the
practical danger that is ahead of us.
Even if 5 per cent. of our natisnal
income i3 devoted to this, it is not
much at all.

In the matter of recruitment, more
incentives should be given, because
when the recruiting department goes
round India, sometimes we hear that
the people are not coming forward in
harge numbers. It is because the
method of selection is defective. A
new approach is necessary and new
incentives are necessary. In Mysore,
it is said that people would be given
more service, if they serve in the
army. If such incentives are given,
more people will be forthcoming., I
also unders‘and that 80 per cent. of
the people who appear for U.P.S.C.
examinations for Commissioned Odi-
cers fail because of their lack of
English knowledge. I think there is
something very defective in this which
should be rectified.

I hear also there is lot of discrimina-
tion in the matter of recruitment.
This should be caretully looked into.
It is going to jeopardise the interests
of our country, if there is some dis-
crimination, selecting some people in
some part of the country and neglect-
ing some other people in some other
part because the recruiting rark dves
not belong to that particular part of
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the country. Coming from Mysore, I
am very sorry I have to make this
remark.

More aerodromes have to be built
and training of our pilots has to take
place. In the matter of production,
there should be qualitative and quan-
titative improvement in the ordnance
factories, Unused capacity and some-
times capacity which is used not for
military purposes should be diverted
to military purposes. In this way,
even the Audit Report gives us some
idea as to how these trucks are manu-
factured or some other things are
manufactured with no advantage at
all. Even foreign exchange is not
saved by this. This is what is report-
ed in the Audit Report itself.

Sir, the terms of reference to the
enquiry committee on the NEFA
debacle should have a wider basis. If
there are any persons found fault with
—it is not merely a lesson to be
learnt—they have to be dealt with
strongly. Such things should not hap-
pen again in the future. If something
has gone wrong, I do not see the rea-
son why there should not be any
court-martialling.

Many people have referred to the
question of secrecy that is tried to be
maintained here while at the same
time the same secrets are being given
out elsewhere. This should be con-
demned in the strongest terms.

Even in the matter of strategy, I
would say that it is not merely a
question of defending the country on
one side when the enemies attack us,
but that should be equally made up
by an attack on some other side on our
parnt also.

When we are talking of defence,
people try to pull our legs this way
and that. People criticise us by say-
ing: “We want to develop militarily,
but how can we develop when we:-
want to establish socialism in this
country?” So they want us to give
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up socialism. I do not see any argu-
ment in that except that they want to
see that their own way of thinking is
established.

There are two extreme types of
people in this country—the rightists
and the leftists, One group attacks
our non-alignment policy, on the one
hand, and, on the other, when we
want to take some foreign aid, the
other group comes and says: “Why all
this aid, why all this air umbrella”.
Nobody has talked of any air umbrella
or air base. But they want to put in
the mouth of those people in authority
as if they are going about it in this
way. The whole issue is confused by
these two small sections of the people,
and the people should not be misled
by these two extreme types of people

In the ultimate analysis, it has been
said by no less a person than Field
Marshal Montgomery that a nation’s
strength doec not consist in armed
forces alone but in the character of
the people of the nation. He says
that a nation should have two things:
one he calls religion and the other the
educated clite. By “religion” he means
steadfastly adhering to a principle, to
go on with it and to have an indepen-
dent line of thinking. He has some-
thing to say about the leadership also.
“A leader is one”, he says, “who can
rally all the forces of the country for
a common purpose”. “Secondly”, he
says, “he must possess a character
which will enthuse confidence in the
leadership at all levels”. A leader,
according to him, must be able to
dominate over the events and the
events must not dominate him. A
man of peace, who holds the leader-
ehip of this country, is capable of
taking the nation in this war effort
also. So let us hope that this man of
peace will rise as the man of war to
remove this aggression from this coun-
try. I am only appealing to the peo-
ple of this country that they should
have greater faith in the Prime Min-
ister, He must co-ordinate all the
efforts. He must have the final voice

CHAITRA 16, 1885 (SAKA)

for Grants £2c8

in all matters. Then only he can
liberate this country from the Chinese
aggression and take this country for-
ward.

Mr. Chairman: Shrimati Lakshmi-
kanthamma. ...

Shri Virbhadra Singh (Mahasu):
Sir, nobody has spoken from Himachal
Pradesh g0 far.

Shri Sheo Narain (Bansi): Sir, I
have been standing up from morning.
I come from a State near the border.
My name is there on the list.

Mr. Chairman: I cannot argue with
hon. Members over this matter. It is
not fair.

Shrimati Lakshmikanthamma: Mr.
Chairman, Sir, our friends in the
Opposition have become wise after the
event. There is no dearth of orators
in this country. If only oratory and
speeches would win war, then we
would have certainly won it, Shri
Nath Pai has quoted something from
a U.N. document. There is an equally
powerful document in our library, the
old Debates. When Shri Kripalani
was here in this House as the leader
of the P.7.P. group, he has said how
we should not spend so much money
on defence because we are a peace~
loving nation. He also mentioned
China as a friend of ours—not here but
somewher« else. I remember that
very well. Shri Nath Pai has been
saying something about unprepared-
ness today. Why did they not tell this
all these years. I would only request
them to refer back to the speeches of
P.S.P. members and give them their
value.

Some of the Members of the Oppo-
sition have worked up a situation of
defeatism and frustration in this
country. In spite of all these things,
1 am glad that our policy of non-
alignment has been a success, our
policies have been a success, our de-
fence has been strengthening day by
day and infusing confidence in the
minds of cur people and getting the
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will of the people to fight the enemy.
I am also glad that we are going to
strengthen our army and that our de-
fence production is quickly and quietly
going to be geared up to the wartime
pitch. It is said that what Britain
could not achieve in 1941, two years
after World War II, with all their
technical advancement, we have been
able to achieve. Therefore, when an
occasion has arisen, we are now in a

position to equip our army with
enough of arms.
16 hrs.

It is also a matter of satisfaction
that we are producing a sizeable
quantity of automatic weapons and
other weapons of warfare, The main
cause for the achievement of this suc-
cess is that the technical efficiency
among our workers in the ordnance
factories  has been  maintained.
Secondly, our workers are second to
none in efficiency. Thirdly, our
workers as a whole have been roused
to the great anger against the Chinese
for their unprovoked aggression
against our motherland. The workers
are working day and night with great
speed to teach a lesson to the aggree-
sor. Even the U.S. Mission has been
greatly impressed by the achievement
in our defence establishment. The
foreign missions now feel that the aid
that they are giving to our country is
going to be properly utilised for the
purpose for which it has been given
Under cur present plans, all the
ordnance factories will be giving taeir
maximum output by the end of June
this year. We are also very grateful
tn onr fr.ends, either in this bloc or
that blue, we are grateful to U.S.A,
we are grateful to England and we
are very grateful to Canada, for the
timely aid that they have given with-
out attaching any condition. We are
grateful to al! of them for the uncon-
ditional aid that they have given us
in times of difficulty. Even the world
Communist opinion was on our side.
No doubt, in the beginning Russia
said that Chinese were their brothers,
bu¢ it touk them no time to realise
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that that brother is uncontrollable
Frankenstin who challenged even
them. Therefore, they changed their
opinion in our favour, and it is very
evident from history. We know very
well that Russia has been giving high
priority to the establishment of a
MIG faciory in India. They are also
supplying us our important require-
ments including technical assistance.
Ir the samc way, Czechoslovakia have
offered to supply us mountain artillery.
Yugoslaviz have put their full weight
on the side of India. Our policy of
getting assistance from both the blocs
is a phenomenon which can impress
any thinking person, either in this
country or outside.

It is always easy to be wise after
the event. Several persons inside and
outside Psrliament have adopted the
“Did I not tell you?” attitude and sug-
gested tha. if only India had not be-
lieved the bona fides of the Chinese,
the present catastrophe could have
been averted. But, situated as we are
in this country, I think the policy we
had adopted was the only sensible and
practical one, consistent with the fun-
demental principles and the inexorable
comp:.....ns of national security.

16.02 hrs.
[MR. DEPUTY-SPEAKER in the Chair]

We could not, even if we wanted to,
launch arn cver-ambitious programme
of defence without affecting our deve:
lopment pians. In spite of this isolat-
ed instance of treachery, I am sure we
can rely on the inherent goodness and
friendlinesz of mankind. Mankind is
rnot prepared for its total annihilaticn.

Then, «ven such of those countries
which are giving us massive aid have
never asked us to change the policy.
When even those countries are not
particular of this, I do not understand
why Shri Ranga or scme others shouid
insist that we should throw ourselves
into the We¢stern bloc. When I hear
their criticism I feel that there is soma
apprehencion at the back of their
minds, When we study the two pro-
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fessors, Professor (albraith and Pro-
fessor Ranga, we feel that one is an
enlightened professor and the other is
a neurotic.

Many hon. Members have refecred
to the role played by our jawans dur-
ing the emergency. It can be writien
in letters of gold. The entire country
is prepared to bear any burden gladly
in order to enable our jawans to drive
out the aggressor. It is no doubt true
that is a very high burden that wa
are placing on the people in order to
increase our defence preparedness to
meet an unprecedented circumstance
but I am sure our people will gladly
znd willingly bear this burden in order
to defend themselves and save their
{freedom.

Then I vould like to say that com-
plete control of military personnel by
civilian authority is a prerequisite of
democracy. 1 feel that in an enlighten-
ed democracy the jawans should aiso
be enlightened. The traditions of the
army of the imperialist era have to
be replaced by proper traditions. One
inspired 1erson is worth scores of
mercenaries, and that inspiration can
come only from faith, consciousness
and realization. ] am certain that this
fresh thimking has become necessary
at this stage.

Then, Shr’ Chavan was saying some
t:me back that the militant spirit is
not the monopoly of une race. I feel
that it is nci the monopoly of ane
sex. The traditions of this country
have proved that women are equally
militant in their spirit.

An Hon. Member: At home.

Shrimati Lakshmikanthamma: Not
only at home but also in the battle
front. Therefore, if equal opportuni-
ties are to be given to both men and
women, if women are expected to give
an outlet to their military spirit, I
think it is high time that they are per-
mitted to join the army. I am prepar-
ed to do it myself, if I am allowed.

Mr. Deputy-Speaker: The hon
Member must conclude now. There
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are other members who are wanting

to speak.

Shrimati Lakshmikanthamma: I lost
time because there were some inter-
ruptions. Please give me two more
minutes,

Mr. Deputy-Speaker: I am sorry.
She should wind up.

Shrimati Lakshmikanthamma: To
my mind, the defence of this country
should be looked upon as an integral
part of the larger defence, namely, the
defence of the ideals that we stand for
i.e., the defence of democracy and
freedom. It is only when we cansider
our defence from this stand point' will
it be possible to make all freedom-
loving democratic nations of the worlq
interested in India’s freedom.

There is no justification for one
nation to bother about the defence of
another sovercign and independent
nation because it invites the criticism
of interference. Shri Ranga was ask-
ing yesterday whether Russia is pre-
pared to fight China. I want to put a
similar question to Ranga. Is America
today prepared to fight China? He
should realise that ncither America,
nor Russia, is today itching for indul-
ging in a global adventure. That is
why America wants India to be non-
aligned so that India can get massive
aid for her defence and not involve
America in a direct commitment to
fight China,

Mr. Deputy-Speaker: The hon.
Member should conclude just now.

Shrimati Lakshmikanthamma: I
will finish in one minute. There is
only one person who is itching for this
world conflagration, and that is Meuo
Tse-tung. So, anyone who advocates
India’s entry into one of these blocs is
unwittingly furthering the cause of
Mao Tse-tung in the sense of making
our border vulnerable to external
aggression. Of course. we have to do
all that is possible to kecp ourselves
in readiness to meect any eventuality.

Mr. Deputy-Speaker: The hon.

Member should stop there. Shri U, M.
Trivedi,
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Shri U. M, Trivedi: Mr. Deputy-
Speaker, this is not the time for me
to recapitulate all the wrongs that
have been so well placed before the
House by Shri Nath Pai and other
members. It is no use crying over
spilt milk. Those days are gone. But
are we not going to put ourselves in a
spirit to fight? Are we just going to
have mere lectures and mere words
and gome big shows and then say that
we are preparing ourselves to fight?
Our army has been allotted an ex-
penditure of Rs. 350 crores. Because
we now need a good and strong army,
therefore, we have increased the
strength of the army. That does not
mean that a strong navy is not neces-
sary. But we are spending only
Rs, 20 crorcg over the navy. For the
vir force we are spending only Rs. 87
crores. Why this disparity in expen-
diture? Nobody grudges, this coun-
try does not grudge, additional bur-
dens for throwing back the Chinese.
We have suffered a shameful defeat.
Have we equipped ourselves to avenge
that defeat? Are we preparing our-
selves or merely saying that the ag-
gressor hag the advantage? If that is
s0, can we not also become the aggres-
sors here and now and drive out the
Chinese? How long are we going to
tolerate this state of affairs?

Shri Nath Pai was telling that we
are doing things in secrecy. I say
secrecy is essential because we have
fifth cclumnists in our country. We
have not been able to check the fifth
columnistg inside the country. We are
sorry that our Government have not
risen to the occasion to do away with
ffth columnists. No country is going
1o tolerate a position like this. Have
we risen? No. We are just talking.
We have not felt our way. We are
one day thinking of MIGs being got
from Russia and some other day we
are thinking of getting some thing
from others. We have not yet decid-
ed what we should have and what we
are going to do with what we have.
It is high time that we decided on our
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course of action and give up this
policy of defeatism entirely,

Sir, today’s speech coming from the
hon. Member on my right was also
towards the exploitation of the senti-
ments of the soldiers, setting up the
soldierg against the officers, setting up
the soldiers against the country. This
is not the time for making such spee-
ches. It is high time that we made
up our mind that we all must go and
fight and fight the person who is now
showing his teeth to us. Only those
can win the war who say, “If you
abuse me I give you a slap, and the
moment you slap me I kill you”.
That must be spirit by which we can
drive out the enemy. Otherwise not.

‘g5 wfa @z £afq’ | Why are we
going to wait for them to attack us?
We know that they are going to at-
tack us. We are sitting tight and
thinking, Let them attack us and then.
we would fight. - Why have this def-
ensive game? We are a big nation.
We must arm ourselves fully. Even
by a bite we can drive them out.
What is this? It is a shame for us
that Himalaya which was never con-
quered and which was never crossed
has been crosseq and we are lying at
the feet of Himalaya to be crushed.

Have we not realised why the Chi-
nese went ahead unilaterally in dec-
laring cease-fire? Have wWe not ana-
lysed and studied the problems that
are behind this? Are we going to
wait for another autumn to come when
the Chinese would invade us? We
had a very sorry picture in Ladakh
from 1954 onwards. We were hearing
that these people are coming and
coming in Ladakh, and in Ladakh we
were only sending the Central reserve
police, some police force and Jammu
and Kashmir Militia to fight them.
We ncever utilised the army in driving
them out and we waited till 18,000 sq.
miles were lost. The same story is
repeated and I should say—I have
used that worq already—it is very
shameful that we had to face the de-
feat. But these things are past. To-
day, what we should do is that we
must decide once for all that we are
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going to drive out the ememy. And
what ig required is one very honest
map at the helm of affairs. What
happened in England in 1739 when
William Pitt came to power? Let us
take a lesson from it.- The whole of
the Ministry was in the hands of the
Duke of New Castle, that corrupt man,
ang he wanted to corrupt this young-
man William Pitt when he raised his
voice in the House of Commons. But
he failed miserably to corrupt that one
man and that one man, single man,
moulded the character of England.
Let our Defence Minister also—he is
known for his honesty—rise to that
occasion. This corruption must go,
and unless and until this character is
built up, our armies are not going to
succeed. The army wil] succeed if
the character is built, and the charac-
ter of the man at the helm of affairs
will decide the war that we are going
to fight. This one single man who
can infuse that enthusiaism and that
character, he can have the whole
army, the whole navy, the whole air
force at his back. How long are we
going to tolerate the corruption that
exists—it has been brought to our
notice—in the various departments of
our armed forces?

Now, I will allude to one amall pic-
ture of this department C.S.D., the
Canteen Stores Department, as I call
it the Corrupting Soldiers Department.
Year after year for the last 15 years,
1 am watching it and reading the re-
ports of the Public Accounts Com-
mittee, one after another. Corrup-
tion is rampant there. Who are the
persons who are benefited? Those
who are corrupt are benefited by it.
The net result is that corruption is
growing. We are ourselves undcing
the morale of the people by this im-
moral method in which this Canteen
Stores Department is working. We do
not derive any benefit. A suggestion
was made that this department which
earns crores of rupees should pay at
least income-tax. Even that income
tax is not levied and they are allowed
to take it,
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We cast our eye on different pic-
tures of the way the Army is working
and how it is being worked. At one
time, we are thinking of Bijoyanand
Patnaik running to our rescue. At
another time, we are thinking of some
other chap running to our rescue. All
the rescue is here. The rescue is here
in his House. In this House you have
the Minister, let him be the one man
responsible for conducting the affairs
of our defence and nobody else and
none else is necessary for conducling
the affairs of the defence of this
country. We have alwaygs watched.
We know that our present Defence
Minister is new to the House. Pro-
bably his activities are not known tos
many. But, let us assume, as his
name indicates, Yashwant, let him
give yash to the country by driving
out the Chinese. We are hoping for
it. We are with you. We are one
with you. I know that in many cases
you have failed us and failed us mise-
rably. At the same time, this is not
the occasion of cursing you or abus-
ing you. This is time when the coun-
try has risen as one man. We have
solidly promised the Government that
the whole House is standing as one
man to drive out the enemy. Let us
focus our attention on this. I can
point out many things. It is enough
that many of my friends have pointed
out the other things that are there.
This is not the time when you can hurl
abuses upon me or I can hur] abuses
against you Enough of it. Enough
of Mr. Alva’s speeches and enough of
the other speeches on this side that
have been made. This is not time for
us to waste our time in this. Let us
make up our mind.

The defence of the country is in
our hands: in our hands by becoming
the aggressor not by becoming mere-
ly the watching dog, just when some-
body comes, we will have a bark at
him. No. That will not do. We will
have to go ahead, go ahead, force the
enemy to come across and beat him
outright. That should be the policy.
That policy should be followed. That
ought to be the policy from now on-
wards,
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Ag I was looking at the Demands of
the Defence Ministry, 1 was pretty
glad. This 13 one thing admirable that
has been done. No beating about the
bush. A straightforwad assertion of
expenditure. But, why this report?
This report is an ugly report. Nobody
should read it. This is the report of
some Ministry which must be carrying
on some cultural dramatic performan-
ces. This report is not the report of
the Defence Ministry. We all of us
have felt it over and over again that
what has been done on previous occa-
sions during the last four years is not
3, good thing of which we can be proud.
But, as I have said, it ig not good for
us just to go back upon it and find
faults. What has happened hag hap-
pened with our eyes open. We knew
what things were being done. The
hon. Lady Member who preceded me
said that we in the Opposition d.d not
point them out. Was it the duty of
the Opposition only to point them out?
What were the 376 doing? Why did
you not point out?

Shrimati Lakshmikanthamma: We
do not find fault with our policies.

Shri U. M. Trivedi: The defence of
the country is in your hands: not in
my hands. I am with you shoulder to
shoulder. 1t is not the function of the
opposition to point out. The Opposi-
tion may point out. You may give
wrong figures to the opposition and
the opposition may be mistaken by
the wrong figures and wrong ideas
given.

The question of defence is not for
one party or the other to decide. The
defence is of the country at large. It
is this Parliament, this sovereign body
which must decide what should be
donce. And once it has decided and
once it hag placed full confidence in
you, it is no use now grumbling about
it and murmuring about it and trying
to find fault. Take courage in both
your hands and march ahead, and
march ahead to success. That is what
we wish and what the country wishes.
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Shri Virbhadra Singh: The Ministry
of Defence has always been a very
important Ministry of the Government
of India. But in the context of the
situation which we are faced with to-
day, it has assumed even greater sig-
nificance. When the Chinese invaded
our territory, in October last year, it
was an unexpected blow. We were
not prepared for it. As a result, our
Forces suffered a few reverses. It
wag no reflection on the valour or on
the fighting capacity of our brave
soldiers,

I am glad that under the steward-
ship of our new Defence Minister, the
Defence Ministry has already taken
some steps to modernise and streng-
then our Army. As a result, I am
happy to say that we are today in a
much betler position to face the enemy
than we were ever before.

This ycar’s budget as a whole has
put an unprecedented burden on the
people. Bul it is both inevitable and
inescapable in view of the situation
we are faced with. I am happy that
the expenditure on defence has been
increased to Rs, 867 crores including
that on capita} outlay. I do not know
whether it will be sufficient to meet
the requirements of defence. But
should it be found insufficient, I am
sure that this House will gladly vote
more money by way of supplementary
grants. Defence ig a paramount nced
of the country, and no sacrifice can be
too much or no effort can be too great
to meet this challenge and to preserve
the integrity and honour of our
Motherland.

Now, I want to say a few words
about military intelligence. Refer-
ence was made to this yesterday by
Shri Indrajit Gupta in his speech and
alsp today by Shri Frank Anthony.
It is well known that defence is a
comparative thing. Before we can
defend ourselves or even before we
can make effective plans to defend
ourselves, we must know many things
about our enemy; for example, we
must know what his strength Is; we-
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must know what his plans are; and we
must know what weapong he has got.
It is there that military intelligence
comes in. It is absolutely necessary
that our Armed Forces should have
an intelligence service of their own.
I am sorry that this is a thing which
they do not possess at the moment.
They had it previously, but :t was
amalgamated with the Intelligence
Bureau which is under the Ministry of
Home Affairs. There ig still an offi-
cer in the Army Headquarters who is
designated as the Director of Military
Intelligence, but he has no organtsation
of his own. and he must depend upon
the Director of the Intelligence
Bureau. It is absolutely fatal that
vital military intelligence is gathered
by a civilian agency which is primari-
ly meant to cater to civilian needs.
The same is the case with air recon-
naissance which ig done by nur Air
Force is also channelised through the
Director of the Intelligence Bureau.
I would request the Defence Minister
to see to it that these intelligence go
directly to the Director of Military
Intelligence. Also, the Director of
Military Intielligence should have his
own agency and his own organisa-
tion, no matter what it costs the ex-
chequer, because intelligence is a
very vital factor of defence, and
we know it that to a very great
exient, our debacle in NEFA and in
Ladakh last year was primarily due
to the lack of intelligence or due to
insufficient intelligence.

Another point that I wani to make
is this that there should be greater
co-ordination between the three wings
of the Armed Forces or between the
three Services, and co-ordination
should be the main function of the
Ministry of Defence. This can be
achieveq if they have the same sci of
officers to deal with the same subjccts
in the Army, Navy and Air Force. I
also feel that the working of the
Chiefs of Staff Committee requires to
be improved. The Chief of Staff
Committee consists of the Chiefs of
Staff of the three services, and is
presided over by one of them
who happens to be the senior-
most among them. The Defence

CHAITRA 16, 1885 (SAKA)

for Grants 8320

Minister is not a member of this Com-
mittee. It is the experience of the
last world war that the Defence Min-
ister 'should be actively associated
with the working of the Chiefs of
Staff Committee. We know that dur-
ing the last world war, Sir Winston
Churchill, who was the Prime Minister
and Minister of Defence in England,
appointed Major-General Lord Ismay
as Staff Officer to attend on his behalf
the meetingg »f the Chiefs of Staff
Committec.

We are also faced with a very
grave situation today and I see no
reason why our Defence Minister
should not also be actively associated
with the working of the Chiefs of
Staff Committee. I know that such
a step may lead to some complica-
tions. For example, it may lead to
inter-service jealousies; it may lead
to a tendency on the part of the
officer so appointed to act something
like a super-Commander-in-Chief.
But these are difficulties which can
easily be surmounted provided every-
body concerned is sincere in his effort.
Also, if the officer who is appointed,
is such who can lay down healthy
conventions and precedents. I hope
the Defence Minister will look into
this matter.

As 1 said earlier, defence is com-
parative. We know who our enemies
are. Therefore, now we must equip
our troops to match the armaments
possessed by our enemies namely,
Pakistan and China. Therefore, our
Defence Minister must take im-
mediate  steps to modernise and
strengthen our armed forces and equip
them with the latest weapons of war.
I know it is our policy to manufacture
weapons in our own country, as far as
possible. But it will take time. Till
such time as we are in a position to
manufacture these weapons in India,
we must make every effort to procure
them from every possible country on
terms advantageous to us. The Gov-
ernment should not hesitate for a
moment to take military aid from
friendly countries. We have taken
tremendous economic aid from friendly
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countries which has in no way im-
paired our policy of non-alignment,

I would also request the Minister of
Defence to take steps to strengthen
our Air Force by procuring the latest
aeroplanes required by our Air Force.
1 know that we have a plan to manu-
facture some aeroplanes of foreign
design in our own country. I welcome
this step. But I hope that the Ministry
will see to it that only planes of the
latest designs are manufactured in our
country. It is no use manufacturing
planes which are already obsolete or
are likely to become obsolete by the
time they are manufactured in this
country,

I would like to add one more thing.
During the Chinese invasion, every
unit of Indian Army did an excellent
job. It is also a fact that units com-
prising of the local and other hill
people did exceptionally well. There
is nothing surprising about it because,
coming from the hills, the rigours of
terrain and climate were no handicaps
tc them. They fought, as it were, on
very familiar ground. Unfortunately,
such troops were not there in sufficient
strength to stem the tide of the
Chinese aggression. I would request
the hon., Defence Minister to increase
the strength of such units and also
raise more such units in the border
areas of UP and Himachal Pradesh for
the defence of the country in general
and for the defence of the central
sector in particular.

Before I sit down, I would like to
say that the co-operation of the people,
specially of those living in the border
areas, is of vital importance in matters
pertaining to the defence of the
country. Government should create
an atmosphere of confidence, happi-
ness and contentment among the
people. The economic edifice of the
people of the border areas, specially
of those living in the Kinnaur District
of Himachal Pradesh, which I have the
honour to represent in this House,
rests on four pillars namely, trade,
agriculture, animal husbandry and
handicrafts. The trade that these
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people used to have with Tibet ig now
at a standstill. As a result, quite a
number of them have been rendered
unemployed and without any liveli-
hood. The handicrafts have also ceased
to be a source of livelihood as they
were also dependent on this trade
because the raw material came from
Tibet. Also there are no more exports.
Because of the recent restrictions put
by the Forest Department on grazing
etc., animal husbandry has also be-
come more of a nuisance than a source
of livelihood. Lastly, because of the
shortage of arable land, agriculture is
very restricted and does not give
livelihood to all the people. This has
created a great difficulty and placed
the people in a predicament. I would
request the Government to take
immediate steps to rehabilitate them.

Before I conclude I would like to say
that we the people of India have great
hopes from the new Defence Minister.
Apart from possessing many qualities
of head and heart, he has also the
unanimous support of the. people. I
hope that under his stewardship our
armed forces grow from strength to
strength and that they will act as
effective guardian of our liberty and
freedom.

Mr. Deputy-Speaker: In order to
give a chance to some more people, the
House will sit till 6.30 if there is no
objection.

Shri Surendra Pal Singh (Buland-
shahr): While wholeheartedly sup-
porting the Demands of the Ministry
of Defence, I would like to make a few
observations for whatever they are
worth.

1 welcome the decision of the Gov-
ernment to raise the strength of our
armed forces which, under the present
circumstances, was most essential, and
I do not wish to say anything much
about it except that it is a step in the
right direction.

Then, I would like to say a few
words about the requirement of
Emergency Commission officers. The
maximum age limit for these officers
has been raised to 35 years, There is a
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proposal to lower it down to 30. Even
30, in my opinion, is a little to high
and I do not agree with that. The
reason for that is this, that these
officers of 30, I will not say 35 now, by
the time they finish their training and
have studied some specialised pro-
fessional courses, they would have
passed their prime, and they would
have reached an age when mentally
and physically, they would not be fit
to withstand the rigours of mountain
warfare, and to give proper lead to
jawans 1 may be wrong, but this is
my opinion. A man of the age of
30 and 35 loses the spirit of adventure,
which is so very necessary for a junior
officer to lead his men properly and
successfully. 1 therefore request that
the maximum age limit be reduced
from 30 to 28.

Then I come to the most important
question of defence production. be-
cause our biggest problem today is
how to become self-sufficient in regard
to our defence requirements. We are
happy to learn that production in our
ordnance factories has gone up con-
siderably during the last two or three
months, While efforts in that direction
must continue, I would like the Gov-
ernment to make ful] use of the private
sector industries for this purpose, so
that the burden of defence production
is evenly distributed on the public and
private sector industries. Industries
and factories which are best suited
for particular jobs should be given
those jobs. Our Ministry of Economic
and Defence Co-ordination has been
functioning for the last several months.
I would like to ask the Government
what part of our purely defence pro-
duction has so far been off-loaded to
the civil sector and with what result.
Has the contribution made by the civil
sector industries been commensurate
with their potential productive capa-
city or not? If not, I do not see why
some element of compulsion should
not be used against these private sector
industries to fulfil their part in the
nationa) struggle.
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Ag regards the production pro-
gramme in our own ordnance factories,
as has already been pointed out by
several hon. Members in the House, it
is very important that we should fix
proper priorities. First things must
be done first. We must see that our
energies and financial resources are
not dissipated on things which are
well outside the scope of our indutrial
and technical capacity. In may opinion
at this stage we must concentrate only
on manufacturing our full require-
ments of basic weapons for our armed
forces such as LMG sten guns, auto-
matic rifles, mortars, adequate quan-
tities of small arms, ammunitions
etc, As for tanks. mention has already
been made by the hon. Members here.
The tank that we are in the process of
manufacturing at Avadi is a good tank
in all features. 1 do not say it is
obsolete or useless, But in my opinion
this tank is rather heavy and com-
bresome for use in the mountains of
the north for that particular terraln
we should manufacture g lighter and
more easily manouvrable tank say
between 5-10 tons in weight, I would
therefore requests the Government to
think seriously about the manufacture
of lighter tanks before they manu-
facture heavy tanks.

We have a programme for manu-
facture of anti aircraft guns, The
conventional anti aircraft guns have
now become obsolete or useless be-
cause of the fantastic speed of the
modern aircraft. In this line what we
need are the Gindra Missiles both
ground to air and air-to-air, and as
these missiles have proved successful
al] over the world. Since they are
well within our scope of manufacture,
I suggest that we should go in for
the manufacture of missiles rather
than anti-aircraft guns.

We have made sufficient advance in
the field of aronatutics and we can go
in for the manufacture of aircraft in a
big way for our expanding Air Force.
Our immediate need is for transport
planes, reconnaissance planes and
we are in a position to manufacture
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all these different types of planes. In
regard to fighter planes, we should
gradually give up manufacturing
transonic and subsonic planes and we
should concentrate on supersonic
planes because that is the demand of
the hour. The new HF 24 plane which
has been produced by the HAL is a
good plane in all jts features., But its
Orpheus 703 engines, which are not
powerful enough to give enough speed
which is so very essential. We hear
that some experiments are now going
on in this engine in order to improve
its performance. This engine problem
should be solved as early as possible
so that large-scale production of this
plane can be taken in hand.

In view of our very limited finan-
cial resources and in view of the pre-
sent emergency when the time factor
is very important, we should concen-
trate on manufacture only airframes
and engines for the aircraft. We
should not take inio hand the manu-
facture of highly sophisticated arma-
ment and weapong for these aircraft.
At this stage, we can import these
things as we have been doing in the
past. Things like radar or inter com-
munication equipment which will have
to be installed on our northern borders
to give aid to our Mach II planes to
operate effectively, will also have to
be imported as that too can not be
manufactured here at present.

A word about the Navy, Sir. I am
fully in agreement with my hon, friend
Shri Raghunath Singh. At the present
stage of emergency we can not have
an expansion of our Navy. But I
would like to point out one thing.
Barring a few ships, most of our ships
are very old and they have past their
age of utility. It is absolutely neces-
sary that we should plan their replace-
ment with newer ships. If that part
of the work is neglected, it is possible
that after a few years, when we
turn our attention to our south or to
the seas, we may find that our Navy
is not there at all.

There is a second point which Shri
Raghunath Singh has mentioned, that
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is about submarines. The moment we

‘are in a position to spend some money

on naval expansion, submarines must
have the first preference,

I have so many other suggestions

to make, Sir but I have not got the
time,

I would like to say a few words
abbut the rehabilitation of our ex-
servicemen. Some hon. Member here
might think that it is a bit too early
to think of that problem at this stage.
I do not agree with that, because 1
really feel that if at this juncture,
when our jawans and servicemen are
fighting for the defence of the country,
when they are laying down their
lives, if we can convince them now
that their welfare ang the welfare
of their families is always uppermost
in our minds, that would be good.
This is the tme when we should
boost up their morale. 1j is time
that we started thinking on these
lines, ang started making schemes for
the rehabilitation of our ex-service-
men.

Shri S. M. Banerjee (Kanpur): Mr.
Deputy-Speaker, Sir, 1 take this
opportunity to pay my heart-felt
homage to those jawans and officers
who laig down their lives in the de-
fence of our motherland. I also con-
gratulate the Defence Ministry offi-
cials, the Ministers and the defence
employees in gencral, on their strenu-
ous work in this emergency and for
making it a success. I know how
the ordnance factories have stepped
up production, Some hon. friends
like Shri Frank Anthony, while
speaking, said that defence production
is in a chaotic state. I way surprised
that a mature Parliamentarian of
such a calibre such as Shri Frank
Anthony, knowing fully well that de-
fence production has gone up not
only during the emergencv but also
after 1956, should say those words.
How could he possibly say those
words? In his opinion defence pro-
duction is in a chaotic state. I do
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not know whether his ming is in a
chaotic state; otherwise, how coulq he
have said so0?

From the report of the Defence
Ministry, I find that the value of pro-
duction in the ordnance factories dur-
ing 1961-62 amounteq to Rs. 41.45
crores as against the target of Rs. 40
crores. It is expected that the value
of production in the ordnance facto-
ries during the year 1962-63 woulg be
substantially more. Speaking subject
to correction, it is about Rs. 60 crores.
I would request my hon, friend Shri
Frank Anthony to visit certain ord-
nance factories. I have seen those
ordnance factories since 1942 when I
was an ordnance worker myvself. I
have serveq in the ordnance factories
upto the year 1955 and I know that
since 1957 the production has gone
up. Instead of congratulating the
ordnance factories’ workers and the
officers of the ordnance factories, the
hon. Member made those remarks;
such remarks are not going to do
any good; they will only qo harm
ang would affect the morale of those
workers who are working there day
and night in the interests of the coun-
try. i

J was not here yesterday. I came
to know that Shri Ranga also said
something, and he was casting a
doubt on the loyalty of the defence
workers. I am the President of the
All-India Defence Employees’ Federa-
tion. I must say with courage and
conviction that the employees in the
defence establishments under the
heroic leadership of Shri S. M. Joshi
reacted immediatelv on 21st October,
1962. They contributed one days’
wages and decided to work 24 hours
‘a day in the larger interests of the
country. If anybody writes the his-
tory of our emergency, of this naked
Chinese aggression—I am sure the
chivalry of the jawans will be writ-
ten in golden letters.  This would
also show the strenuous job done by
the ordnance factory workers. I do
not know how we cotld possiblv
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doubt their loyalty. They are all
loyal and I am happy that in this re-
port it has been mentioned clearly.
Both the federations, the federation
which is under us and the other fede-
ration which is affiliated to the
INTUC, have lent their unconditional
support during this emergency and 1
am happy that a few words have been
mentioned in this report about it.

I must say something about our re-
verses. It is my opinion that the re-
verses in NEFA were not only duc to
our unpreparedness. After all, how
did we face the Chinese invasion in
Ladakh? How is it that the same
jawans and same officers who boldly
counteracted and foiled the attempts
of the Chinese invasion in Chushul
could have failed in NEFA? I think
it ig the generalship that has failed
in NEFA., When an inquiry is going
on, 1 do not know why two Generals
have been allowed to retire peacefully
ang gracefully. I have a feeling that
they should not be allowed to retire.
After all, they were directly respon-
sible. I do not want to divulge any
secret in this House which may be
used by our enemies against us. But
investigations would reveal that one
of the Generals was solely responsi-
ble for this. That is my opinion.

Shri K. C. Sharma: (Sardhana):
When an cnquiry is going on, why
should he says al] this?

Shri S, M. Banerjee: 1 have not
mentioned the name. I say this be-
cause this has affecteq the morale of
the armed forces. Had there been
some mistake committed by an ordi-
nary officer or jawan, he would have
faced court-martial. But this gentle-
‘man has been allowed to go scot-free
and with grace.

This enquiry must be a comprehen-
sive one and I welcome it. Some hon.
Members have demanded an enquiry
into the working of defence produc-
tion units and of the defence indus-
try. I am all for it, but I will only
demand that if this sory of enquiry
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is going to take place, it must take
place for the period from 1952 to 1862,
This should be the period of enquiry,
because I have a feeling that in 1953,
retrenchment took place without
knowing full facts. They simply
thought that when there is no war, no
erdnance factory should work even 8
hours. What happened in 1953 and
again in 1956? 9,000 defence employ-
ees who were trained technical per-
sonnel were retrenched. When we
requested the Defence Ministry, they
said, “We cannot work these ordnance
factories merely in the hope of war”.
At that time, Dr. Mrs. Maitrayee Bose,
who was the President of the Federa-
tion, who is now the President of
INTUC today, my esteemed friend,
Shri S. M. Joshi, myself and other
leaders of the Federation beggeq of
the Defence Ministry not to retrench
these technically trained people. At
that time we were also expecting
something from across our borders.
But we were laughed at and we were
told that we were non-technical peo-
ple. So, this retrenchment was ruth-
lessly carried out. The net result was
there was unpreparedness in the
ordnance factories. So, my request is,
let there be an enquiry from 1952.

About defence production, I congra-
tulate the Defence Ministry for run-
ning the ordnance factories so we]l, I
have a feeling that the EME work-
shop, the station workshop, should
also come under the Controller Gene.
ral of Defence Production. He should
be in overall charge of defence pro-
duction. I hope therc would be per-
fect coordination between the ord-
nance factories. The technical deve-
lopment establishments, the ordnance
depots, the ESD workshop and the
EME workshop must all work in per-
fect coordination. That coordination
only can bring better results in de-
fence production.

I would also add that since the de-
fence employees have assured their
unconditional support to the present
Defence Minister specially Mr, Raghu~
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ramaiah, who is closely known to the
defence employees, I would request
him to consider whether the revival
of the negotiating machinery at is
hour is necessary. After the unfortu-
nate strike of 1960 this machinery
was withdrawn, since then the de-
fence employees have always shown
their unshakable loyalty towards the
nation, I would request that opportu-
nities should be given to ventilate
their grievances through the negotiat-
ing machinery. After assuring him
my unconditional support in al] res-
pects on behalf of the 2,63,000 em-
ployees, I request the new Defence
Minister to consider whether the
negotiating machinery should be
started.

About the reinstatement of some of
the defence employees who were un-
fortunately discharged or removed
from service during the strike or,
even before that, certain flimsy
charges, I would request the hon. De-
fence Minister and the Minister of
Defence Production to kindly consider
whether their services could be utilis-
ed during the emergency. They have
already written to the Defence Minis-
ter. They have given their uncon-
ditional support. They have regret-
ted any action which they took in
the past as a mistake. I request, Sir,
that they should be taken in.

1 have beepn told that the DMRL
organisation iz being shifted from
Ishapur, West Bueugal, to Hyderabad
for expansion purposes. 1 would like
to know what is the utility of it. Why
is this particular organisation, where
research and development is so much
connecteq with the rifle factory and
the stee] factory in Ishapur, being
shifted at this hour, when we do not
want to spend more, from Ishapur to
Hyderabad. If there are valid rea-
sons 1 would welcome them. If this
is simply the brain-wave of some
officer and that is the reason why it
is being shifted, I would reque§t the
hon. Minister to give more considera-
tion to it, to have a proper enquiry
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ang investigation, before this is actu-
ally shifted.

I would welcome the establishment
of new ordnance factories, But I would
like to know from the hon. Minister
what has happened to the special
alloy steel plant which was to be
established in Kanpur. I am not ask-
ing thig from the angle of my electo-
rate. There are four ordnance fac-
tories in Kanpur. I am sure this
plant should be established there be-
cause that will co-ordinate the work
of the steel plant, the small arms fac-
tory and the gpecial alloy steel
factory, and in a way Kanpur can be
a full fledged unit for the manufac-
tg.re of a]] items. Sir, Kanpur is not
situated in a place adjacent to the
border. It is a central place. Even
the Britishers during the last World
War shifteq certain portions of fac-
tories from Ishapur. They were
known as temporary projects Nos. 1,
2, 3 angd so on. That is why tempo-
rary projects were shifteq there.

With these words, Sir, I fully sup-
port the Demands for Grants relating
to the Defence Ministry. It is said
to be a “Victory Budget”, and I am
sure every Member will support it.
Once again, Sir, I give him a no-
strike assurance from the defence em-
ployees, but in return I would re-
quest for 3 negotiating machinery
which I am sure he will gladly give.

Shri Igbal Singh: Mr. Deputy-
Speaker, Sir, first of all, T congratu-
late the defence services, especially
the defence forces of this country
who have given a good account of
themselves in the last winter whether

in NEFA or in Ladakh. There were *

reverses, I admit. But every army
has got reverses. There is no army in
the world which has not got any re-
verses. But we have recovered from
the initia] reverses. Qur people have
recovered their morale and it is now
on the high tone. I think, now under
the leadership of the present Defence
Minister they wil} give a good ac-
cound of themselveg if the situation
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arises. With these words, Sir, I
wholeheartedly support all the De-
mands of this Ministry.

Sir, every army has to fight with
weapons. Much depends on what
type of weapons they have got and
what type of fight they can give. We
have to modernise them now, but my
difficulty is that our whole thinking is
that of the second world war, though
much has taken place since then in
the type of weapons, their strategic
and technica] values ang in other as-
pects. Now we have to consider what
type of weapons we should have. Are
we thinking about it?

As we have gseen, it took about
seven years to decide on automatic
rifles. 1 think it was in 1954 that 1
took up this matter, but then I was
told that it cannot be decided in the
middle of the stream. Now, unfortu-
nately, they had to change it suddenly
and in the middle of the crisis. That
is why I say that the present situa-
tion requires modernisation of wea-
pons. We should have better type of
automatic weapons. We should not
think in the atmosphere of the second
world war. We must gel or produce
better quality weapons, with .improv-
ed striking power and velocity, In
that context, we have also to look
into the question what type of enen.ly
we arc fighting. what is the terrain

and so on.

We find that in this House some
hon. Members are placing emphasis
on China while others in Pakistan.
I feel that the right policy would be
to place the correct emphasis on both.
I fee] that both are not good neigh-
bours, so far as we are concerned,
though nobody can say who will ma}(e
trouble first. Now China and Pﬂkl‘i-
tan want to have a trap so that India
may fall into it. So they have come
to some sort of agreement. Also, an
atmosphere is being created that
China is making too much preparation

on her border with India. The result
ig that army concentrations are
from one

switched over or shifted
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border to another with the effect that
there is a little gap on one side. Of
course, I do not say that our Defence
Minister, or the officers responsible
for military movement etc. are not
aware of the position. I only say that
we have to put the proper emphasis
on both, and not on one at the ex-
pense of the other.

So far ag Pakistan is  concerned,
though 1 wish that we could have
good relations with them, the man-
ner in which Pakistan leadership is
behaving we canont place much trust
on them. That is why I say that our
strategy and weapons should be a co-
ordinate of both the positions, in
stead of putting emphasis blindly on
one border. The type of weapons that
we must have if we have 3 war with
Pakistan would be different from the
type of weapons that we must have
for waging a war with China. So also,
the tactics and strategy would be
different.

Then, the fundamental thing is that
our personnel should have light
equipment. They should be enabled
to walk lightly and much faster. That
must be the first criterion while selec-
ting weapons.

As far as the armed forces are con-
cerned, the jawans are the backbone
of our army. Almost everythhing de-
pends on what type of jawans we
have. Of course, it is a fact that we
have got the best material in the
world, so far as jawang are concerned.
But we have to train them better if
they are to give a good account of
themselves. Also, there are certain
difficulties. If we make a comparison
of what the jawans get in return for
the arduous task which they have
taken upon themselves, we will find
that they are very poorly paid. Is it
not just and proper that there should
be improvement in their conditions of
service during war time? But what
we find is that there is no improve-
ment in their condition even during
the war. They do not even get proper
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icrements. Suppose, that is the posi-
tion of other Governments on the
civil side, what would be the posi-
tion?

Then I come to the most highly ex-
perienced people of the Indian army,
that is, the JCOs. But they are the
most neglected lot in the army. I
would say this way. Take the case of
Subedar or Major. There are only
three increments in his whole life. So
also is the case with Jamadar. At
least one thing we can do and that is
that of the officers which we are
going to take in the expansion of the
new army, 50 per cent of them should
come from the JCOs. It would be a
good thing. They are most experienced
and they have given a good account of
themselves. Practically nobody can
deny what type of leadership they
have what type of fighting capabilities
they have and what type of people
they are. There can be no denial and
there can be no dispute about it. The
only dispute Is this that they are no¢
given a proper share. Their difficul-
ties should be appreciated. 1 hope the
present dynamic Defence  Minister
would see that their difficulties are
appreciated and whatever the difficul-
ties they have got will be removed
At least 50 per cent of the JCOs should
be made officers in the expansion of
the new army.

17 hrs.

Then, I come to the question of
giving facilities. At least, there
should not be any difference between
one and the other. When we give any
tacility, we should not say that this
should be given to above colonels and
not below colonels. There should be no
such difference. The army is a sensi-
tive organisation. @We cannot ignore
it. It may apply to some other de-
partments, but it should not apply to
the army. Whatever facilities are
given to the army, they should be
given on the composite basis. It is not
just a creation of a difference bet-
ween the one and the other. It is the
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unity of the army that counts much.
What type of leadership we have will
depend on it.

Then, we should have more endur-
ance iests because if the leadership,
the officers cannot endure the climatic
conditions, cannot endure the diffi-
culties, cannot give the leadership
which js required of them at the time
of crisis, then there can be no victory.
There can be no victory if the officers
cannot give a good type of leader-
ship. It is an admitted fact. What had
Hitler gaid? I do not subscribe to his
views, but still he has said good
things. I would quote one thing:

“A pre-requisite of victory,
however, is that the leadership
must set an example of fanatical
unity from above. There would be
no failureg if the leadership must
set an example of financial unity
from above. There would be no
failure if the leaders always had
the courage of the riflemen....”

Without the courage of the rifiemen,
there will be no victory.

An Hon. Member: But he failed
very badly.

shri Igbal Singh: He failed. But
still these are the principles. If we try
to apply them, we can gain something.
There can be no victory if qur leaders,
our officers, have no courage of the
riflemen. Still he may fail that is
another thing. It was more the pro-
duction of the American machinery
that was responsible for  hig failure
and also the machinery of the Ger-
mans.

I have to say one or two things
more. I come from an area from
where practically, I think, the highest
number of recruits were taken in the
Indian army. At the time of the re-
cent recruitment, people have been
rejected on filmsy grounds, that a
particular candidate has got a wax in
his ear and so on. This matter was
taken up with the Citizens Civil De-

111(Ai) LSD—S8.
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fence Council and also with the local
military people. I wanted to mention
this. Ferozepur district has practi-
cally given the maximum amount to
the National Defence Fund. We pro-
pose to give the maximum pumber of
recruits. We will do a little bit for our
country, whatever is required of us.

The State of Punjab has given some
facilities to the army men, to the offi-
cers and the jawans and their fami-
lies. I hope the present Defence Min-
ister would be persuasive enough to
ask other States to follow what Pun-
jab has done. What ig given by one
State may be given by the other
States also. It is not a good thing. I
think Punjab has given a good lead.

17.05 hrs.

[MR. SPEAKER in the Chair]

It is a good thing that they have done
their duty. Why should the other
States fail? The other States should
also follow suit. Whatever facilities
are given by Punjab to their officers
and men should be given by the other
States also. We people in the Punjab
are highly thankful to the valuable
help given by Rajasthan and Madhya
Pradesh. They have given 1 lakh
acres in Rajasthan and 1 lakh acres in
Madhya Pradesh for the soldiers and
other persons who are injured or dis-
abled in the fighting. I think the gther
States should also follow. There are
many States which have got a lot of
lands. They should give not only to
the people from Punjab, but to any-
.body who is servig in the Defence
forces.

One last point. About six new fac-
tories are going to be established. T
fear none will be in the Punjab. This
is a most proper demand of the Pun-
jab people. I think the present De-
fence Minister will consider that
there should be at least one factory in
the Punjab so that, we can also say
that we have encouragement.
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Mr. Speaker: The hon. Member
should conclude. I am very hard up
for time,

Shri Igbal Singh: Whatever we
have done and we are doing, the pre-
sent Defence Minister, the Chiefs of
Staff and others have seen. I have met
most of the people in my constitu-
ency. Those who are on the border
say, if the situation ariess, you can
see that we are much more battle-
worthy. We hope we will be much
more battle-worthy.

Mr. Speaker: Shri K. C. Sharma:
I will request hon. Members to con-
fine their remarks to 10 minutes.

Shri K. C. Sharma: Mr. Speaker, it
is a sad day that we have to talk
about a war between two great coun-
tries which in 1963 ought to have been
great friends and should have gpened
an era of prosperity, freedom and
peace for a large arca or rather this
Asiatic continent. Anyhow, we have
to proceed to the characteristics of the
modern war.

In this connection, I may point out
that after Nepoleon, boldness, strategy
and loyalty of the soldier in 3 flash
genuine can defeat a nation in a single
blow. Enregy and mobility is the cri-
terion. Strategy, boldness and lead-
ership counts in modern war much
more than it ever counted from
Caesar to Napoleon.

The second point is, defeat in a gin-
gle battle is not the criterion or an
indication of what the final result will
be. What happened in Russia in
1812 and 1941? Two of the greatest
geniuses the world ever produced in
the matter of war were the leaders
who led the massive attack against
Russia. The question was, in a vast
country, it is the unity, sentiment,
patriotism and loyalty and morale of
the people that counts much more
than the weapons and bravery of the
soldiers. A determined people in the
heart of country are invincible.
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The third thing is, in Sweden and
Prussia, when war came, military
strength was increased six-fold. In
times of stress and strain of war, you
can safely count upon the people to
gather round you. Six-fold is the
example that the people have shown.
People have come to help their coun-
try in times of crisis if the leadership
commands the confidence and loyalty.
I beg to submit that in the last war
10 per cent of the population was en-
gaged in the war activities, in indus-
try and working for the soldiers on
the front. So, if war comes, we have
to recruit large masses of the people
to meet the Chinese menace.

Now, there are two things to rem-
ember. Firstly, I say that a modern
war is a crisis of history. Secondly, 1
would say that China with 700 million
people with a charismatic leadership
and a society which has been brought
about in a modern shape looks on the
world with confidence and  with
courage and is aggressive. There is
no doubt that the Chinese people from
1911 to 1949 have been in war are
fanatic. To them it is said ‘These
Indian States beyond the Himalayas
were States of China; they were the
domain of the people. Nehru callg you
slaves; I shall make you the victors.
Cross the Himalayas, and occupy those
States, and they would be your land'.
This is what is said to the Chinese sol-
dier, particularly the Tibetans, and
that is the reason why wave after
wave has come down across the
Himalayas.

Anyhow, we are facing them with
united efforts, under a great leader-
ship and with a determined people
and with large resources. Yet, I beg
to submit that a major war is such
that only an economically matured
country can sustain jt. Neither China
nor India are what may be called
economically matured countries. I
think that under these conditions, a
major war between India and China
is not a likely  possibility. There
might be trouble here and there, and
there might be incursions, but a major
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modern war is an impossibility  for
China to wage on the overland of the
Indian sub-continent. I am support-
ed by Hartmann who says that des-
pite the advance of modern techno-
logy, certain wars are not feasible.
For instance, the Americans could not
fight in Korea and could not advance
on the mainland of China. Russia can
not go and fight the American on
their land, nor can Britain fight in
Tibet. In the same way, I am  sure
that China cannot fight in the over-
land on the sub-continent of India. It
is an impossibility. They cannot suc-
ceed in the land. If they still take to
war, it is due to immaturity of leader-
ship and it is foolhardiness.

Now, the question arises as to what
can happen. We saw what happened
in Korea. In July, 1951, the Chinese
came for peace talks with the United
Nations. For two months there was
no war. Then, after preparing, they

again attacked. Again, on October,
1925, they again sat, and for 19
months, they went on  negotiating.

About what was going on during the
negotiations, I may read out what an
American General said. He said:

“It was also one of the deadliest
wars of American history of citi-
zen soldiers. Action during the
19 months of stalemate consisted
chiefly of desperate encounters in
the darkness of no-man’s-land.
Americans  whose grandsires
fought Indians were up against
the same tactics of concealment,
stealth and letha] surprise.”.

As regards the losses in the Korean
war, he has stated:

“The losses in the Korean war
were one million Chines killed
and wounded; Americans; 30,306.

Now, I may quote Clausewitz, who
says:

“There is no human activity that
stands in such constant and uni-
versal contact with chance as
does war.”.

CHAITRA 16, 1885 (SAKA)

for Grants 8340

What war means with China,
‘chance and gamble’ fail to express.

My respectful submission  with
regard to this is that this cry of
‘shame’ and ‘humiliation’ about the
reverses in NEFA has no meaning.
It is what is called taking a childish
view of life. In a modern war, one
battle decides nothing. Another as-
pect of the question is that not even
a Napolean could withstand the
Chinese massive attack on the heights
of the Himalayas. In war, mountain
defence is an impossible proposition.
Here is what Clausewitz says on the

point:

“A general who gets himself
into disaster in an extended
mountain position deserves to bc
court-martialed”,

Neither in the Austrian succession nor
in French revolution has any Euro-
pean General been successful in de-
fending his country to victory in the
mountains. It is an impossible pro-
position for the simple reason that
you cannot maintain the supply. You
cannot see the opponents, where they
are hiding. You cannot have mili-
tary formations,

Another point is this. A Genqal
has only one great quality, that 1s,
boldness. This is the ‘gold’ in a
General, in the leader of an army.
This mettle is displayed only is un-
dulated broken land. In mountains,
the individual soldier is left to his
resources and the General has very

little say.
Mr. Speaker: His time is up.

Shri K. C. Sharma: May I have
two minutes more?

Mr. Speaker: He can have one

minute.

Shri K. C. Sharma: One more im-
portant point. 1 have to make. We
have to prepare ourselves. That we
could not prepare ourselves is not a
discredit to the country because no
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[Shri K. C. Sharma]

country in the world, against which
aggression took place, has ever been
found to be well-prepared for the
war. Two great wars have shown it.
The only thing is that you mobilise
your cconomic resources, develop the
strength of the country and keep up
the morale of the people.

I beg to submit that so far as the
Defence Ministry is concerned—I
have been in quite close contact with
it—the former Defcnce Minister crea-
ted the modern Indian Army. He
raised the morale of the forces and it
is in good shape, he was the father
©of the 'soldier and friend of the offi-
cers. I pay my humble tribute to
Shri Krishna Menon.

Mr. Speaker: Dr. M. S. Aney: I
hope no Member would ask me to
give him more than ten minutes,

Dr. M. S. Aney: When the time is
up, I shall sit down.

I begin my speech with congratu-
lations to Government on the res-
ponse they havk made to public bpi-
nion by making a change in the Min-
ister of Defence. Public opi-
nion against the Minister was there
for one reason or another and was
being expressed for a long time in
various ways. But I am glad that
when the proper time came, Govern-
ment took the bold step and brought
about the necessary change. Another
matter for congratulation is that a
young, energetic public man with a
good record of public service to his
credit and a still better record of good
administration in a big State was
brought in to fill up that place. I
hope this transfusion of ncw blood
into the body-politic of the Defence
Ministry, which had become anaemic
and unhealthy on account of long
negligence of those who were in
charge for a long time, will be of
great use and we shall find that the
new Defence Minister will be able to
activise the machine and make it
properly prepared for the great res-
ponsibility it has to discharge, to fight
the enemy and to drive him out of
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the country beyond the borders of
India within a reasonable time,

The first thing the Government of
India has to consider when it fights
against China, or for the matter of
that agoinst any enemy at all, is the
exact nature of the preparation of
the enemy himself. My hon. friend
Shri Raghunath Singh yesterday gave
some valuabie information. 1 am
sure the Government of India must
also have that information about the
strength of the three wings of the
defence forces of China. From the
statement he has made it looks as if
it is a very mighty military machine
against which we have to carry on
a fight. Knowing that it should be
the duty of the Government of India
to see that within a reasonable time
our army and our defence are so
placed as to be able to combat with
them successfully and ., drive them
out from the territory which they
have been in possession of illegally
and forcibly for a long time.

This preparation is likely to take
some time mnaturally. The Govern-
ment of India has to consider this
question from two points of view, the
short-term and the long-term points
of view. For a nation to be perfec-
tly prepared according to modern
standards might take a long time, and
I am sure when we hear the views of
Members here, it is the longer period
that is, generally under their con-
templation. But we must also be
prepared to face an invasion that
may be made by China within a short
time, without giving notice to us.
The news that has bcen coming out
recently indicates that the Chinese
forces are being mobilised somewhere
in “Tibet adjacent to the border line
between China and India. If that is
so, we do not know when they will
think of making a move, or launching
a second invasion of India. If we are
not found prepared to face the enemy
at that time pnd allow him to have
an easy walk-over as he had in the
first invasion, it would mean a great
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disastor. I want the Government of
India, and particularly the Defence
Minister, to envisage this contingen-
cy and be prepared to see that we
have got at least some friends to rely
upon to give us the necessary help, to
come to our rescue if such a contin-
gency takes place. Probably the
Government is taking precautions in
that connection. I am not anxious
that they should disclose the informa-
tion now, but my point is this, that
we must keep our relations with
foreign friendly countries in such a
way as to be able to persuade them
to come to our help with the neces-
sary weapons and the necessary train-
ers also for coaching our men to
carry on the war in the borders.
That is a necessity. Besides the grand
effort they might be making by way
of long-term preparation, short-term
preparation also must be taken into
consideration,

There are two questions. The first
is: what is the period we shall take
for our preparation? The second is:
if such a contingency takes place, what
is the remedy which we have got.
These two questions must be present
always before the Defence Ministry,
and they should try to see that jn the
event of a second invasion, whether
it be after three months or three
years, we are not found wanting. The
enemy should not have an easy walk-
over, but they shou'd learn that they
have to face an army which is pre-
pared to obstruct them at every point,
to fight them for every inch. If the
preparations is like that, I am
sure the whole country will back
them. One of the good results of the
changes that had been brought about
in the Government of India is the
Budget itself. The change in the
Ministry as well as the nature of the
present Budget have given  ample
proof to the people that the Govern-
ment of India is not idle but is in
right earnest to prepare the nation
for the sake of war.

As T have to finish in ten minutes,
I shall touch only the last point. The
amount that has been provided in
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excess of the Revised Estimates for
1962-63 for defence services, effec-
tive, under demand No. 9 for capital
outlay under demand No, 15 and ‘or
expenditure on emergency measures
represent a total figure of Rs. 371-11
crores. For demand No. 9, they pro-
vide Rs. 265,29,31,000 and for demand
No. 15 they provide Rs. 105,82,63,000.
It is a big amount. But I want to
tell my colleagues here frankly that
though this is a big amount, it is only
a small fraction of the total that we
shall have to provide ultimately to
prepare the country fully according
to the modern conception of war.
You may take it as the first instal-
ment that we are making towards
that expenditure which we shall have
ultimately to bear. We must Nso re-
member that unless we make a
supreme effort, it is not possible for
the nation to prepare itself thorough-
ly so as to maintain the prestige
and preserve the integrity.

It is not a matter of disgrace; one
need not feel ashamed if one has to
require assistance of other countries.
Take the history of the two world
wars. Even big nations like the
United Kingdom and France had to
rely upon the assistance of other coun-
tries and it is only when they came
to their assistance, that war could be
fought successfully.

One sentence and I shall finish. We
shall have to gct assistance from
wherever we can. I do think that the
new Minister in charge of Defence
will not be doctrinaire and will not
seek to serve a particular ideology
but look to the practical point of
view, Maharashtrivan has a reputa-
tion for being more practical than
idealistic. If we do that, we shall
not only preserve our integrity of our
national territory but also the prestige
of a great nation, the oldest culturcd
people of this plannt

Mr. Speaker: Shri Sheo Narain.
Each Member who is called will con-
clude when the second bell rings
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=t fira wieaw : weae wRRy, ¥
"t T2 AT § 5o feda
€} feaigy ax g8 dI9T FT HIGL TTH
fear 31

qraaT, § A F A€ A A E
# g7 ¥ wg "o U fewa fafrex
| WIgT FY qOTE ] g § WK F;wE
w3 g f foaey ad oo se gree A
aqrs T §, 9T I AW FAT FIH T/A
&0 1 & foamafaal ¥ ¥ Al §
# Aremardy § 1| & ot qAATn @A
g f5 g7 ST g § S o s &
| gL ¥ A § wre # Qfeat
& &1 FT FFA F qEEA A 99 Qo
& A9y FEAT ARATE ¢

TR T A TG WA HE AT
AT FIT Foa § AT TE JgH

uTs =Y T & Ay § i ag S
WIS agt 8T g at ag fawk &Y
T, A AN AT FLH AT 1 T
froramardy # I/ F &, TR TG &
O W 33 § 1 AT & g FY a=a
AT AEE g fF e " wwew §
TE GI% FT A9 7Y & )

One of the best Ministers of Hindu-
stan has taken charge of defence today.
1 pray to him. I am glad Shri Nath
Par is here. I am sure he will listen
to me. We have the best Defence
Minister. I will give him an assu-
rance. We will see China and others;
we will see Pakistan.

SFAT g9 AT & g S fF
qffe™ 1 [ qHAT § | FIEHKR
IO PR e, Foi & g v
fafrees Fweik T 1 & AU ]
q @ § | & wow feder fafree &
wgAT Wrgar g R g a=ar q=a
WIT F F] ¥ FeUT (A7 FC AT F
fad darc @ ¥fF T T A A

APRIL 6, 1963

for Grants 8346

2fgd | wT N g oEdr @ A}
&1 AT 7S FR A ¢ &) T9 g T
e fear s 1 Efaw & s, gTR
& ® oma, W ww FRgfadwe
T & 99 |

‘oo w0 ey =T,
| e, &, fa s ey

T W TS AT g, 9 F 9 o
| § SR 3w & a9 € | W A 3w AT
fazamy &, dfeq Ags ¥ m T famamar &1
gy FW 39 & €9 Y ) g ¥ dfeq o
TFE T €, qET T T AGAT €W A 2@ |
Igt IR (YIS T T ST q9TS
& afea st ¥ gur arew fafaeT st
aga SasE feaw g, o fr 5 aw
Fagg e AR aw FF & 1 g

" wrew fafaees & sgwen Far e ogw A

TR &Y, IR TS Y qEe 1,
afew oy a fear | &€ aw@ wE
T A AT FE A€ A F, T T
a1 s F A sE FT AT A |
;N AT TTF FQ & 99 F FW Qfey |
greft ot = ST & Wi g9 90 9
& TEA & WA A | HS gHIR T
o T fedew fafaeeT @, & T
g fr gma wew oW &, f adi 4
@Y ¥ F@ fwodws W E
g IR o BE BRI A A
FE), TEE F) G TE), €F 7 5T A
w1 qW@r 1 A WTER Wi HX Fafan
W ¥ oo ) & wow fafmex @
oOT T § fF 30 AT fewg grew
F AW IR R E, T ST F g qE,
WA TH AT Kl WTEREEAT g |

fow feq gwme fegrg fufereT &
arr feam, faeeti & & gz § & w9z
q7 & GFGT A YL BOMY ¥o F Gw)
A WL EW F) qEE ) AT TG TIARAT
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f 97 ¥ faoen MR A ot 71 forzam
g | o Fgt 9x fafaeex wres A =
g ar faeel TET AN o T .
TEX ¥Q FATR To 37 F 1T T |
o g feder fafaeet & drg ardr
W R0 W AERT & A T g
¥ gfcem g, oma gfewa & & ot )
R E ag aw ¥ fedrw w2 § T g
T # g w uaaw A
al W a1 g7 M e | gEl g g
g & frommar) 4 g, sy
g

& Fgar g g f& oam w=y
w5 frer @ gfwr & 73 wfoed
FEIT FLN ERUF A AW H A FG
g 39 ) fawar ), Afew agre #1 7
¥ W gER A €lo o mwi A
Fgr a1 fF Agra # gk st ¥ Nt
F g g kg @ oA oA g
SET7 AHT F AT T, 9T X ¥ OF OF
3w e =t # oA, oS
F gT WA AW, q@ TG TG am)
qg VI T T gHTR 2T FT
HTe o W FAT R, FA AT AT
T T T A § A S QT )
fegeara wm &, ag FAWIK 78 2

I gAY ATIIETEANE F) qrferEn
€ 97 o &Y ) WA g8 ¥ gd
weg afeqr N NS ) @1 W ST
TN D TEE A TF I NS
FTREI A ITING 9T ® &
T FW IT F G @ &1 gAR
AT A R A fFam g a0 &
g st 39 agt Fe a8 i )
sy fax @7 T gumk g AT @,
fo & ga o< gwen feam @) @
feryer gfat § smar 1 s @ @
g & &t gt § A w1 faarw
Fom ? ifewa &1 N g A W
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21 fezwrs v o) war @, few 9w as
g FF A ar S fr o ¥ o
gfaar & @y w@ar g afe w1 7§
I 9 UF T UF A qOF, 0T 9%
TEIET FHT F AT § A AT 0T HT
fre 9@ & ge w3y @ ar @ faa
arg ?

“fazare wegTaR”

faare aX gfai fe g &1 W g9
AFT |9 F A § W F9 A7 F1 NS
¥ g «ifw I a1 5 § w19 &1 A
7 E AN F1 oTEE T AW g
WART & #7 AW §?

wrea #y fafeed aga a8,
ZaTX qT St wfeeR § 9 agd gEra
§ag e A &) TR AT TR T
wnw W g &) Afew oww ¥ A
gifwr qrEt ek #/1 "T & 39T
g1 § FF WA FoATAT ¥ graw
2\ Y WATT § IH FT AT GW G @
ary | fafworm dwx ¥ oA @
FIT FET 4T O a8 4R AT ¥ faarh
% @ o1, AfEA o wEQET F o
F1 gfierr S ¥ gamAn W A 9w A
Fz1 fF s sfady STt g W|r
@ AdET are feFemT 3 [ WY
fafaam #9433 99 F1 F@mw & faam
7 ¥ 77 5 & @ & JaT g, g
gt s ma & N oawT g afe
g fafaaw $ax faer, Anfaaa fae,
fezart et | gw g wad A& w
ey §1 g X R W gur A
Faa REAR AN WA W FGE
gw ¥ gae g fan, Afew v F g
g F ww afE g F E)

zar Fwgfae faal & ot 39
3 & s & fF 7 99 9 W A

%% | I Tga g=e IR faar §
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[+ farg Areraw)

afF wR ok Fgfee a@f & @
QY 9 A9 FX q1 g0 gWET {6 F W
& ifaas § | Nhes G aet T E,
#fsa & o7 ¥ F51 RO E fFea
facrmmare ) ata @Y e w3
7g AT fafae & o & waev R E,
#fFa § 97 # Fooeen v T et
Gt AT 7 w3 fore ¥ gak e oy Aoy
w1 F@ 9T IT wY JREEAT FL)

& ag 9% 78 FEe AR fF g
o AR wfews 1 o fawad
I & foF A o= qrer avett a1 S
|1 e 934 A &, 99 F fod waa
ST FIA F) owrawawar § fow ®
EATR SETT YR gHA o F W W
¥ 7R OET @ ST F FeA & @
il

EATR 09 USR AR TTEd &1 517
St gt A8 & | FE T o Fg FAT
I9 § & oran €Y =wmzan § AfeAgw
e A FgAr =gy fora ¥ &1 W=
& 1AW FT FoA Y W] S J]J =R
W QT AT AG T

Igi I X UF fram w19 FT @
§, 5 % uoigl FW A @IS fF &
freat & § | Afew 97 & I O
YFET F I & | WA FT Y fafaed
G femede & 99 #t gw feure-
¥z 1 2fadqq ¥ aver g @ anfey
TS TR 3T T AT qGAT & | ATST Y
Aerara § a8 gl W W W@ §
Ffea oY gOR o € 99 &1 97 A
warl F fa 9X gra @A 99 |
uTq & T TATH FY TG AT ATIEA
fafaer & oo ot @9 fFew & @€
& | 1t wrEo TFe To FT frmTer gAY
TR WI9T §, TV % a9 37 fagrw

APRIL 6, 1963

for Grants 8350

NI F A R eT ¥ WY A
AT 1 WIS W O g § aied Y
qraAFAT |

wro fafaed sfeed ot § e
T A ¥ T A w1 f5 q@ i
& wprla § 5 9 & ¥ gege wve
Y <@ forq & 1207 g1 A wow oAl
NFmHE iwmIN A ow
T g T F A W =1 @4 w
‘o @ AR gEY ) gd Ee §
TREFTFA AN QUL | 7 ¥
feda fafer T ol v f5 ao
feda & #11 F fodr T gt e o=l
FY Y & a1 q@ FOT et o & fa-
G & S | gH ag fareraa faefy
£ % o g A= B Ay Foen srvaw
¥ 18 T e g fe o Fa faer
T A § 9 W FA 1 G § b
fE o @t gw 1 qweE st wfgy,
qgerar il fag ¥ s ww 9w
Frz7w E f q@ ow == o @1 7 5
W | W9 99 ¥ $9 gIarsd, 95w
FETER A 9F F1 A ag o
IR WA 3T g1 oA w1 fefaere
& ¥ = 1 F Y o ag R owaAR |
A9 F WX WF § IEF T
g

T AR F AT F T AEA
FugT FAT E |

whri Ssjersm (Krishnagiri):  Mr.
Speaicer, Sir, I join the hon. Mem-
bers of this House in congratulating
the armed forces on the commendabie
jobs they have performed during the
time of the Chincse aggression. The
policy of peace enunciated by this
House has been fully carried out by
our armed forces whenever ttey were
sent abroad and they have proved
themselves to be the best ambassaders
of this country to the other mations of
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the world. I am sure the security of
this country is safe in their hands.

We have two frontiers. One is sea
and the other is land. On thig sea, the
life-lines of India are concentrated.
If India can control the sea, I mean
the Indian Ocean and keep it as her
own I think the security of the
country in these three directions is
safe. How is the sea frontier safe-
‘guareded? 1 am not an expert in it.
But commonsense shows that we have
to strengthen our navy. According to
the report of the Defence Ministry,
they are developing Bombay very
well. There are so many ports in the
south also, from Vishakhapatnam to
Mangalore. So many ports nave not
yet been developed so far. Even in
the Naval Dockyard Expansion scheme
no progress is being made in ports
like Madras, Tuticorin, Nagapatnam,
Pondicherry and Mangalore. These
are al] good harbours and naval bases
are there. So I plead that the naval
establishment there shouid ke further
increased, because by naval expansion
you strengthen in a way our merc-
hant navy also.

So far as our merchant navy is con-
cerned, we are entirely dependent.
Today, whatever purchases we make
they are all obsolete ships. Every
time we have to look o the west
Therefore, 1 plead that the naval
wing of the army should be further
strengthened. The proposed project
in Ennore near Madras for the manu-
facture of marine and industrial diesel
engines is still under consideration. I
request the Defence Minister tn quic-
ken the process and ggart the indus-
try as soon as possible.

Sir, it may be true that we had cer-
tain sctbacks in our recent effort to
meet the Chinese aggression. We
should learn a lesson. It js certain
that we will have to strengthen our
defence arrangements, step up pro-
duction of military equipment, moder-
nige the army and take such action
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which a modern war may require. This
preparation has both short-lterm and
long-term aspects and have to be
planned accordingly. Modern war is
fought mainly by machines; it 1s not
the physical strength of the army, its
numerical strength, but it 15 the mac-
hines which mainly do the job The
military strength of a country is
judged in the present day world, not
by the standing army, but by num-
ber of aircraft, tanks, automatic wea-
pons and al]l other equipment which
science has been able to develop so
far for war. The production of sll
types of strategic goods will require
large capital outlay. In accelerating
the process of economic growth ziso it
is necessary to set up capital in‘ensive
industries. It is true that almost any
defence industry can be put to the
production of consumption or capital
goods. A tank factory may be utilis-
ed for the production of tractor, trucks
and souie ollier machineg which the
country may need for its civil nceds.
So I want the Defence Minister to ex-
tend the defence production -ore and
more so that a stage is reached when
we will not have to depend on any
external source for any of our require-
ments vital to the security and defence
of our country.

Then I come to the important ques-
tion of amenities for army personnel.
The armed personne] are guarding the
borders at heights ranging from 14,000
to 15,000 feet. I hope all the {facili-
ties are being provided for them in
these desolate areas. When they are
engaged in their work they must not
have any worries. In the matter of
civil administration of canlonmeants,
efforts should be made to improve it
without interfering with the work of
the army as such.

Sir, I come to the other point. Now
you have opened sainik schools in
various places. Surely, in these
schools that have come up, the idea
is to train boys for the army who are
keen on entering the army. This, the
NCC and other training which is im-
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parted in public schools and various
other schools will certainly infuse in
our children, the army life and disci-
pline.

I wish that the Government must
come forward to open more Sainik
Schools. In this connection, I would
plead that the tuition feeg which are
prescribed for the Sainik schools
should be reduced drastically, I know
that a number of scholarships and so
on are provided for children of poor
families in these Sainik schools, but
the general scale of fees and so on is
extraordinarily high. If Samnik type
of training can also be imparied in the
public schools, they should also be
roped in so that they also give this
kind of Sainik training. In this con-
nection I also like to suggest that
military science must be introduced in
all the universities.

Then I would like to come to an-
other subject. The imposition of
Hindi on servicemen is causing ser-
ious  heart-burn. Promotions are
withheld if they do not pass in the
three basic examinations in Hindi.
This runs contrary to the assurances
given by our President and the
Prime Minister, It has come to my
notice that many non-Hindi speaking
people have been handicapped because
of this langauge issue in the army.
Member

Mr. Speaker: The hon.

should conclude.

Shri Rajaram: Sir, I am the only

speaker from my group.

Mr, Speaker: He may be the only
speaker, but I cannot give him more
than ten minutes at this moment.

Shri Rajaram: I have not taken

ten minutes yet,

Mr. Speaker: He can have two

_more minutes.

Shri Rajaram: Thank you.
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Considering the importance of de-
fence, Hindi is a minor affair. So, I
would request the Defence Minister
not to impose Hindi in 5 compulsory
way in the army. I also request him
to see that Hindi is not put as a
hindrance, so far ag promotion in the
army is concerned.

Sir, on one side the Chinese have
heavy concentration of iroops along
the Himalayan border. Their army is
busy in extending and improving its
network of roads in Tibet. On the
other side, they are releasing 3,213
Indian prisoners of war. Who can
guess what the dragon will do next?
Anyhow, we must not be complacent
in our defence preparation.

As far as our party, that is, DMK,
is concerned, we are one with the view
that the national emergency should
continue as long as it is necessary;
that is, until we have made up the
leeway in our defence requirements
and are confident of flinging back any
military trespass into our territories.
While supporting the continuance of
emergency, we insist that it must not
be used for the development or fur-
thering the interests of the ruling
party. We also insist that Govern-
ment should set an example in guste-
rity, economy and intensification of
effort. We wish that the Government
should demonstrate its earnestness to
the people by putting down corrup-
tion with a heavy hand, because cor-
ruotion is an incubus that can under-
mine tne morale of {ne nation ana
thus affect the national emergency and

defence effort..

Shri Gajraj Singh Rao (Gurgaon):
Mr. Speaker, I thank you very much
for giving me this opportunity to
speak. I will first say that this is not
such a basic thing on which there
should be so much discussion because
here it is not a question of our being
the aggressor against any other coun-
try. In that contingency, of course,
the question of policy should be gone
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into as to with which nations we
should combine, with which countries
we should have alliance for the ag-
gression and so on. Hers it is ¢nly
a question of defending the countiry
against the aggressor and preparing
for it by a defence budget. Since it is
a question of defending the country,
there could not be any limit set for the
budget. If necessary, amounts ear-
marked for other departments should
be diverted to defence ond the whole
of the energy of the nation should be
channelled in that direction. I am
sure, there is no difference of opinion
between ihe parties, so far as this
object is concerned.

Secondly, while we are secking help
from friendly countries for this pur-
pose, our ultimate object is to be self-
sufficient at the shortest possible time.
With that aim of the Government also
there can be no objection to any-
body.

Now, Sir, of course the other par-
ties, even our partymen, can insist
that there should be proper imple-
mentation, proper spending of money
without wasting anything. That can
be the criterion. There has been the
criticism that the budget is too heavy
and that is self-contradictory as they
say, “We want sop much sea-line, so
much Himalayan-line, so many sub-
marines angd aircraft and all that”.
Still they say it is an extravagant bud-
get. How can they reconcile it? I do
not know. I would again submit, in
my view, that this money, taking the
Emergency into account, taking the
Chinese aggression into account of
which too much has been talked
about, is not even sufficient. It should
be more. It is not a normal budget
that everything should be said about
it. Thig is an emergency budget. And,
of course, it should be properly spen't,
spent for the purposes for which it is
meant. We shall get help from any
country available.

‘et g fr e @ O
W™ Q@ g A g
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Today we are raking up old things.

49,
T e e s
That js the saying. By raking up the
old things, we cannot be anywhere.

I would then submit that the poor
kisans and the middleclass people have
come out with their fulj help? But
what about the private sector, big in-
dustrialists anq big capitalists? Have
they come out with their full help? I
would say that the country would
have risen much higher if they had
come out. Begger is no chooser. We
bave to beg even small things, boots,
stockings, trucks and thousands other
things. Can’t our industries come out
and help us in the emergency? Our
friends who support them day in and
day out say that this is national emer-
gency. They should bescech them by
saying that this is national emergency
and that they should come out and
help us, help the nation. This is a
national cause, not anybody else’s,

I would most respectfully submit
that with the best of intentions there
may have been criticisms. But may I
know does this criticism help the
nation? If in other countries these
speeches are read, that China is so and
s0 and We are absolutely nothing, we
are nowhere and all that, would they
carry any impression? What impres-
sion would they carry? I leave it tu
the House to think.

One thing more 1 want to say and
that is that the negative aspect has
been too much stressed in this House,
that we are very very inferior, we are
absolutely nothing, that Chinese are
much bigger than the Himalaya and
everything. I would only read one or
two lines from the oress renorts.
This is from the Tribune,

“We will have tea in Chushul

on October 24”.

Then, further:

“This dream of the Chines was
shattered by the heroism and



8357 Demands

[Shri Gajraj Singh Rao]

bravery of Indian troops wno
fought almost to the last man at
Rezand La and Gurung Hill! near
Chusul....”

Angq also:

“Except SIX Oor seven men, &
company of Ahirs perished at Re-
zang La, but not before inflicting
heavy casualties on the invaders.”

There were 800 to 900 casualties on
the 18th December. And the foreign
press reports also you can see. What
deeds of heroism and that too bv a
smal] number of men were perform-
ed? No mention of that. We said,
we lost in such numbers. I can assure
you—I have association with military
people for the last 35 years—that our
soldierg are second to none ang pro-
perly equ.pped, with the nation’s good-
wi]] and the goodwill of al] parties, we
can fight. This negative aspect, this
negative approach should be given up.
That is what I would submit. In any
country, it is called quisling ¢r fifth
columnist activities that we are taking
against our country, against our def-
ence and say, we are absolutely noth-
ing, we are nowhere. I would submit
that jt is this type of thing which has

demoralising effect not only on the:

public, but on the Army itself. This
is a type of talk which is not justified.

Now, they say, five year Plan or a
two-vear plan. In case of an emer-
gency o war, is there any scnse of a
plan? Supposing they come on nne
side and we have to send all our air-
craft, borrowed or ours or anything,
we may spend a lot of money ‘n one
year or six months or two months,
which may not be spent in the whole
of even 2 or 3 years. Can there be a
plan for such a thing? Ig it a sensible
thing to talk that there should be a
plan? I would leave it at that. There
can be no question of a plan. This is
tota] preparation, total mobilisation,
civil as well as military.

There are three types of people.
We have got fifth columnists who are
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Read between the lines of the first
gentleman’s speech and you would
know what they are doing and what
they want—that we should be e¢nemieg
of al] nations ang we should have no-
body as our freinds. That is it

Second, profiteers and blackmarke-
teers. They have been saying—I
give credit—raise the army to the
highest in the quikest possible time.
Everything they would say. But, oh!
yes; it is emergency, it is war, prices
are soaring, everthing is soaring.
These are the second type. The third
are pacifists or people with a defeatist
mentality. They are also enemies of
the nation: fifth columinsts who are
talking always of pacifism and defeat-
ism. These are the three kinds of ene-
mies,

They expect the Defence Minister to
tell them where the Army is deploy-
ed, where the Air force is deployed.
Would any responsible Defence Minis-
ter say that? This is Fifth column
activity. I was not talking seriously.
In today’s papers you see in the
Pakistan press, they have given out.
our Armies are deployed like this,
there should be co-ordination between
the Home Ministry and the other
Ministries, and they should co-operate,
We should guard against these three
types of enemies,

I have taken time. I have only one
suggestion and that is with regard to
fnod for our jawans. It is to the same
standard which was so many years
go. Clothing and other things we have
changed. Armg are Dbeing changed.
They should be provided with ameni-
tieg which are to be standards needed
for the warfare in that area,
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18 hrs.

Mr. Speaker: The hon. Member who
has spoken should be given a cheer.
He has sent his third son also to the
Army. (Cheers.)

Shri Yashpal Singh (Kairana): We
have already sacrificed.

Mr. Speaker: How many sons has
the hon. Member got?

Shri Yashpal Singh: One.

Mr. Speaker: The hon. Member who
has spoken has sent his third son also.
Two are already there in the Army.

Shri Yashpal Singh: My son had
been cut into three pieces.

Mr. Speaker: There might be many
others like that.

st W TR (TEAE) e
g, iAo waew §F a9 | A7
Y arfew aRfER A W e, ™ A
AT JY G W AT FEWA & @Y
g

a9 ¥ afg § 97 7 F wfw s
giEs W wgiwfa #fea s
e g, S fF T W ¥ e
gU | T ara & < AR @ w9
Y A9 IR 3T FX qFEAT AL QR &
AT wEmn weargal F @i F A
€ gu & 97 F W § woelr qureat
o] pEmaE Sfvq w3ar § 1 o9
& 2@ HEER R A 77 v WA wE)-
T 1 3t § whwee F3a g, @ fa
T fF 7 FaA F WH HT T @A
g afex @ fod fod 5 @ o7 &%
gamR A A forqy ot T sfaTen @Y
Uy, AT ey FoTaw
¥ ofas g ara § 1 fow @
TR agrag ¥ faard & 4f, o9 T4
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oft W 5T | F A e W<
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A, § 59 99 ¥ IT qaedl ¥
¥ @I, T wAy wfa wy qunfat &
gray A weET 79 ) &) foee
et g o= oY faafa o, 99 & Freoy
EECICEL B 2 e En
&, afew 39 § 99 agwa €W fF garer
IR g g & 1w &
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fgmadY ey oz Y dmfar £ w §,
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FITERN FT g TR0 ¢, g R aa &
oz ifeal F 2awy § gaa faar ar,
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TG e 9= & Fa G &Y Fg gt
£ f& Sa Tod ¥ swa e w & <@ HA
St #IT AW # R FY qg WA
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el A A A qg gEAr | F_E AT
SFET gX SRR ¥ de F fau §ai} g,
918 AT SH HT GgEET FR AT T R
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T &% § gAri a1y qewn # yag@
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e, AfF gw w s A 3
arga) a¥ Y §® e AT g 0 Y
qH & w9 g wewhy Al §
gy werdfa &1 gma far & 1 ™
wary § & fadiy &) 9= o8 fAdew s
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FT 37 WA § W F a5 Y 9% age
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HeqeT WIRH, § AAF geq T8
AT FRAT | F A w g w o
Wt wem A gaEl e faex
w4

Shri Rishang Keishing (Outer
Manipur): As the House is aware,
during the second world war there
was fighting in the eastern frontier of
our country. Though it was a fight
between the Allied forces and the
Japancse, to many of us it was a fight
between two forces of India, one the
British Indian Army and the other the
Indian National Army under the
leadership of Netaji Subhas Chandra
Bose.

The tribal people saw with their
own eves the fighting quality of the
Indian armed forces. They built up
their confidence and faith in the Indian
nation through these people. There-
fore, I can say with pride that the
integration of these people i.e. their
willingness to become nationals of
India was quickened by the image of
India they formed through the Indian
fighting forces. That was one great
effect of the second world war.
Recently, after coming into contact
with this nation and after living as
citizens of the nation, we had a
serious setback, as a result of our
armed forces’ reverses in NEFA. Let
us not for a moment believe that the
reverses have had no effect on the
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tribal people. Their faith has been
fatally shaken. The image of India
which they formed in their mind has
become blurred. No amount of pro-
paganda, publicity or lectures will
remove that.

In this connection, I would like to
make a few suggestions. The tribal
people are sturdy, courageous, war-
like people. They do not believe in
words. they believe in action. We have
to prove to them in action that we
are equally good, if not superior to
the enemies who for some time
occupied this area. To do this, the
country must take immediate practi-
cal steps.

Firstly, we have to restore the faith
of those people. We have to recruit
the tribal people living in that area,
who are acquainted with the terrain
and who are living at 8,000 and 10,000
feet above the sea level, who can
easily match the Chinese in the army.
It is but proper that immediate action
should be taken to recruit a large
number of tribal young people to the
Indian Army.

Secondly, we must create some
frontier forces for these areas. There
are already some forces like the Assam
Rifles and the Manipur Rifles in exist-
ence. Where they are in existence,
they should be strengthened, and
where they are not in existence, as
for instance in Nagaland, immediate
steps *should be taken to form such
regiments or rifles.

Thirdly, I would like to suggest that
local people should be armed. You
may call it Home Guards or whatever
you like. People living in the strate-
gic frontier areas should be properly
armed. With this they will have the
self faith that they have not to look
upon some other people for the pro-
tection of these areas, but they them-
selves have to do the job. That con-
fidence they will have. If a large
number of young people from the
tribals are in the army, though the
area is occupied by the enemy for
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some time, they will believe that a
day will come when their own young
men in the army will surely come
back and reoccupy those areas. We
have to build up and instill that con-
fidence into the minds of these people.

That is not enough, We must build
a network of roads, bring our tanks
and artillery into those areas. By see-
ing these things, the people there will
think that they are really better than
the Chinese.

Progress in road construction has
been very poor. The Border Roads
Organisation is there, but the work
executed by it has been very expen-
sive and money has not been properly
utilised. Today in every State, for
example in NEFA, Manipur, Nagaland
and Assam, the State Governments
are taking up road construction, but
there is no co-ordination. For example
there is hardly any road which goes
through Nagaland to Manipur. Every
State is building its own roads inde-
pendently of the others. In times of
need, these roads will not be very
useful. So, I would like to suggest
to the Defence Minister that steps
should be taken to co-ordinate con-
struction of roads in this area.

Another very depressing thing is
this. The tribal people have got a
large number of arms, mostly .12 bore
and muzzle-loading guns, but I do not
know what the ordnance factories are
doing, they are lying idle, because no
gunpowder, no cartridges are avail-
able. If gunpowder and -cartridges
are available at cheap rates and in
abundance, they can, with these
weapons, to some extent defend them-
selves. Up to this time we have not
been able to do this.

We have started Home Guards, but
they cannot be armed. Even the
Manipur Rifles cannot be armed. They
cannot be supplied with rifles. This
is a very sad thing, and the tribal
people are really discouraged. They
ask: “If Government cannot produce
gunpowder, cartridges and rifles, are
you sure that India has been able to
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manufacture aeroplanes”? Therefore,
1 would request the Defence Minis-
ter to take every steps to remove these
doubts, and show them that we can
do better and that we are mightier
than the Chinese people, that the
same old fighting forces which they
saw with their own eyes during the
Second World War are today in the
Indian Army. We have to prove once
again to the tribals.

Let us not for a moment think that
recruitment means giving employ-
ment to unemployed persons. Today
a large number of young chaps who
do not have any aptitude for the army,
who have no desire to fight, are found
in the army. If such people are asked
to lead our jawans, they will simply
bring demoralisation to our jawans.
Therefore, some strict standards
should be adhered to in the matter
of recruitment.

The Second Battalion of Assam
Regiments was disbanded for some
offence which they committed against
their commander and many of them
were put in jail. In October last I
made a representation to the Prime
Minister asking him to kindly release
these people, who are mostly tribals
of the frontier areas and to send them
to the front. I do not know if any
action has been taken on that. I again
make this request to the hon. Defence
Minister that they should be released
from jail and sent to the front.

We often recruit officers who indulge
in corruption. In the border areas
we hear of petrols or arms sold out
by our own Armed Forces or per-
sonnel belonging to the Armed Forces.
This leads to a lot of discouragement
among the local people and they ask:
is the Indian Army so corrupt? I do
not want to name any person but 1
also aware of these things. He shoulc
see that such corruption does not takc
place in the Armed Forces.

Lastly, I submit that the relation-
ship between the civilians and tht
army personnel must be properl:
established. According to my infor
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" mation from the border people, the
Chinese behaved excellently; there
was no assault on the womenfolk. But
there have been some cases in NEFA
where women have been surrounded
and teased by our jawans; there has
been a case where a cow was killed
by some local people and they were
beaten up by jawans and a gentleman
in serious condition is lying in hos-
pital. Such reports are there. These
things should be set right and proper
relationship should be established.

It is good that we should not do
anything that will demoralise our
armed forces, or lower their morale.
At the same . time we should also
expect our Armed Forces to show us
some results. Why were the Naga
hostiles who were coming from Burma
not detected or arrested or stopped?
In Manipur area, the local people
informed our Army. When the hos-
tiles passed through a particular place,
where an army outpost was estab-
lished they withdrew and they were
allowed to pass. After they had
passed the outpost, the Army came
back. One brigade of Indian Army
was lifted by air for that purpose and
I do not know how much it cost them.
So many aeroplanes were engaged.
Our Armed Forces’ operation against
the Naga hostiles has not been a
success. Such as the reverses that
we suffered at the hands of the
Chinese should not be allowed to be
repeated.

Mr. Speaker: Shri Vishwa Nath
Pandey may take five or six minutes.

it frsaare QeI (8RR)
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9w ¥ w0 I ¥ A oA
Tq § A sfaere § emtey ¥ forar
STFAT | WIS F v 71 ghae
g & 1 W W A T W iR
et & g% &)

sfacar warerm ¥ wraw ¥
& 1 g5t § fF o av @ A qer Y
s w1 e & gaR dfast
T OAR F TR TG gl @
BT 3T, §§ FAGA B IR § @
T fady 10 q, & 39 FT 7@ W
T @ gFar & 5 s ¥ Wt saw
F 7€ frar & 1 97 w0 W F w=x
HF T, AE Ax T WS oA
g% g &fawl 7 gt w1 & qw
e w1 frar | 3 F =T @
a2, faRelt & o &% 9= ¥ < swr
F & e & 1 it wqafe &
TF S, AT, TEA AT g7, Y g™
F 9 A a7 Iq A A 1 FT IR A
[ & i 9% Y s wrar & e
firert fear 1 aeg 78 7@ W
wfgy, @ @@ & N A e
aifze fs fat & femreg & oo
AT & AW T wreAer et 1 fgatem
fas W w1 e @ @ Y afew
TR A % gesfa, afor s afawy
Wt femem @ & fawet & 0
T F1 g AR g femew A &
wr feaea fegam & oadf & At
fegeam fasfa & 1 3g wag S
TOF F S 70T H wwr e
T wATe Rt oY T & fy 4 Y
g fF o s far s
W AT T HATAD Y33 7 &Y, Ao
T 8Y, Y A Y T Y &Y qwAr |

mff TAR AT wE A g fF
T WATAT FT ATHHODTY AT YT |
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ug 917 §Y &, Afe ag werw Areor-
FTE ot & T } 99 T8 433 &L
AL §Y | T qF qg ATHqa] Al
g a9 a% Fg T8 & g § | fow
farefY fordar & wgraan fasr 39 g #Y dT
wifed, afea o9 o ¥} @ AvEy
T €T & 99 aF W A WO QY A
FFAT | Y 9§ T fF e 7 |
g1 | "L FT XA Ao & T A
&g 7% 7€), AfeT smdeT off Aea &,
TR FAAET A1 FoGdT F F1007 fRw@w
T ¥ ge o

—-— .
« e—

LIEECIrGE IR A IR i S
ag ®% goT A1 & qur agy iy o
% g M9 | zafay AT §
arg ¥, T 0 W) AY T, A Ay
agEry gy arfed | afE A o 3,
R IW & #=< frar & Y ¥ oAy,
freefy & amaen &, foalt & e
AT &Y, AT T A F aFAr §
99 TF W F TEL AW FT AHET
T T G | AN a9 FAT &1 qHaAT &
w9 3] F A=/ AN g | fggwr #
¥¥ FO3 HEHT F9d &, S a9 *
ooy & 6 3 faw #C @ A wr w3
# wgm g § fF ogwra S oo
g g, M Iw F I g | AfedT o
syt & g =rgan § fF amear Ay o
Hifa oy 2 fF o 7 7 w@E F TR
U AT F1 s e, ardy Seafar
M| T a0 TF TS @A & Iq TH
fF gom & MY @ T G | T
fafa d oo F g ) I &
oY F qF T G & fF ST &
forqa o &f wid o9 ST & AR
T, WY F T T TG JAT HAY
a1fed fF S A7 Bl FT AT TFTET
FTTE | W S9 F 99 Y TG BT
2 &Y w19 & 9 to @ FHY AE,
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WX I F QW ¢ FAT BT F A
oY F q R FAS T AIfed |
a<g & fasrg w9 &Y @) awdy 2 1 faom
Pomg oY grft, s & &5 o ad 2
o FET AR ST A THR T R
ot f& sea §, avaw & R gAefa
fararsly & st € @9 favm w9 &
g # wEwm g 1 wfew ag fasg oot
gRft ST AT &1 "AET ST Y |

T & @ra a uF A § o7
e e g
"4 wom A g Maren”

'ugwéaa‘rﬂmgwhm%éfw
% WX AET@ F A1 9T {5,000 W
Qc,oooqﬁzﬁﬁ’mlr(ﬂ!'l%g,
T% W 9T § 9% Q) §, 7 6T g
FT AT A FY AN T FT AT
® & S ¥y gw gfqur 1 W @
T el | afg § 39 ®@H 9T @ FT
oo 8 FY qF /W A oS F a
3 @, 3 famr o1 @@ ar 4, av
BT FH A% ¥ AEY @) AT & |
wofed smawms § f6 59 & a=a) &
qgY T WY TN 3, W Y G
A qT I A Ay o Fw T

w1 ¥ & ag Fgm e g oo
2w 1 sfagr ag aqemar § fF o o
T A Ay que gk A ggi F A F
&0 &Y g€ | agi F GEANifE; F FT0w
QU g% | 8T 9% SEEeRi H1 H1 Ag)
2 o == w gw # fq¥a o
@A Fr AT § | W9 T @
fawrr e wega W wnfed, TaAv
FrEqaL g Tfed fow ¥ o9 W
eIl & a9 &% |

™ Rl & W™ S SIE g
SfaTEaT FATE F @ qST & §IAA
@Y T §, I FT & GHIRA F7@TE |
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weaw wEEa - 6 A W o ofy
AR fredggam )

oft RN (FFIRT) : WA AR,
ﬁm%mmﬁlﬁz‘tmfm
& far agr mr g W sEfed o=
¥ A gEr o ¥ gt o) e
LA ol

"ot Y feerar g & 9@ ¥ ot &
HATAY FY JUTE A ¢ A A A
#  zw fodr s ¥an § fF o
awr ¥ gy fadw g€ 9w F a© W
# fafm gf @ =3 =X @
famare d21 g fF gy g A &
a1 ag B Tod a9 A
T | TET qg g gl 4T F wra Aq
Sl & #e Y ag dra qar Y ok
I  fa ) uF TF ;gAY 7 gra |
T 91 99 ® AT F aE F AR )

wiwefr fmaeg aam @
S A\ A1 AT G ¥ 9T &,
IEAT S & JEA TEg @il ¥ qurd
], g0 T qfvaa § 9w &
gl # q@r #71 ow A g foar

dmr § wR m g famr 3
0w ¥ 1 R A & fr oW Y
damn & S A oS S
éwrﬂ&wﬁ X gd gH I -

mmﬁnm%fmm S ot
A TE gAY T g, IR gH qU
w1 2 1| 3¢ 3% § f5 o QU F
& fog wax  § fedom smaw <@
Aaad 21 Msa§ s Mg
g frafe o Ay uA@ AR A
T ¥ o @ T werd § oy a@
T WY A IIAT A JEFT T
& s wifgd ovfe gw faeet @@ &
€ FT FEAT F TGP |

o g ¥ @y N aww A
TR e @) wfeww § T F
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mAgggTe fed &1 7 N Q&
O T g g, Ik feg warar
TR A qge qw A A §
o9 F AT F Hew § & Io-
TR I PR I & afas
¥ w1 wrewRfrfor e
A S qeeER o § vwa e
o feerde adf & 1 qw AR A @
78 e & f& o o=y & e wher
fearae aF & ofar ¢ sed e
fe wargre § | s Fd fo
B ¥ Y IR Wi a8 § | TEH
gq @ AT AT 2 N fr wrwe ¥
& TF TET & | 7 gen g fr gwww
feerder &% 1 wrowefmafar &1 3fwr
% fag ag wa § agadw ger gifaa
& T § A s grafrat wafgers
% I gl §, 3w ded @ g §
gk # AR e ¥ ) @
TS F (Interruptions)
LICEL I I A4 O 11
AHR T aEN g Il BRI W
TR T @EF N S am E e
o s s Ffa dw § o
TR A O TR ¥ 9w § 17 g
g f& o ofans & & @1 @ afaw
wa gy Wfgd | ww F ot W
R BT § § 3T N AR qTE] O
afr ) ¥ aEmg frewmasl ¥
fod agt @ dfaw aw @ wiF W
fafeedy w1aw & 99 | @@ o AT §
Wk A2l O g wee faenfaar
T A AT Y WIH W G G
gFM | AR AT N E AIAH
frm o= § 1 3R gXHTE S E e
g feer < § 1w agt o
wwe frelifoar @ smf @ sy
@R ARG T W Ay | F o
F g § 5 9w T 7 @ &Al
A T T w7
wet fafacly ;mdmr @@, 3F &@
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wrag s, dfqs exa s Og |
Mg agr & o w{ § @ @
TR F g M R F § 1 agt A
A fag ¥ fr @ E)

R A Fo e w1 § W o
o W § I AT A A WA
T ¥ wifred ¥ @ & W Mo AT
ST O § I AT Ao o Qv §
gl & oq@ § I AW AT qq
oo a7 3w ag ave A W ZT T
grifs A et ¥ faq @
% § wefed od & wrddr sfmm
¥ fad moir fed o &nfg@ 1w
ARG HY Yo HEd, A @
wg T fE oy @ e 7w fRw I
faa @t wifgd wife § vy wifeesd
git W Fe Ei 1 @ ek & Ford e A
G IR i TR A N AW
daw & 9t =1 fr wifeed smow e
A § Sww § aft " g fr
1 6 @ geft 3 1 g F F e
g fs o7% fod addsr wamr agr v
Yo qT@z W s ¥ wrAn wifgd afw
wod fad g0 weeT faw A |
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xgt aF areF @ T A,
§ agw g fo oo gt ofed
oR IEFT A Afon § Swd qofaw
fa gFT0 7 " Y g I fawrs
o ¥ wfgd afe i & ¥
fefefom wed 1 & o «ff wem fw
oe §1 et & fqers  Graer fomm
iy 1w fomey  fredy o @
7% fawrs daear 3% & wt Fefiaftera
W T T AT AR & S wTaw Q@ |

WOl ¥ gy § werw wgRd
ooE SR & § fE g A
™R & Wy qw Ay W
fentyg #1 g0 w<ar g

wew wERd - ws she 7 2w
@ T foidle @)

The Minister would reply on Mon-
day. The debate is otherwise con-
cluded. The House stands adjourned
to meet again on Monday.

18.31 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Monday,
April 8, 1963|Chaitra 18, 1885 (Saka).
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CoLUMNS
ORAL ANSWERS TO
QUESTIONS 8111—49
S.Q. el
No. ' '

741 Export of steam locomotives * 8111—13
742 ‘Maps  of India’ postgge

stamps 8113—16
744 ‘Freedom from Hungcr
campaign 8116—20
748 Zonnl Tnnsport Corpora
. 8121—24
746 Agrlcultural lmplements
centre at Aligarh . 8124—27
747 World Bank loan for le-
ways . 8127—29
748 Purchase of wheat by Go-
vernment . 1129—32
749 Railway Museum in Dclh1 i 8133
750 Import of wooden sleepets
from Burma . 8134—37
751 Model Villages 8137—40

752 Sale of damaged foodgrmns 8140—42

753 Intensive Agnculturcl Pro-
grammes 8142—43

754 Night airmail serviees « 8143—45

755 Joint farming 8145—48
756 Export of sugar 8148—49
WRITTEN ANSWERS TO
QUESTIONS 8150—8201
SW.
No. '
743 Purchase of ships by Indian
Shipping Company . 8150
757 Siliguri-Jogigopa Railway
line . . . B150—SI
758 Air lanes . . . 8151
U.S.Q.
No.
1514 Trunk telephone lines 8151—§2
1515 Diesel locomotives . 8152—53

1516 Development of ngriculture
in Orissa . 8153

1517 Development of fnut pro-

duction in Orissa 8153—54
1518 Class IV Railway employees 8154 "
1519 Postal services in U.P. 8154—55
1520 Telephones in U.P. . 8155
1521 Assistance to U.P. for irri-
gation . 8155—56
1522 Development of Ignmlture
in U.P. 8156

1523 Wagons for Onxsz 8156—57

WRITTEN ANSWERS TO
QUESTIONS—contd,
CoLuMNS
U.S.Q. )
No.
1524 Halt station between Arhan-
pur and Nihalgarh . 8157
1525 Collision of goods train . 8158
1526 Canmng andfood. ptcservat-
tion centre 8158—59

1527 Telephone exchanges and
public call offices in Kerala 8159—60

1528 Bridge at Warangal . 8160
1529 Agencies of Delhi Milk
upply Scheme . 8160—61
1530 Devclopment oi ﬁshenes in
Orissa 8161—62
1531 Telephones in Onssn . 8162
1532 Singareni collieries 8162—63
1533 Raipur-Waltair ~ Railway
line . . . . 8163
1534 Minor irrigation Projects . 8164
1535 Movement of coal Rall-
ways . . 8164
1536 Supply of seeds tofarmcrs 8165—67
1537 Market intelligence . 8167—68
1538 Cashewnut cultivation 8168—69
1539 Boat  building yard at
Karwar . . . 8169—70
1540 Railway crossingat Feroke 8170
1541 Forest Dcpa.rtment, Port
Blair 8170—71
1542 Telcgrsph Oﬂice at Rnhn 8171—72
1543 1 nstallation of tube-wells
in Rajasthan 8172—73

1544 Overtime allowance for R 8173
M.S. workars .

1545 Transport and communi-
cations in border dlstncts

of Bihar 8173—74
1546 Roads and bridges in An-

dhra . . . . 8174
1547 Cooperative sugar mills . 8175
1548 Roads in bo:dcr distribts of

uU.p. . . . 8175—76
1549 Grassland and Foliage

Research Institute . 8176
1550 Promotion of tourism 8177—81
1551 Supply of nutritious food . 8igi—8o

1552 Telephones in Manipur . 8182-83

1553 Looting at Sehal leway
Station . 8183

1554 Delhi Milk Supply Scheme 8183—84
1555 Bird population of Delhi
Zoo . . . . 8184
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WRITTEN ANSWERS TO
QUESTIONS—contd,
U.S.Q. Subject COLUMNS
No
1556 Agricultural College in .
ol Annamalai University . 818§
1557 Headquarters of PMG
53 Assam . . 8185
8 Looting at Khudagan, Stl-
155 t(:or: 8 8186
1559 Committee to assess poal-
tion of cultivation . 8186
1560 New Railway Stations in
o Bikaner Division . 8187
1561 Telenhone and Telegraph
] Office - . 8187—88
1562 Flying clubsin M.P. . 8188
1563 Agriculturist famxhes of
563 Kerala . 8188—89
1564 Telephone Exchange in
Tonk District . 8189
1565 Railway bridge at Swni
Madhopur . 8190
1566 Telephone bills of Mxmsters 8191

- e -
1567 Mechanised farm, Jetsar . 8191

1568 Telegraph Engineering )
Service . . . 8191—92

1569 Train collision . . 8192

1570 Explosion at Unam Rail-
way Station . 8192—93

1571 Delhi Milk Supply Scheme 8193—9,4
1572 Siroj-Tonk Rajlway line . 8104
1573 Radars for airports 8194—95
1574 Mobile welding plants — 8195
1575 Integral Coach Factory . 8195—96
1576 Box wagons . . 8196

1577 Fish-plates and tie bars for
Southern Railway 8196—97

1578 Airservices to Steeltowns .  8197—98
1579 1 eiephoaes in Delbi village 8198
1580 Travel agencies 8198—99
1581 Lucknow-Barabanki Ranlway

track 8199
1582 Port charges at Calcutta . 8200
1583 Railway Saloons 8200—01
1584 Goods lost in Transit . 8201

PAPERS LAID ON THE
TABLE . . . 8201—02
(1) A copy of Annual Report of
the working of Industrial
and Commercial Undertakings
of Central Government
for the year 1961-62
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PAPERS LAID ON THE
TABLE—contd.
CoLUMNS

(2) A copy each of the follow-
ing Notifications under sub-
section (6) of section 3 of the
Essential Commodities Act,
1955:—

() The Rice (Uttar Pradesh)
Second Price Control (Se-
cond Amendment) Order,
1963, puhlished in Noti-
fication No. G.S.R. s12
dated the 22nd March
1963 .

@i1) The Delhi Roller Flour
Mills Wheat Products
(Price Control) Amend-
ment Order, 1963 publi-
shed in Notification No.
G.S.R. 571 ated the 29th
March, 1963

(47) The Indian Ma;ze (Te-
mporary Use in Starch
Manufcture) Amendment
Order, 1963 published
in Notification No. G.S.R.
576 da.ed the 30th March
1963 .

xtPORT OF ESTIMATES CO-
MITTEE PRESENTED . . 8202

Thirty-fourth

Report was
presented . . .

OPINIONS ONBILL . 8202

Shri J.B.S. Bist laid on the
Table Paper No. I1 containing
opinion on the Hindu su
ccession (Amendment) Bill,
1962, which was circulated
for the purpose of eliciting
opinjon thereon by the direc-
tion of the House on the
22nd June, 1962 .

4
DEMANDS FOR GRANTS . 8206—8378

Further discussion on Demands
for Grants in respect of the
Ministry of Defence was
resumed. The  discussion
was not concluded .

AGENDA FOR MONDAY,
APRIL 8,1963/CHAITRA 18,
1885 (SAKA)—

Further discugsion on Demands
for Grants in respect of the
Ministry of Defence and also
consideration of Demands
for Grants in respect of the
Ministry of Commerce and
Industry



	002
	003
	004
	005
	006
	007
	008
	009
	010
	011
	012
	013
	014
	015
	016
	017
	018
	019
	020
	021
	022
	023
	024
	025
	026
	027
	028
	029
	030
	031
	032
	033
	034
	035
	036
	037
	038
	039
	040
	041
	042
	043
	044
	045
	046
	047
	048
	049
	050
	051
	052
	053
	054
	055
	056
	057
	058
	059
	060
	061
	062
	063
	064
	065
	066
	067
	068
	069
	070
	071
	072
	073
	074
	075
	076
	077
	078
	079
	080
	081
	082
	083
	084
	085
	086
	087
	088
	089
	090
	091
	092
	093
	094
	095
	096
	097
	098
	099
	100
	101
	102
	103
	104
	105
	106
	107
	108
	109
	110
	111
	112
	113
	114
	115
	116
	117
	118
	119
	120
	121
	122
	123
	124
	125
	126
	127
	128
	129
	130
	131
	132
	133
	134
	135
	136
	Title page 29 march -11 April 1963.pdf
	002
	004
	005
	006
	007
	008
	009
	010
	011
	012
	013
	014
	015
	016
	017
	018
	019
	020
	021
	022
	023
	024
	025
	026
	027
	028
	029
	030
	031
	032
	033
	034
	035
	036
	037
	038
	039
	040
	041
	042
	043
	044
	045
	046
	047
	048
	049
	050
	051
	052
	053
	054
	055
	056
	057
	058
	059
	060
	061
	062
	063
	064
	065
	066
	067
	068
	069
	070
	071
	072
	073
	074
	075
	076
	077
	078
	079
	080
	081
	082
	083
	084
	085
	086
	087
	088
	089
	090
	091
	092
	093
	094
	095
	096
	097
	098
	099
	100
	101
	102
	103
	104
	105
	106
	107
	108
	109
	110
	111
	112
	113
	114
	115
	116
	117
	118
	119
	120
	121
	122
	123
	124
	125
	126
	127
	128
	129
	130
	131
	132
	133
	134
	135
	136
	137
	138
	139
	140
	141




